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shall not take up another item, the
motion by Shri Shyamnandan
Mishra. '

We are postponing this discussion
ul} tomorrow.

15 brs,

MOTION RE VIOLENT INCIDENT
IN CALCUTTA IN WHICH SHRI
JAYAPRAKASH NARAYANA'S
CAR WAS ATTACKED AND
SHRI SAMAR GUHA, M.P SUS-
TAINED INJURIES.

MR, DEPUTY-SPEAKER: We shall
not take up the motion by Shn
Shyamnandan Mishra.

ot wy forwd iwr: g weTm O
enEA eI ® fg gw wt we €
g | TR A N gaw g oo
TRET 8 NT7R A% FFaT o7g |

MR, DEPUTY-SPEAKER: After
the hon. Mover has moved his
motion,

SHRI MADHU LIMAYE: Notice

MR. DEPUTY-SPEAKER: I do not
think that there is any need to be
hard and fast on this, You can give
it now.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Mr Deputy-Speaker,
I beg to move:

“This House deplores the recent
violent incident in Calcutta in
which Shri Jayaprakash Narayan's
car was attacked and a member of
the House Shri Samar Guha and
his colleagues sustained injuries.”

One had expected that a motion of
this neture and on this subject would
be brought up by the ruling party
itself and more particularly by the
Prime Minister who happens to be
the Leader of the House. In fact it
is the function of the Leader of the
to such oecu'im md
speak and act on behalf of th

House symbolishing the unlty -nd
concensus in the entire House and

certain fundamental values which
underlie our democracy. But she
had not done so.

Our regret at the Leader not rising
to certain occasions has taken the
form of a motion which we have
recently tabled saying that the hon.
Leader of the House is not performing
her functions. Perhaps the hon.
Members of Lthis House are not aware
of the fact that many leaders of the
Opposition have, already associated
themselwes ‘with this motion which
is currently awaiting approval and
permission of the Chair,

One had however, thought that at
least on this occasion the Prime
Minister woulg not be found wanting
in performing her duty.

If any party should have the
greatest vested interest in the rule
of law, it should be the ruling party
it that can happen only when the
ruling party happens to be of true
democratic intentions and character.
It 1¢ the fascist regime which wants
to destroy the system which throws
up that regime and it is the fascist
regime which is not interested in
sustaining the rule of law. So if
anywhere the rule of law it found
to be in jeopardy or threatened,
1 think, it ix the duty first and
foremost of the ruling party and of
the Prime Minister to come forward
with unreserved condemnation of
such a threat. That has not happened
in this case and that does not seem
to be happening on any other
occasion too.

Here 1s Mr. Jayaprakash Narain
whom my hon. friends on that side
in season and out of seazon seem to
be condemning. They seem to think
that the only way to keep them
politically alive is to look nice in the
eyes of the Prime Minister and not
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__theireomdmce When I say 0 I
o not lose sight of the fact that there
‘are some hon'ble Members even in
the ruling Party who had unreser-
vedly condemned the attack on JP.
Two of them Mr. Krishna Kant and
Chendrasekhar who belong to the
‘other House had expressed their
views in regard to the incident that
had taken place in Calcutta. Have
you got the courage to speak against
that voice of conscience of Shri
Krishna Kant and Shri Chandra-
sekhar? There was also the voice
of conscience of Mr. Mohan Dharia
who made the severest indictment
of this Government. The indictment
of Mr. Mohan Dharia had gone on
unchallenged and unrebutteq con-
firming all the allegations that the
so-called irresponsible Opposition on
this side had been making.

With what face are you going to
meet the people of this country? To
my mind in a democratic country
with a peaceful heritage and tradi-
. tions of India, there can hardly be

any subject which couldg demand

greater attention of this tion, House
than thig one. What did vou find
yesterday? In a very amazing
spectacle in one way and very
agonising in another, when one of the
viclims of this fascist attack, Prof

Samar Guha an hon. Member of this

House, was speaking, he was sub-

jected to constant jeering from the
. other side of the House. That is how

you treat a subject like this.

This party has got scant regard
for democratic values. Now their
mask is wearing thin. This incident
‘which 1 have described in my reso-
Jution, had indeed an unusual,
" ominous significance. It poses certain
- questions which have to be answered
_ by this House. What would happen

. he is being subjected and to
" “which he has been subjected during
. "the coutrse of the last 1} years? Had
- e an Isolated incident of a
utuh one could  have
¢ H., But this comes in the
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wake of a series of such incidents
to which he has been subjected
during the course of the last 1§ years.
Would this House forget for a
moment that the peaceful procession
led by Mr. Jayaprakash Narayan on
the 5th June 1974 at Patna was
subjected to a firing undertaken from
the house of an MLA belonging to
the ruling party? That MLA found
himgelf lodged in jail, but have you
gentlemen on the other side, asked
yourselves the question whether
your party has taken any action
against that member and where the
case stands now? The firing had
resulted in injuries to 21 persons in
the procession and the officials of
Paina on that day were shaking in
their shoes that if the results of the
firing were made known to the people
who have assembled there in lakhs,
there could be very serious reper-
cussjons. But Mr. Jayaprakash
Narayan quietened the entire crowd,
although such a serious incident had
taken place, and nothing untoward
happened, Why was the firing
resorted to on the procession? Later
Mr. Jayaprakash Warayan was
subjected to blows on a second oc-
casion when he led a march on the
4th November at Patna. Ultimately
the Home Minister had to express
his regret about it. But it was a very
reluctant Home Minister who ex-
pressed regret when the entire House
wanted that there should be some
explanation for the silence on the
part of the Prime Minister and the
Home Minister on the sad incident
at Patna. '

This was the second incident. The
third incident has now taken place
at Calcutta,

I have mentioned in my resolution
that Mr. Jayaprakash Narayan's
car was attacked. That is the
wording, but my intention is eclear
and unmistakable. No one wants to
attack a car. The attack i always
on the occupant of the car. Nobody
has got any animosity or hatred
abainst the car, it is only against
the occupant. My friend says that
the car, in fact, has became g Very .
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lovable thing after it had been
adopted as the people’s car by the
sponsor of the Maruti Project! So
the car could not have been the
object of the attack. The target of
the attack was clear., When the
target was clear, the House should
also have been unmistakably clear in
its condemnation of the incident. But
the other part of the House has been
offering all kinds of resistance to
such a discussion taking place in the
House.

But hew did thus very House
behave on the occasion when a man
with a pistol wanted to force his
entry into the court room at
Allahabad on the 18th of Maich? 1
stood my ground, and now 1 have
proved to be correct, that it could
not be definitely stated that the
Prime Minister happened to be the
target of the attack on the 18th of
March. It might be the presumption
in the circumstances that the Prime
Minister could be the target of the
attack. But one could not say it for
sure that the Prime Minister was the
target of attack; the target of attack
cofild be the judge or the opposition
leaders too. Now, what has it
turned out to be? Shri Govind
Mishra, the man with the pisto], has
openly declared that he had
sympathies with the ruling party,
ang all the old files could be produced
in this hon. House, if so required,
to show that the paper which he was
editing had been supporting the
ruling party. Now that person had
been absolved of all criminal
intentions; that is the statement made
by the police officers. So, who has
been proved to be correci? But, on
that day, the sheepish flock on the
other side wanted to declare that the
target of atlack was the Prime
Minister of India. Even so, the entire
House rose to the occasion, and the
entire House demanded greater
sscurily for the person of the Prime
Minister.

But when the oceasion comes, when

Mlmtlmmhmm
aned, the other side of the Houts

callougly resists any aftempt at
bringing up a motion on that subjeet.
It for any legal, constitutional or
political reasons, cannot show
any love for Shri Jayaprakash Narayan
in this House and they would like his
name to disappear, what have they
to say about the security of the
person of an hon. Member of this
hon. House? Professor Samar Guha
is @ man of great self-respect and
great dignity. So when he spoke in
this House yesterday he did not show
1o the House the torn shirt with bloud
staing on it; but we have seen it....
(Interruptions) If you want to see the
shirt .... (Interruptions) What does
the torn shirt with blood stains
indicate? Let the hon. Members on
the other side not take it in a light
manner That indicates nothing less
than tearing to shreds the democratic
values of this country; the blood
stains on his shirt indicate the blots
on our democratic system, which is
being adminjstered by the ruling
party

What exactly do they fear from
JP? He has 1aised his voice against
a regume which commands an army
of 8} lakhs, equipped with all the
lethal weapons and backed by a
para-military force of the same order,
say, about 8 lakhs. Then, it has got
a large State police. It has also got
a network of an intelligence system,
the like of which probably prevails
only in a Communist or a dichtnri-l
regime,

In no other country of fhe
world such a net-work intelligence
system prevails. They are equipped
with all the terroristic tools that any
dictatorial or fascist regime possess
And yet they fear J.P. Why? Here
is a frail person at the ripe old age
of 73 going with a stick in hand
throughout the country. They fesr
him because his meesage is spreading
with a lightning speed threughout
the length and breadth of the
country. The Ganges is alresdy on
fire, After the mam rally on the
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fth March, the Jamuna 1s also on

fire now The regime 15 indeed
shaking in its foundation

They have already witnessed how
he conducted the most peaceful
march on the 6th March Was theie
a mngle untoward incident on the
6th* Would not my hon friend, Mr
Bhagat, bear testimony to that?
When he addressed a meeting a'
Patna on the 18th November, theic
was an unprecedented gathering
Never had a meeting of such pro-
portions been ever held at Patna
But there was not a «ingle policeman
to look after the vast gathening ‘That
15 how JP hay been moving about
And your Prime Mimister require
the security cosling about Rs 15
lakhs to Rs 20 lakhs in one meeting
Here 15 the people’s man who doe
not require a single pie or a single
paisa for his safets

Now mv hon f{riend Mis Maya
Ray 15 waving her hand from het
seat I knov that she was not
present in Calcutita on that day wnen
the inuident took place But the ver)
pleasing presence of a girl on the
roof of the car gave us an 1illusion
that piobably it was the hor
Member Mrs Maya Ray, who
happened to occupy the roof of the
car of J P T recollect she had been
away to Baghdad on that day

AN HON MEMBER Why 4o vou
get such 1llusions?

SHRI SHYAMNANDAN MISHRA
She is Maya She is bound {o create
illusions all the time

1 was saying Lhat they seem to be
fearing this frail figure because of
the revolutionary message he has
been giving to the people What a
show of elaborate po¥ice bandobast
they had made on that day' What
was the police there for® The police
was standing as mute spectator all
the time When the car was beinp
pelted with stones, even when
window panes were being broken to
pleces and the girls were climbing

the roof of the car, the police stood
by silently and mately That is tha
kind of police which we found on
that day

SHRI VASANT SATHE (Akola).
What would you have done if you
had been there?

SHRI SHYAMNANDAN MISHRA
My hon friend asks me, what I
would have done if I were there

AN HON MEMBER You would
have swooned

SHRI SHYAMNANDAN MISHRA
I would have certainly swooned at
their shameful behaviour

This 1egime 18 on the point of dis-
appearance Where do they gxist
now except m thig hall or 'n tious
chambel Come forward m Gujaiat
—we give You a challenge Why dont
you ‘ace the election in  Gujurat?
Why do you go on postponung 1it?
We ask yoi to hold the election here
and now but jou are afraid of 1t

(Interruptions)

Bihar has already solved ils gzro-
blem You dont exist ;m a population
of sixty mullions Can any Mirister
of yours stir out of his bungalow and
address any public meeting® The
Pume Minister has no coutage to go
to Bihar and address a public meet-
g  She could go only to the funeral
of Shn L N Misra she could not go
to any other place That s not be-
cawee of the fact that anything could
happen to her but beacause she does
not stand morally strong anywhere
among the pevple ot Bihar

I know Sn how these people have
been behaving on many occasions.
They have been saying one thing in
the Central Hall and another thmng in
this Chamber So 1 don't attach
much importance to what they say

But, there can be absolutely mno
doubt that there wag enough of pre-
planning in this matter Thy conld
never have happened unless there was
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careful planning at the hands of the
State Government there and tuere
wag also sufficent support from the
Cenira) Government Therefore, Mr
Jayaprakash Narayan was right 1n
saying that they had the tacit sup-
port of Smt Indira Gandh; at the
Centre Otherwise, why was  the
procession allowed 1o proceed undel
the leadersup of a Minister? JIs this
fact denied by any person that the
procession wag leq by the Mimster?

SHRI PRIYA RANJAN DAS
MUNS] (Calcutta-South) 1 led 1t
not the Minister

SHRI SHYAMNANDAN MISHRA.
The Minister wag also there and every-
body had seen the Mimster behaving
i a most objectionable manner on
that occasion  The Police stood by
but they did nothing Mr Jaya-
prakash Narayan had to jeturn {rom
the place where the meeting wag to
take place be ause he could not get
out of the ear

Now, here are people who say—
and my Hon'ble friend Shr; Priya
Ranjan Dag Munsi 1ssueg a statemant
the other day whidh 1s now supported
by the Chief Mmister of West
Bengal—that Jayaprakash  Narayan
turned away from the meeting place
of his own accord 1 ask you, do you
mesn to suggest that a red carpet
wag lmd out for Jayaprakash Narayan
but he could not speak? The dumb
people are on the other side, we have
seep, On many accasiong how your
lesder has been behaving litke a
dumb person in the House Jaya-
prakash Narayan 13 not a person f
that kind Do you think that, on that
occasion, he lacked any théme or
words 10 address the gathering there
and g0 he turned back But when he
found that he wag not bemg allowed
to come out of the car and enter the
place wher, the meeting was to take
place, he did not come out There-
fore, thejr argument cannot cut ice
with any people The entire police
force there could not help Shri Jays:
prakash Narayan in escorting him to
the place where the meeting was to

take place. So, he had to come away.

That, however, does not mean that
meeting wou.d not be held in Cal-
cutta The meeting would be held 1n
Calcutta We will be holding the
meeting with hleeding injuries on our
headg ang on our faces The meeting
would be held and no power on earth
either the Government here or the
Government in West Bengal, can pre-
vent 1t in Calcutta. Now, West Ben-
gal would indeed be in the arena of
the struggle

All 1n all, 1t was a carefully planned
affarr whidh was meticulously execat-
ed

Now Mr Siddartha Shankar Ray
sayy that, if Shn Jaysprakash Narayan
comes on the 25th May, he would be
able to hold his meeting He ton-
descends to say that Shr Jayarrakash
Naravan would he able to hold the
meeting But we do not wunt any
mercy fion Mr  Siddartha Shankar
Rav It would be the people’s
stiength which will orgamire  the
meeting whenever Shri Jayaprokash
Narayan vimts, and you will f{ind
what a response by thst time s
forthcoming from the people of West
Benga) 1tself

SHRI PRIYA RANJAN DAS
MUNSI Pravideq CPM stands with
you

SHRI SHYAMNANDAN MISHRA'
It 18 not a question of CPM, it is a
question of the entire Opposition
rising agamnst the fasciem of the
ruling paity and its allies with wh'ch
the country is feced at the moment,

So, one would atk, what was the
use of this police arangemsni made if
blows could still bp showered upon
the car of Shri Jayaprakash Narayan

One of my hon, friends o»
side was sugesting to
¢t i the motion only referred
car being involveq in the

L ]

§
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Incident, it could have been acceptable
to them ..

AN HON Member Who said”

SHRI SHYAMNANDAN MISHRA
I would not disclose anything that
hag been told to me in confidence #n
hon member belonging to the ruling
Party told me, as if the car could
have been attacked if there haq been
no Jayaprakash Narayan there, Is
that the suggestion” (Inter:uptions)

These people know tnat they are
running their whole show with the
he'p of the money provided by the
capitalista  What ha happened to the
to the case agamnst Mr Narang
who had been regularly fmancing
you?! What has happened to the case
against Mr Singhania from whom
you tovk Rs 30 lakhg recertly?

It 16 alsn very peitinent tu observe
that Shri Jayaprakash Narayan has
been subjected to a peramstent vihifica-
tion campalgn a scuriilouy campa’gn,
by the membeis of the ruling Party
and by no less a person than the
Piime Minister heiself It has been
said by the Chief Mimster of West
Bengal that Shri Jayaprakash Narayan
made some personal remark, sgamst
the Prime Minister Now, what has
ile hon, Piime Minister been saying
against Shri Javaprakash Narayan®
Did not the Primg Minis'er say the
other day at Bhubaneshwar that
Shr) Jayaprakash Narayan wag hiving
in pash houses of the mndnstrialists®
Here jy a ‘man without any property

(Interruptions)

Can vou come anywhere near Shi
Jayaprakash Narayan® If we begin
telling the truth about the way n
which members of your paity and
particularly the members of your
Government live, you wil] be reeling
under its impact They have been
speaking ageinst Shri Jayaprakash
Narsyan in that strain

MR, DEPUTY SPEAKER. Please
comelyde. -

SHRI SHYAMNANDAN MISHRA:
I will speak for 4 or § minutes more.
They have also said that Jayaprakasa
Narayap 1s a foreign agent  Smce
he 13 a foreign agent— tit-for-tat—
you are determined to kill hur! Then,
bay S0

{Interruptions)

Now, Sn, you see the hooligans in
thig House 1tself These hooligans
have no place m the pubiic life and
yet they are now having a place in
thi, House

Su, Su, he hag been accused of
running hig movement with the belp
of foreign money and being a foreign
agent These are the vilifications to
whichy he has beep subjected  So,
constantly hatred i1s being  spread
against him, and, therefore, we fear,
as Shry Jayaprakash Narayan himself
has said—ag you will recal'. soon ufter
the incident when the Piessmen met
him—that "I yould have been beaten
up and killed * He feared an attempt
on hiy life and thesz are tiie circum-
stances 1n which any resccnable and
intelligent person would come to the
same conclusion, 1e that there 1s a
definite attempt opn the life of Shni
Jayaprakash Naiavan And all the
incidentg whith are beu g cated, viz
of the attempt the suppy.ed attempt
on the lIife of the Prume Minister at
Allahabad or vy the hfe of Shn
AN Ray here and many other
ta~es of smilar nature would not
convince any one--thev lack credi-
blity

(Interruptions)

Wt wwr q (dET) eSO
WRRT #7T arsz W% wWel g ¢ &
T T A A d qqM AN E
AR @ A ¥ o gy AlYT
T AR o%r &7 and fewar faar
T (== ) w
qrq T O-ATIE #T & g frere
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fer war | qR wwew & w9 wew
o & fie 99 & ot ¥ gt B
R ¥ O W WY ol e, L.
(wxwmm) . ., ..

W wiwy fow  (gom@m) @
4 wEr wiew § e i aid
! wafras@
(Interruptions)

MR. DEPUTY-SPEAKER: You
carry on, Mr. Mishra, Please con-
clude now.

SHRI SHYAMNANDAN MISIIRA:
My hon friend has asked mme, why
a particulay trealment wa: meted out
to him at Wardha where Shri Jaya-
prakash Narnyan happened to be pre-
sent. May | reruind him that not only
Shri Jayaprakash Naravan was pre-
sen{ there, but Shr1 Vinoba Bhave
was also present; and my  hon.
friendg on the other sid, have becn
evoking the blessing; ot Shn Viwba
Bhave so nften now Th re wag tie
distin nnshed presense of Shr Vinoba-
Bhave \umself  So, the responsibnlity
doeg not develve on Jayaprakash
Narayan for what had nappened 1to
my hon friend on that occasion.

{Interruptions)

I wans posing this rmportant gues-
tion, viz, whether my hon. friends
ponder over the implication, of such
incidents and if such incidentz go on
disfiguring our democracy, would our
democracy survive, and it these inci-
dent, are being organized under the
aegis of the ruling party, would mnot
the people come to the canclusion that
they have hasically na fsith in the
democratic system”

All these incidentgy that 1  have
pointed out to you, whether 1t be the
incident at Allahubad o~ the one at
Delhi in broad day-light are now
belng interpreted by the people, be-
cause the credibility gap hag so much
widened between the Government and
the peaple, in th sam manor a# they
interpret the fire organised in Reich-
stag by Hitler who made it a starting

AT ¥ R L TR

point for assuming emergency powers,
They have to seriously reflection
these things,

When I wag mentioning about the
vilification campaign against Jaya-
prokash Narayan, 1 forget to mention
that no less a persont than the Frime
Minister made Shri Jayaprakash
Narayan responsible for the rurder
of Sari L. N. Mishra. Now, [ ask
you whether any person from the
Opposition hag been intarrogateg in
thig case at Samastipur. None of the
Members of the Opposition has been
and al) those who have heen interri-
Rated m thut connectior. belong to
the ruling Party  Yet, the hon Prime
Mimster rusheg to the conclusion that
Jayaptakash Narayan wag responsible
for the murder of Shri 1. N. Mishra.
But the whole thing reroiled on the
head of e Prime Min-cr and she
wa, compelled to say thid, ‘Even if
I die. people would aa. that I have
killed myself ° Shame t» guch a
Prime Minister whom people are not
ahle to believe, sheme to su~h a mree
tiime which rushes to a conclusion be-
fore ity investignting agency hag been
able Lo arrive ay its Anding.

Tactefore, 1 would suv that these
incident, clearly indicate thay the
ruling Porv 15 bent upon fostering
conditions for the growth of fascimm
in this country  But, let it be quite
clear in the minds of my hon. fricnds
on the other side that whatever be
their attempts, Lthe vasiness of this
country, the variety of thig country
and the level of consciousness of the
peuple would not allow them to plant
a fascist 1egime in thiz country, I
these conditions are %eing [fostered
they are becauge of tnc complexion
angd composition of the ruling party
and the combination that it has
brought about with the CP1 which
ia now pussing on to them their own
tactics for overthrowing the demo-
cratic regane that we want to see
strengthened in this couniry,

Thank you very muwh, Sir, for your
indulgence. With these wordy |
commend my resolution to the House,
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MR, DEPUTY-SPEAKER, Motion
moved:

“This House deplorey tne recent
violent incident in Calcutia in whach
Shr{ Jayaprakash WNarayan's car
was attacked and a member of the
House Shm Samar Guha gng his
colleagues sustained injuries

MR DEPUTY SPEAKER Now
there are a number of amendments
given notice of by Members I will
call the names one bv one

Shri Indrayjit Gupta

o av fead STew  wERA
U amez WE Wi ¥ 7w
Ay e o aA E

MR DEPUTY SPEAKER Which
one vou are objecting to” I will
listen to you { Interruptions)

SHRI MADHU LIMAYL  You cun
throw out the molion but 1nu cannot
move amendments which g against
the origingl  1esolution atae'f

7w Afeafew wwrs s
&1 <fw o5 oo agr o w7 g
t i o fan or bz g

MR DEPUTY SPEAKER Your
point of order is with re_ard 1) whcl
amendment?

SHRI MADHU LIMAYE Moot o
these gmendment, whih have been
circulated

JYTeEN WP, W WAV F

MR DEPUTY.SPEAKER May 1
know what Is your point of order?

ot §o Mo wwW (W) 344 ¥
sty ¥

wing forsd A g1 344 ¥
FoE F | gAY W A
FFH 97 Fr1 oA favle $ .0 -8
ama § 1 aw fraw g 9w E—

“(1) An amendmeni shall be re-

levant to, and within the gcop= of,
the motion to which i* 15 proposed

{2) An amendment shall not be
moved which liag merely the effect
of a negative vole

(3) An amendment on a question
shall not be inconvysient with a
previous detision on the same ques-
tion v

W TUHE ARG, A ez
T &1 Avter e g ﬂ’l ¢ fr
CERTER G R
this hous 39 ¥ arz deplore wrar
? agwen ¢ e N9 7 a7 ey

“the :pate of violenie unleasted
fitm Bthar by Shri Jaya Piskash

Marayan's follower, resuiting
TNEHA H31]q, 1w T 1 98qT
LT ﬂ'

This House deplorcg the recent
violent imcident in Caleutta 1n
whieh Shry Jaya Prakasn Narayan's
car was attacked and , Member of

the Hou : Shy; Sama: Guna and
his co'league, sustamncd myury

oGy vere ¥ oA fagw W §
faedrr o1 7 sl v o JYe
g ¥ e qew foar @ aenern
AT § GAUTEET ¥ | AY ®T T
frg vof i At W T A A
ELE L RE

(SqaaT )
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from the Members what do they want
by raising certaln polnts of order; and
these pnints of order can be settled by
disposal from the Chair But while
making hjs submission; you interrupt
him and it becomes another matter
of debate It becomes difficult to
ascertale what he wants to say.

ol wy ool - & vg vy v o
AYTHTY A F FAT N QAT wX T
o ¥ I ¥ wpadt A ¥ Ok
Tg wa .

MR. DEPUTY-SPEAKER Only on
a point of order

ot wy forad - & wg swvr g v o
wiEde A £ e T Ty ¥

W wet @ (frv)  Irem
wiey, ‘" we wfried o
v 7

oft o fert & 3 o0 ) A7 ol vy

MR DEPUTY-SPEAKER, Kindly
do not mnterrupt Mr Shunkar Dey,
kindly gt down  Order please

May I point out to Mr  Madhu
Limaye *hat there are only thiee
ground. on whith he can ohject to
this aaendment

SHR] MADHU LIMAYE They are
not allowing me | have not Anished

MR DEPUTY-.SPEAKER { am
not preventing you 1 will poing out
certan things There are «nly three
ground i—firstly the amendment 1s
negative .n character, secondly, it 18
beyond the scope and thirdly » deci-
sion hay already been gfiven and,
therefore, 1t cannot be brought back
here. Do not go heyond these throe
grounds On these three grounds you
can ‘slablish whether thess amend-
ment are admissible or not.

oft wy fawd: e s
wte ot mewe ¥ fipare w7 T 576
T

An amendment whicn aass merely
the effect of a negative vole......

MR DEPUTY-SPEAKFR:
already said so

I have

SHR! MADHU LIMAYE: [t ways—

“An gmendment which hag mere-
ly the effect of a negative vote is
not admissible (a) on the same
princgple, amendments purporting
to omit a clause of a Bill are out of
order and are not circulated (b), An
amendment which 1n effect would
constitute a direct negation of the
orginal motion has been helq to be
out of urder {¢) ayg also one which
1s contradictory to the text of the
motion "

Please see ‘une which Is contradie-
tury to the text of the molion’

o ¢ ¥ oy sweear ¥ we 6y ardfer-
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SHR1 PI.LOO MODY (Godhra). Do
you want to go through all the anend-
nenta®

MR DEPUTY SPEAKER: Order
please  What is that they are saying’
[ may explain Kindly gt down Do
nol get excited

off www Tx i (o)
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MR. DEPUTY SPFAKER, Order
please. Thiz Motion was admitted
oday, and the amendments were
wubmitted only after that I wus told
by the Table that many of these am-
indments have been cyclostyled and
the copies have been kept at the seats
of Members, many of them have seen
‘hem.

SHR;I X S CHAVDA (Patna)' No,
Sir, ‘

MR DEPUTY-SPFAKER Muny
members have got thcm and if some-
how you have isred 3 surs, copleg can
be given to you Why dc you get
excited? There ate quite a good num-
ber of hon Memblic: » here who hine
got these copies If you have not got
tvem, copieg can be supplied to you

SHRIK S CHAVDA Then pleace
allow me to raise v+ point of order
after [ go through them

MR DEPUTY-SPFAKER [ am un
my legs I am regulating the business
of the House M: Madhy Limaye, I
understand, 1t 1s not unly t»i, amend-
ment that you objert to but you are
objecting to the other amendments

SHRI MADHU LIMAYE Vhlen
they are moved I w' obict  JIf that
13 not moved Luw .an 1 object to
that? (Interruptions)

MR DEPUTY SPEAKER (hder
pleake This bewomes very very diffi-
cult

SHRI MADHU LIMAYE Mr
Daga may choosc not to move 1t

MR. DEPUTY SPEAKKER I that
rase W would be~om~ a debate on
eoch ang every amendment

SHRI MADHU LIMAYE Sir you
Jrust firet find out who wantg v mne
, the amendments

» MR. DEPUTY SPFAKFR  Let us
remembey the procedure fcr  this
4 talf the Member, it means, I
I.!: adinitied his smendment

4

2

SHR]I SHYAMNANDAN MISHRA:
No

MR DEPUTY SPEAKER: That is
why 1 am allowing him to move that
If 1 do not admit, I wil] not allow mm
to move that That 18 the procedure
(Interruplions) order please. Mr.
Madhu Lamaye's pomnt is thas that 18
on the admssibility of this amend-
ment. which’ 1 have already admit-
ted

SHRI MADHU LIMAYE: Admt-
ted for wrculation

MR DEPUTY SPEAKER: They
have been admitied and if they are
admitted they will be circulated and
the Members will be allowed to
move them And as I told you I
have admittedq them That is why 1
have asked Mr Indrajt Gupta to
move that It )5 at that point of time
that Mr Madhu Limaye rose on &
point of order saying that this amend-
ment cannot be admutted even I
could have sayd that I have admitted
it aud 1 won't hear you any more,
but on an jssue hke this, I don't
want to be ngid especially when
tempers ate sp hugh, members are so
tharged with emotion All that 1 can
du 1s to tiy to deflale and defuse the
situation  Ang that 1s why I don't
want to be high and maghty, saying,
‘1 won't hear any more ' I would
requesy you this, in order to save the
time¢ of the House You are in pos-
sessiont of the other amendments also
You may kindly make your submus-
w.ons on thoss amendments aisg and
then I wil give my ruling If you say,
rou will confine only to the amend-
ment of Shi; Indrapt Gupta then 1
#m so1y [ <annot allow you to raise
your point of orde;y any more on
othir amendments

SHR!I MADHU LIMAYE:-
do not move what to do”

If they

MR DEPUTY SPEAKER  They
have been admutted; they have been
circulated.
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15 hre.

SHRI SHYAMNANDAN MISHRA:
Bir, I am rislng on a point of order.

MR. DEPUTY SPEAKER: We are
now dealing with his point of order.

SHRI SHYAMNANDAN MISHRA:
My point of order ig this. The cir-
culation of an amendment does not
mean the admission of the molion,
That is my first submission The cit-
culation 13 only for the purpose of
information to the Members of the
House. Such an amendment 18 pro-
posed to be moved in the House und
it does not go anything further than
that.

So, ag far as many of these amend-
menis are conteined, my submission
18 o the ground that they negative
my motion, they are contiadictory
to the main motion and they are,
therefore, beyond the scope of the
main Motion Therefme, all thes:
amendments should be 1¢jectd

Now, I um tiking, as a case n
point, the umendment moveq by iny
hon. fiiend, Shri Indrajit Gupta My
Resolution relates tv &  parbeular
incident. I lay rtresg on the word
‘particular «ncident'  Thapy incident
took place at a particular sput 1 am
saying thot it 1s heyond the scope on
thesc three grounds that I have sub-
mitted already I am nnt vague tn
the metter 1 have submitteg that on
these three grounds, they are contra-
dictory, they negative the muin Re-
solution and they are beyond the
scope of it.

MR DEPUTY SPEAKFR Llct me
here interrupt you.

SHRI INDRAJIT GUPTA (All-
pore): Won't you asllow me to speak?

MR DEPUTY SPEAKER: This is
my difficulty. Please understand it
1 had said that it is the Speaker who
admits the amendments and, after
the amendments have been admitted,
they are circulated, Now, you are
disputing that. You say that smend-
ments can be circulatal even before

admission. Shri Madhu Limaye hos
now raised an objection to the ad-
missibility of this amendment. Ob-
viously, 1 have also to hear Shri
Indrajit Gupta because 1t is his
amendment, naturally. The point
here 15 that, if more Hon. Members
want 10 make submissions on this,
then the same thing becomes a big
debate by itself How do we contain
it and how dp we propose tg discuss?
(Interruptions) 1 am not dispuling
anybody's right I am only seeking
the cooperation of the Members on
how tn proceed in this matter. b*
evely smendment hecones a subject
of a debate by itself, then how do we
go along? This 15 my difficulty.

Wt aq fm@ Al Wi § wda
% fr agq o wavar woqw A T
I AH W My R jT v
WA ¥ u v F oAz A He gy @
347t Afwe g a TR qrdy @
&1 giae oty a7 et mivode (2ar
? 3w i A aedgefom @ e
LIRT &1 ey oy T

R VASANT SATHE  (Akolai;
Sir, 1 nuw rise on a pomt of order

MR DEPUTY SPEAKER: Now, 1t
becuomes o debate Let me  regulate
this I shall first (Interruptions).

SHR1 INDRAJIT GUPTA: It yuu
want to avoid more troubleg on your-
selt, T would humbly suggest that yuu
also fix some time by whch th:
amendments can be given.

MR. DEPUTY SPEAKER: 71!~
time limit was upto 3 P.M. I 2 ny!
admitting any more.

SHRI K. 8. CHAVDA: How mary
amendments are moved by the Mvir,
bers? How many are eirculated? We
have not got all the amveniments
b"or. us. L

MR. DEPUTY SPEAKER: Will you
all kindly listen fo me? Wil you
listen to me for at least two-threq
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minutes? I am not denying anybody.
Now, if Members want to speak and
they want the Chair to lsten, but,
when the Chair wants to regulate the
businesg of the House, they have nu
patience to listen, then, you can go
on and 1 will not regulatc Now, we
had fixed the tume 2.30 when amend-
ments should be submitted Then,
Members made sume special requests

Mr Madhu Limaye made a special
requost He said that he had sume
amendment, that he could not beat
the ume it and  therefore he
should be allowed to submut the
amendment 1 had said that we should
no' Le too hard and fust und T had
suid that up t+v 3 PM we can admi
the amendments  That 15 why, M1

Madhy Limayc's amend nert has been
tuken He has bren allowed to tab'e
the umendment After that, no fui-
ther amuudinents have tome to me

I &m not accepling any more of theni.
(Interruptions) I 1cally do not know
how we proteed in this matter 1 do
not know.

SHRI DINEN BHATTACHARYYA
(Serampurr)  Please do not  accept
aay amendment whirh goes a&gainst
the spirit of thy motivn  Intertup-
tions»

MR DEPUTY SPEAKER Now,
will you slluw me to regulate® Now,
obviously, there 18 some confusion to-
day 1 wul read oui to you the icle-
vant rule with regdard to amend-
ments. Mr. Mwhra, hindly listen to
me This is Rule 83 The whole
difficulty today 18 that everything
happencd today Normally, an amend-
ment should have been giwven nouce
of one day i1n advance. It should
have been circulated une day n ad-
wvance. After that, if the Speaker
feels that any amendment 8y not ad-
missible, he can call the Member
his Chamber or the Member can go
%0 his Chamber ang he can ascertain
from him how it can be admtted
But, today, we are denied all this
because the whole thing happened
today and thai is why the whole
confusion is there, In view of this 1
think, we will not be too rigid. We
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shall listen to the points of orders. 1
will keep my mund open I am pre-
pared to be convinced by you. I
wouwld only request you that you
should be brief and let us finish with
this bumness ard get on with the
main thing Now M Mishra, have
yvou finished?

SHRI SHYAMNANDAN MISHRA:
No. Sir I crave your ;ndulgence for
recapitulating sume of the grounds
on which I objecled to the amend-
ments that have been proposed by
many hon Membeors Ag a case in
point, 1 am taking up the ameadment
of mv hon friend Shr1 Indrat
Gupta Sir, my submission is  that,
the amendment. are not admissible
t=aus? of the fact that they nega-
tine the main motwon, they are con-
t1yditorv to the main motion and
they hie outside the scope of the main
motin Nov, S 1t you go through
thr umendment of my hon frend,
Shr; Indrajit Gupta, you will find
that it 1efers to & difterent place al-
together My motion, Sir, is based
on a particular wncident which took
place at a particular place at a
particular time There are three
particularities about my motion.
They clearly define the scope of my
motion  The first particularity about
1t 1= that 1t took place at Calcutia and
1t took place in the univeisity area on
that day.

16 hrs

SHRI PRIYA RANJAN DA!
"UNSI (Calcutta-Snuth); Not uni
versity area

SIIRI SHYAMNANDAN MISHRA:
Near the Institute hall

It took place on the
That js the parinular
which my motion refers

Now the amendment of my hon.
fiiend's refers 1o ‘the spate of vio-
Jence unlesashed from Bihar. Now
the spot of violence is sought to be
shified from Calcutta to Bihar in
some way. What dogg my motiom

"

2nd April
mncident to



295 Violent Incidems APRIL 8 1978 in Calcutts (Motn.) 296

seek to do? It seeks to condemn the
incident on that day, while this
amendment seekg to justify the incie
dent on that day. Therefore, it 1is
contradictory to my motion. If you
were to incorporate it in my motion,
you would find that the amendment
seeks to provide a justification for the
incident which took place at Cal-
cutth. So I think it is clearly in-
admissible.

SHRI INDRAJIT GUPTA: Mr.
Deputy Speaker, like you, I have
been in this House for a considerable
time. It is a well-established prac-
tice in this House that when amend-
ments are tabled, they go to the
office of the Speaker.

MR. DEPUTY SPEAKER, Nor-
mally, but not today

SHRI INDRAJIT GUPTA: They go
to his office and the speaker or the
Secretary-General or whoever he
chooses to depute screens all these
amendments to gee whether they
comply with the rules or not So
many times we have tabled amend-
ments on various things One thing
particularly comes to my mind A
large number of amendments are
tabled every year to the motlon on
the President's Address A _ large
number of them are not admitted be-
eause they do not comply with the
rules. They are not circulated even
Only after the screening is done by
the Speaker's office which considers
whether they are in order, in con-
formity with the rules, are they ad-
mitted and circulated 1 may just add
that even here . .

SHRI MADHU LIMAYE: Provi-

sionally.

SHRI SHYAMNANDAN MISHRA:
Prima facie it is admissible.

SHRI MADHU LIMAYE: It your
objection is upheld by the Chair, it
goes.

L

MR. DEPUTY SPEAKER: Before
you proceed, let me clarify the posi-
tion. What you say is the normal
procedure. That is that the rules
provide that one day's notice should
be there sq that the Speaker would
have the right to vet the amendments,
screen them, examine them. But to-
day that thing has not happened.

PROF. MADHU DANDAVATE
(Rajapur): Even after soreening by
the Speaker, they can be objected to
in the House °*

SHR] INDRAJIT GUPTA: 1 am not
ruling out a member's right to
object

MR DEPUTY SPEAKER: In parti-
cular, this thing has not happened to-
day I must say that I am alvo seeing
the amendments for the first time
only when I am here just before the
debate began I have not had the
opportunity of even reading the
amendments properly—after this
delete this, after this add this and so
on—and connecting the whole thing
so ag lo have a mental picture of what
they mean Even that I have not
been able to do This is the difficully
today

SHR] INDRAJIT GUPTA Anyway
Let me come to the merit of the
amendment .To get a proper view of
this, let me first read out how the
motion woulg stand with the inclu-
sion of my amendment Then only.
1 submit, you can judge whether or
not it violates any of thesc mnorms
laid down in the rules. It would
read as follows:

“This House delores the gpate of
violence unleashed from Bihar by
Shri Jayaparakash Narayen's fol-
lowers, resulting in the recent vio-
lent incident in Calcutta in which
Shri Jayaprakash Narayan's cor
was attacked and a memher of the
House, Shri Samar Guba. ang his
colleagues sustained lnjurivs™.

Mr. Limays sald that the original
motion was sought to be pegatived.

ury
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SHRI MADHU LIMAYE, Contra-
dicted

SHRI INDRAJIT GUPTA- How 1t
negatives 1 cannot understand The
first point 18 that rwle 344(1) reads,

“An amendment shall be relevant
to, and within the scope of, the mo=
tion to which 1t 18 proposed”

1 humbly submit that my amend-
ment 13 perfeelly relevant for this
simple reason

SHRI MADHU LIMAYE, No

SHRI INDRAJIT GUPTA Mr
Mishra has put forward the argu-
ment that hig motion refers to a par-
ticular tncident, I do not deny 1t, but
that particular incidenl was a culmi-
nation It 13 not something which
hag occufred in a \acuum, something
in 1solation, there 1s a background to
it 1 have not gone into the ments
of the Calcutta inadent at all in my
amendment All I say 35 that it
18 not something which took place in
s vacuum It 13 related and there-
fore, relevant and perfectly within
the srope of the rules

Secondly. I have read out the mo-
tion as 1t will stand if my amendment
is accepted, and I say thag 1t does not
have the defect mentioned n rule
344 (2) which reads

“An amendment ghall not be mo-
ved which has meTely the effect of
a negative vote”

All 1t does 18 to put the motion of
Mr Mishra in the proper context the
proper background If you read the
whole motion as I seek to amend 1t
it certainly does not have thut merely
negative effect at all

Rule 344(3) of course does noi ap-
ply.

DIPUTY-SPEAKER This 18
m%!ty in making ad hoc deci-
sions on an jmportant debate like thus

We have no time to do cur home
work, no time to prepare, no time to

read anything and we have to carry
on

SHRI INDRAJIT GUPTA In your
anxiety to defuse some tension which
you perceive, please do not ¢o any-
thing at the cost of my amendment.

You yourself have said that 1t is a
political 1ssue which 1s causing g lot
of emotions to be raised here, and
therefore, 1t should not be seen as a
nairow technical thing It has to be
discussed in its proper political con-
text and that 1s the sole purpose of
my amendment which does not nega-
Live the main motion at all, but puts
it 1n it proper context and is there-
fore perfectly relevant gnd within the
scope of the ruleg

MR DEPUTY-SPEAKER Before
we proceed further let us be clear in
our minds as to what we are gomng.
First of all I will mention there are
nine Honble Members who have
given noties of amendments I will
read their names Shr Indrajit
Gupta, Shr1 B V Naik, Shri Shri Nare
singh Narain Pandey, 8hr1 Jyotirmoy
Bosu, Shri M C Daga, Shr1 Madhu
Limaye, Shri Janeshwar Misra, Prof.
M Dandavate and Shr1 N K P Salve,
We ate not accepting the amendments
of anybody else We are first dealing
with Mr Guptas amendment now.
Let me mention this  Because of
shortness of time some amendments
have been circulated some have not
been circulated In the case of
amendments which have not been
circulated I shall read them out So
do not get excited gbout that

This 18 a verv unfortunate situation
about the admussibihity of amend-
mentg to the subject of debate and I
am put in this unenviable position.
The whole House ts seized of 1t and
yet the House cannot decide on it, I
have to decide

SHRI MADHU LIMAYE
you will rise to the occasion

MR DEPUTY.SPEAKER: 1 yill
use  al] the objectivity that [

I hope
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have, and I expect that all Hon,
Members with accept it in that spixit.

SHRI N. K. P. SALVE: At the out-
oot I beg to submut that go far as this
not accept the very premise of this
#ide of the House is concerned, we do
motion and therefore in that sense
any amendment to it is squally good
or bad. That is on principle. So far
as admissibility is concerned, the only
objection which Madhuji has raiseq is
on the question of relevance, I think
it is a technical ground.

SHRI MADHU LIMAYE: I have
raised {wo gbjections, that it is nega-
tive and contradictory.

SHRI N. K. P. SALVE: 1t is not so
for this simple reason. What 15 the
pith and substance of the motion? It
condemation of certain violent in-
cidents gnd as a resur of this amend-
ment you still continue to condemn
the violent incidents,

SHR] MADHU LIMAYE: No.

SHRI N, K. P. SALVE: AND it
that be so, any amendment which is
not negative cannot he ruled out
under rule 344. Both condemn certain
alleged violent incidents, and that re-
maing in tact and hence | submit with
great respect that the objection of
negation and contradiction is utterly
untenable,

1 am not moving any amendment.

SHRI VASANT SATHE. I am only
on the point whether this amend-
ment of Shri Indrajit Gupta is con-
tradictory and has at negative pur-
pose Although the amendment takes
the wind out of the sail of the Mover,
}t cannot be considered negative be-
cause alf that jt does is to add a
preface saying that this has occurred
op sccount of such and such things.

SHRI MADHU LIMAYE: So it is
a justification.

SHRI VASANT SATHE: No justifi-
cation, It is only giving the context
of the incident and it will be in fact

dent total, Without

the of tha imel-
this back-
ground this incident will be out of con-
t.xt and will not be complete, Thére-
fore, thisy amendment does g very
usefu] purpose and cannot be copsi-
d:{ed contradictory at all within the
rules.

SHR] DINESH BHATTACHARYYA:
Thig motion by Shri Shyamanandan
Mislira refers to a particulay incident
which happened in a paticular place
on g particular date. And you read
what this fantastic gmendment says.
It shows the way the CPI is going.
The attack was on Mr, Jayaprakask
Narayan and here Jayaprakash Naru-
yan is condemned. How can you accept
this amendment?

MR. DEPUTY-SPEAKER: I am
not concerned with the motives of any
party or person I am concerned with
the rules on the admssibility of the
amendment

SHRI S M. BANERJEE (Kanpur):
The original motion was circulated to
us at about 12-30 Mr Inderajit Gupta's
amendment says:

“after ‘deplores’ inser; the spate
of wiolence unleashed from Bihar
by Shri  Jayaprakash Narayan's
followers' "

It 1s 30 mild and humble It does
not even say “"by Shri Jayaprakash
Narayan™; it only says “Shri Jayapra-
kash Narayan's followers”. Can Mr,
Mishra or Madhu Limaye or Mr.
Piloo Mody vouchsafe for all his fol-
lowerg that there afe no goondas
among them? I want to know this
from Mr. Limaye who never opposes
any amendment moved by any oppo-
sition member, Mr. Bhattacharya says.
the origina] motion ig gbout Calcutta
wheress the amendment refer to
Bihar. Sir, from Bihar Mr. Jayapre-
kash Narayan had gone to Calcutta
and from Calcutta he has again gene
back to Bihar. So, the amendment is
perfectly in order.

SHRI PILOO MODY: The original
motion payy thet we deplore the vio-



i-m menud n c-lem on Mr.
Jayaprakash Narayan and his follo-
“-wers. The amendment says, which
has been caused by Shri Jayaprakash
. Narayan and his followers in Bihar.
-}t is meaningless, Look at it this way.
Aead together, the ‘original motion
and the amendment will mean, we
deplore the violence perpetrated in
Calcutta on Mr. Jayaprakash Narayan
and his followers, which has been
. cmused as g result of violence unlea-
shed by Mr. J. P. and hig friends, If
this is not contradictory, I do mnot
know the language,

SHRI H. N. MUKERJEE: (Cal-
cutta-North-East): Let us go down to
the essence of the matter. As you
-rightly said, you are not concerned,
and the Chair should not be concer-
ned, with the merits of the proposi-
tion one way or the other or the poli-
tical motivations which might or
might not be there. To my mind,
ihere is no contradiction, in so far as
the technique of Pariiament goes, bet-
ween the original resolution and the
amendment, because the essence of
the matter is deploring of a certain
incident. If we accept the amend-
ment under discussion, we continue
to deplore that incident but we only
explain to the extent possible an
amendment the perspective in which
it took place. The essence of the
malter being the deploring of the
incident gnd not any kind of lauda-
tion of the J. P. movement. it is per-
fectly in order {o suggest through an
amendment that the incident gid not
‘mappen in a vacuum or in complete
isolation without any perspective.
The -amendment only puts in a very
symmary form the perspective in
which a very unpleasant thing has
taken place, and it is perfectly in
- erder. ;
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SHRI MADHU LIMAYE: You have
te judge whether it is contradicturv

to the original motion or not. So,
these considerations are relevant,

MR. DEPUTY-SPEAKER: Let me
make it very clear again that, for the
purpofe off the admissibility of an
amendment, 1 am not concerned on
whom the blame should or should not
fall.

o wew fagre; wagay : IR
weyer. we Ffww, arr =l qwwd
AR R AT w #
wraar A& g7
MR. DEPUTY-SPEAKER: That is
my shortcmm.
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MR. DEPUTY-SPEAKER: I think

the discussion i3 getting protracted
and enough submissions have been
made.

PROF. MADHU DANDAVATE:

sty ol wrg 9T OF g § -
Py st § 1 oo o § fie weft o

¥ ween, & fwcfe wm, & oFf, 9
wgeaT & oy v Wk E, ofwr e ¥
qYST T KAAN AT

MR. DEPUTY-SPEAKER: It is &
different question.
you ruling.

SHRI NARSINGH NARAIN PAN-

DEY: You hear me first gnd then give
you ruling.

a8 W Ty o fenafersr v g 8,
g fagre & s g &, gt v ot waw
¥ 0§ A qewy, off faThm arn, W
HIFT 4T QENT AT, W7 o T
RTINS & WHAFT A qROT 1 FAY Ay
g giee gar & i suaew wee
FY BTT A /i 7 G ot wwy femng-
wor 3w ) ug W frafg &, mow ¢
iTRen i AT ©3T | W7 ¥ qHEAT
®1 #ivre wgt fiewr wa, W &
o & xw vy ¥ o el ooy
¥ g T 1 TR QFENT & IO wHEw
A6t femr mar, @ A A oW W
wifiwray 2oy &t firrr & agfern Gt o
§, 3 8 s fxdm, 2o o frafy
a1 oy famda o qifaTiedr w6-
w0 & o e @@ W O ooy
e i ot &t e w1 T AW
sfr ¥ wigg

PROF. SHER SINGH (Jhajjar): Sir,
1 do not want to go into the ments
of the Motion. My two friends, Mr
H. N. Mukerjee and Mr. Indrat
Gupta, even though they read out
the Motion a3 amended, did not ap-
preciate one thing,

Here, the original Motion ssys

“This House diplores the ro™
violent incident in Calcutis... '’

It mesns, what is deplored is (he
incident. But in the amendment

what is diplored Is not the incident®
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but the spste of violence. If you
Tead the Motion, a8 amended, it says:

“Thig House deplores the spate of
violencey unleashed from Bihar... *

It means, the Motion, gs amended,
deplores not the incident but the gpate

of violence, So, the object of the
amendment 1s negative. It negatives

the original Motion. Both are con-
trary to each other gnd different in
scope.

AN HON. MEMBER- He is a former
Minister. (Interruption).

MR DEPUTY-SPEAKER. Now, if
the hon Members are ready to listen

10 me, then let me first formulate and
then give my ruling

I think, the most powerful support
to the amendment tabled by Mr. In-
drayt Gupta was given by Mr. N N
Pandey just now. He mentioned the
case of Mr Chiranpb Jha, a very un=
fortunate thing We deplore a thing
like that He also said that we must
condemn violent gctivity. Of course,

we must do that But my difficulty
is exactly there

Now, 1 am at a loss to kow what
the Members want to discuss

SOME HON MEMBERS: Violence.

MR. DEPUTY-SPEAKER- T agree,
But if you want to discuss the space of
violence, you should come with a
separate or different motion This 1s
my difficulty

SHRI INDRAJIT GUPTA:  Any-
how, you cannot prevent the discus-
slon even though you may rule out
my amendment.

MR. DEPUTY-SPEAKER: That is
true. Here, I am concerned with the
admussibility of an amendment

SHRI NARSINGH NARAIN PAN-
DEY: When you are discussing one
violent incident, then other violent in-
tidents also come in.

MR. DEPUTY.SPEAKER: I am con-
cerned with a very limited g
whether this amendment u:‘.n;rn'
Indrant Gupta 15 admissible or not
admissible, That is the man point. I
am not shutting out the discussion.

I thoroughly endorse and support
what you say.

Let us read Mr. Shyampandan

Mishra’s motion as  admtted by the
Speaker., It reads:

“This House deplores the recent
violent incident in Caleutta sn which
Shn Jayaprakash Narayan's car
was attacked and g member of the
House, Shri Samar Guha and his
colleagues sustained injuries”

What 1 the crux of the motion? The
motion 1s that it condemns the recent
violente incident in  Calcutta,

It particularises the incident ..,

SHRI SHANKAR DEV (Bihar):..
which originated from Bihar.

MR DEPUTR-SPEAKER: Let us
understand the motion It 15 on that
particular incident only  He 1s con-
cerned with the “world government”.

How c¢an he be concerned with small
htile things here?

Now. let us read Shn Indrajit
by the Speaker
Now, let ug read Shri Indrrjit
Gupta's amendment —
“This, House deplores the spate

of violence unieashed from Bihar by
Shr: Jayaprakash Narayan's follow-
weres resulting in the recent violent
incident in Calcutta in which Shri

Jayaprakash Narayan's car was at-
tack *»

The main motion as admitted by the
Speaker is to condemn g particuar in-
cident while the motion of Shri Indra-
jit Gupta is to condemn the spate of
violence all over the country of which
this is only an example.
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SHRI INDRAJIT GUPPA; T am try.
ing to bring it within the compatence
ﬂucm

{Interruptions).

MR, DEPUTY,.SPEAKER: 1 am
concerned with this lmted question.
I would request Hon'ble Members
who are all knowledgeable and intel-
ligent to kindly understand The first
motion deplores a particular incident
and the second says ‘the spate of vio-
lence all over the country of which
this 18 only an example’ The rele-
vant point here 1s the scope. Now,
the first motion's scope 1s only a parti-
cular incident and the second motion's
scope 18 violence all over the countiy
of which this 1s only an example Now,
1 would fully agree that there s
violence not only in Cajcutta
but all over India and all
over the world. There 1s more violen-
ce 1n Viet Nam and Cambodia and if
you want to talk about the whole
world you can do so,

T therefore rule that while I fully
appreciate that 1t would have been a
more meamngful debate in this House
it we discuss the spuate of violence all
over the country--I fully agree —but
for the purpose of an aniendment I
think Shn Indrdant Gupta’s amend-
ment has too big a scope and 1t can-
not be put within the scope of the
motion by Shr1 Shvamnandin Mishra

offt o frar ww & A
gEHEE ¥ T q §owdar & A
wigar § fe St uR Wzw wreT Ay
fx oyg § o & =7 wrzz v Hfam

MR. DEPUTY-SPEAKER. 1If all
Members agree and if all those who
have given notices of amendments
don't want to moye them and if they
waive their right, then we can proceed
with the discussion now.

SHRI MADHU LIMAYE: I want to
move it.

MR, DEPUTY.SPEARER Now I
would call 8hri H, K, L, Bhagat,

SHRI H, K. L. BHAGAT (Hast
Delbi): Mr, Deputy-Speaker, Blr, let
us consider whether the conclu-
sions  drawn by Prof Shyam-
nandan Mishra and the allegations
made by him in his speech are justi-
fled by his own facts uiespective af
the facts being duferent. I am mak-
g a very respectful submission om
the facts enunciated by Prof. Shyam.
nandan Mishra humself What has
Mr Mishra told us- He has said that
there was a very serioug conspiracy,
there were very serious preparations,
to attack Mr. Jayaprakash Narayan,
there was an attempt to hqudate hum,
that an attack on the car was an
attack on Shn Jayaprakash Narayan,
the police wele the mute spectators
the demonstrators were very aggros-
sive These are the focts which Mr,
Mishra himself has given, I w~ant to
ask him whether, from his own facts,
his concjusions and allegations are
justified Accarding to hum, thous-
and of demonsirators, ag er a pre-
planned conspiracy to attack Mr.
Jayuprakash Narayan were there,
the police was plaving a muts role:
the conspiracy was there to liquidate
Mr Joyasprakash Naiayan Dut Mr.
Jayaprakash Narayan continued to
sit yn hus car 1 am rather surprised
How 1s it that, with all his asseition
of these facts, no harm whatsoever
v.as caused to the persun of Shn
Jayaprakash Natayan? How could it
be suid that the police did not have
him? Our friend, Prof. Samar Guha
savs that he has received a few abra-
sions n the melee that took place
thers Are we to believe that the
thousands of uggressive people, hold-
ing demonsirations out to atteck Mr.
Jayaprakash Narayan, the polics be-
ing the mute spectators, allow Mr.
Jayaprakash Narayan to gii quitely
in his car and cause no damage,
whatsoever, to hig person? 1 want
1o ask this of Mr.



o the Prinre Minister. It is obvi-
ous. - I do not have to go nte any
sther facts to come to this = conclu-

sicn.© Hiy

conclusions and allege-

tiong are not ut all justified by  his

wn facts. How could Mr, Jayapra-
kish Narayan continue to sit in his
car without any damage to his per-
éon whatsoever? He had finished
one meeting earlier very peacefully.
There was no disturbance, I have
been told that there was another
mieeting which he had addressed and
there was no disturbance at all. It
is obvious that no attempt was made
to harm the person of Mr, Jayopra-
kagh Narayan whatsoever, Nobody
hag alleged. Even Mr, Jayapra-
kash Narayan has not alleged that
enybody tried to open the car or
tried to drag him out of the car or do
sny physical violence to Mr. Jaya-
prakash Narayan, Nobedy  has
made these allegations, In the
lact of these things, even presuming
that the facts given by Mr, Mishra
Pre correct, it is clear that Mr. Mishra
is fabricating his allegationg and
mpeh_.lsiom only with a political mo-
tive, understanding full well what
he does.

6.39 hrs
(Dr, Henry. Austin in the Chair)

- The Chief Minister of West Bengal
hag said that he is sorry that Mr,
Jayaprakash Narayan could not ad-
dress that meeting, that he had fail-
ed to address that meeting. This
thing has bhappened thet Mr. Java-
prakash Narayan faile to address that
meeting, may be for whatever reason
Bay be, there was some trouble bet-
ween twp groups of people. Lt us
keep that aside for the time being.
R.""‘L“_'- the conclusion is that he failed
lo address the meeting, and the Chief
Minister of West Bengal has very
fghtly regretted that he could not
ddress that meeting, But the whole
peint is this. Who is responsible for
Hils cult of disturbance in the meet-

Mgy in this country? Let us eee that
Precisely. I want all of us to consi-
der It dispamlonately. 1y it

§
&
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at he grossty . " instance where somebody hag failed

to gddress a meeting? Is it the only
instance in this country where there
was an alleged demonstration at 3
time when a meeting was being held?
I want fo tell you that recently,
when the Prime Minister addressed
a meeting in Delhi in connection with
th2 Centenary of Chhatrapati Shiva-
ji, a group of women from Maharash-
tra had been sent to this meeting to
disturb the meeting,

These women got up in the meeting .
and tried; and these friends stood up
in defence of those woman and said
that they had a right to go and stand
in the meeting and protest, They
justifie; it on the floor of the House,
I wi ¢ to remind you about Mr.
Barooah's meeting at Baroda. Who
tried to disturb jt? Was it not at-
tempted to be disturbed? Were not
stones flung? I am not justifying
this, I am against all kinds of dis-
turbances in the meetings. Some
pepole tried to disturb Mr. Baroogh's
meeting. Stones were flung in  the
meeting. Sir, even at Lucknow dur-
ing the UP. elections, when the Cong-.
ress President, Dr. Shankar Dayal
Sharma was addressing a meeting—
I am a witness  tp it: 1 was presen
There in the meeting, .
Similar attempts were made
to disturb the meeting. During the
UP elections,, even their leader had
said that the Congress jeeps will not
be allowed to proceed and Congress
meetings will not be allowed to be
keld, What was done in Patna in
several meetings? Sir, Mr. Jaya-
prakash Narayay has a right to ad-
dress a meeting; certainly he has a
right. but the legislatar has the right
to atlend the Assembly. He cannot
be prevented. Who pleased for the
intimidation: who had said that legis-
lators should be slapped? He with-
drew it and said that it was said
jocularly. I say that the Vidhan
Sabha has & right to sit. I say that
the student who wanted to appear in
the examination had a right to go te

the examination—but he was
shot at. He was = short . at
Did  this friend bring in -a

resolution to condemn it, Sir? Distur-
bing a meeting iz bad. thoroughly
bad and it should not be encourag- -
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somebody fails {o attend a meeting,

- should it become a subject matter of

Md‘u:t an MLA from Naysarl in

a resolution or 3 motion in this
House? That is g question for us to
see. Who is responsible, who has
given g call? With respect, I yppeal
to my hon, friends I do not know;

_ 1he appeals were never responded to.

T appeal to them to consider as to who

- ig taking the politics to the streets.

Who has given the call to the people
to take recourse to extra-constitutio-
nal mreang and extra parliamentary
‘means? (Interruptions) Mr, Vajpayee
himself once remarked that exua-
‘parliamentary means are justified;
what are those extra-parliamentary
means? You remember, Sir, that
originally Mr. Jayaprakash Nara-
yan had said that ten lakhs of people
would gherao the Parliament. That
was the language used. I quote; no-
body can contradict me; and later on
he changed the language and said
that it would not be a gherao; it would
be a march. Eventhe Parliament
was threatened to be gheraced. Parli-
ament has a right to meet, collectors
and district administrators have a
right to govern. And you say that
you are forming parallel govern-
ments. Sir, it looks ridiculous. (In-
terruptions).

MR, CHAIRMAN: MR. Mishra:
you may say this when your turn
comes, Mr, Bhagat may continue,

SHR] HK L. BHAGAT: I am speak-
ing, on behalf of my friends, 10 plead
for democracy, constitution and the
Tule of law Mr, Mishra had discove-
red. in Mr, Jayaprakash Narayan a
god. The same god has said that he
will Thold elections in  the
country; and you are preaching to us.
Please, now, keep quit, Prof. Mishra.
forget your intolerance. Learn to have
parliamentary conduct at least in
this House.

(Interruptions).

MR. CHAIRMAN: Order, Order
-Mr, Mishra. you will have an oppor
‘wnity to say.

SHRI H, L. BHAGAT: Is not @

vm !Wﬂﬂ m:,m& illclm {Motn.).

" ed; but’ mm lf. “a meeti _
bado!ldiswtbmtakupucew-f

Gliarat,

, caughf
bythemﬂhdrmhithnu‘ln.hh

face was blackened - #nd he. was.

. paraded on a donkey? Didthcyeom :

out with a condemnation of that incj-
dent? No. Because it sulted
them, As a matter of fact, {f you
parmitmewnynmduzm.w
excused, this motion itself is an
attempt to project the cult of viclence
side and then to stick mud on  the
ruling party. Sir, we believe in de-
mocracy and in defence of democracy,
we would not kill but we would ra-
ther be killed, many more of us
would be killed to defend democracy, ,
but we will not  kill.  That is our’
way.

L. N. Mishra has been killed. My
friends are talking of a democratie
spirit. The other day 1 quoted a
newspaper article which said that
Indira Gandhi iz conducting a very
oppressive and tyrannical regime in
this country and the people have a
right to kill the tyrannical rulers.
That is what is stated in that aricle
I brought it to the notice of this
great House but my {riends simply
indulgeg in jibes and jeered at me.
When certain things are  written,
when incitement to murder and vio-
lence is done in written words, then
our friends ridicule it. These very
friends took it lightly. Now, the
very day this incident relating to the
Chief Justice happened, Then, the
next day without finding out - any
fact, newspapers and leaders kame
out with a statement that the incideni
wag planted. L. N. Mishra is killed
and they say that Government hat
done it. 1 want to ask whether this
is a demoeratic conduct, whether this
is a democratic way. Everylhing the
Government has done? ... (Inter-
ruptinos) Intolerance has become ¢
tralt of my friends over there.

My friends were just now talking

raised, Who was responsible for it?
wnohtltheadmtm? :llruorarn
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sin and it is ‘he sin of these people
_ by which the Assembly was dissol-
ved and the peop'e were deprived of
, their representation. Then it was
said that Mr. Chiman Bha: was bad and
‘we want dissolution’ Now, they are
working in  partnership with the
same Chiman Bhai Sir, would
there be a gieater instance of dupli-
eity, hypocrisy and double minded-
ness of thuis Opposition?

Now, therefore, I say this and 1
warn them. Somecbody was threaten.
Flng us, ‘Look, we can do this, we can
do that™ Look We do not wish to
be provoked We would not hke to
be provoked Whatever provocation
you may give us, We would not Like
to indulge in slieet politics Don't
threaten us You know you are
not stionger than us among the
people Do not do 1t 1 tell you

Now, 1t 15 surprising and, I am very
happy as it shows the great confi-
dence of the people of Inu 1n the
methody of democratic behaviwur ond
conduct What has not been dune 1n
thi: country? Now anything and
everything has bee, done—character
assassination, false allegations and
what not. Somebodv said the Prime
Minister 1s attacking Jayaprakash
Narayan Prime Minister's criticism,
if you sce, whenever 1t 1s there 15 a
political criticism

SHRI SHYAMNANDAN MISHRA
No, it 1s personal

SHRI H K L BHAGAT Mr
Mishra, please learn to he tulerant
You are a semior member T have
come to learn from you not to teach
,vou. But I am sortv I have 1> teach
& professor like you

What [ am submilung 1y that the
Police and the Military are incited to
. revolt. Everything 1s being done Mr.
friends said, the Ganga 1s on fire, the
Yemuna is on fire To-day, I must
usy honestly after listening 1o .Mr.
Mishrg that I did not find that he
Weg even inspired by his mentor.

Sir, it is surprising, it is g very
pleasant surprise for me that millions
uf people in India have so far very
rightly, because they believe in demo-
ciacy, not reacted 1n any unconstitu-
tional manner against the most
unconstitutional, undemocratic, violent
ang leuding to anarchv and chaos
movement of Jayaprakash Naiayan.

1 have my grievance agamst this
Government 1 have repeatedly
suid and thev said that they would
consider my suggestion, for issvirg
a While Paper on what has been done
duning the last one year, what has
been said, what has been wnitien dur-
ing thiy one year f{o propagate un-
constitutional means and recourse to
violence I hope the Government
would 1ssue the White Paper soon and
that will establish the truth

Therefore, my suggestion 1s an in-
cident has taken place  Siddhartha
Shankar has very rightly made his
cmments on 1t Now, to exaggerate
that incident out of ail  proporticns
ond distort facts and fabricate alle-
gations 1s the usual and theatrical
way of the Opposition But if they
think that thev can m this way befool
tlhe people of India. they are sadly
mistaken Thev will be only [ochng
themselves

SHRI DINEN BHATTACHARYYA
{Serampore’  Sir, I fully agree with
the motion moved by Shr1 Shyamnan-
dar Mishra in which he has very
rightly given the true picture a3 to
where thiy ruling party 1s leading the
country Ag soon as it was announc-
ed that Shr1 Jayaprakash Narayan
would address a mecting 1n Calcutta,
day 1n and day out theie was propa-
ganda bv tne Conpress, Youth Cong-
ress, Chhatry Parishad and their allies
CP] that they would not allow Shn
Javaprakash Natayan to hold any
meeling 1n Calcutta They started
propagaling that at the time Mr Jaya
Prokash Narayon comes to the Um-
versily they will sce that all the
Lights would be put off You sust go
through their propaganda leaflets and
their people propagating in the streets
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and you will be convinced about pre-
plannegd attack on JP. All the news-
paperg in India in all languages ex-
tept Patriot 1n Delha have brought the
Tacts in its true form  True picture
hag been depicted in The Statesman,
and other newspaper of De'hl and
Calcutta Can you imagine a minister
leading the hooligans and gangesters
to attack Shri Jaya Prakash Naigyan
and s supporttrs Has it taken place
anywhere 1n & democratic country

We tiied our best to convince you
aud our friends 1n the opposilion ag a
what 15 the atate of allans m West
Benpal ang how the people are being
ruled over theie and what st of
terror regime was prevualiing We cound
not convince you but in an anadent of
half-an-hour the whole world come
to know what 15 the 1ule that t e pro-
ple are having not only in West Bin-
gal but throughout India Some Wesl
Bengal papers ang some {alure wrni-
ifers while describing all these thinge
sard that CPINM N cd- sanuld have
sent earthen potsfull of rasrutiag to
the <tudent leaders Subioto Mukhery
and Prrva Renjapn Das Muns  und
their allies CPT

In West Bonge! cemu-fasust  forces
are there and these poople kil ed
thousands of young men of yur patrtv
And now they have started killing
their own men, because of their in-
fightng. The hon Member who spuke
before me satd about  demo.rutic
norms, decency and all that Heie 18
@ gentlemap witting in the front ben-
c¢hes, whose nume 1z Mr Priva Ranjan
Das Munst He w1l agree that every-
day one would find that the roads
there are being blocke] becaus. of
thely mn-fighting resulting 1, murder
of their own cadre Mr Siddhartha
Shankar Ray wag willy willy forced to
come forward with g statement that
road blocking must be slopped But
still everyday you will find this me-
thod of forcibly blocking of road by
Congress storm troopers still conti-
puing. In respect of attack on J P,
Shrl Siddharths Shanksr Ray has
come forward with a statement. He
hag exprassed his regret for the inci-
dent but he bas not condemned the

persohs responsible foy it. He said that
Jayaprakssh Narayan did not come
out of the ecar on his own, I sy
It ig completely wrong and dis-
tortion of facts There were two
meetngs One was n the stu-
dents’ hall.  The teachers were
there JP addressed the meeting The
meeting being hardly concluded there
wgs some big shouting by the Cliha-
tra Parishad and Yuy Congress people
there Just outside the gate of that stu-
dents® hall and even JP was not allow-
d to come out of the hall and get Into
the cm  He was prevented Thig is
what huppened M: Samnr Guha and
other, were there, ang thev helped
Fim to come and get into the car with
greay cifficulty  And the next meeting
Wwas 1o bie held only 100 yards away
You wil! be surpniasd that the hool-
£ preaented haim 'y reach  that
gole  Some vouth congiess people
wueit ther shouting ang , wirl jomped
upy 3 Jie honuet of the car and Fegan
d mine  In the meantime brickbats
were thrown Two Iuicks were
thiown wmed at Mr  Jayaprakash
Maravun 1 will read out here what
Shr Jayaprakash Narovan hog stated
in o Caleutty meeting Thig 15 from
Statosnan It stales

Mr MNaruvan recalled the  ugly
meidenig that had owcurred st Cal-
cutta on Aptil 2 and said ‘whet hap-
pcned there and of which [ mvself
was a victyn W as naked hoohgarism
and ganpelerism in the piesence of
a West Bengal Minister, a West
Dengal MP and 2 posse of police
officets, and the pohire force’

This 19 Mr Jmvaprakash Narayen's
own statement, S

17 hrs

Again, 1 would say that the attemr.
Wog there to throw stones. brick-bals
erd coconut shells towards the car
where J P, was sitting  8till they ssy -
and Shri Siddharths Shankar Iay
will ssy that there wgs no attempt or
no attack on Shri Jayaprakash Nars
yan. | say, the same ol story they
are Tepepting since the year 1970-7L
From that day ohwerds they started



violence on the Opposition, parti-
larly, in West Bengal. Some Mem-
might remember that Shri Sid-
iartha Shankar Ray was chusen by
hrimati Indira Gandhi as a stalwart
West Bengal; when he was the
.ducation Minister here, he was sent
ere when there was President’s rule
prepare the ground for the election
hich wag a mere show. I will say, and
i was totally a rigged election and
fair or free ‘election was there.
When we came to power in 1971, at
that time, (Interruptions)..

r MR, CHAIRMAN: Now you please
ltry to conclude. Your time is already
cver. You were given seven minutes,
You have spoken for ten minutes.
Please conclude now. Congress Mem-
bers are given ten to fifteen minutes.
“ou have been given 7 minutes.

SHRI DINEN BHATTACHARYYA:
1 shall finish within ten minutes.
Flease excuse me for taking a lttie
more time. You please read your own
Congress Papers like the Jugantar,
Statesman, Hindustan Standard,
Ananda Bazar Patrika and all the
English dailies ip the capital. Read
even Basumati which is run by the
Congress in West Bengal. Thevy al
came forward and depicted the inci-
dent as the most ugly one. They pro-
ved by one action that there is no
democracy. no freedom of speech. Sir,
you will be astonished to hear that
during the jute strike when our C.P.I.
(M) leader was going to address a
meeting in Kamarguli suddenly the
Congress hooligansg appeared there and
said that they would hold a meeting;
the police then and there clamped
Sec. 144 there and this tactic has been
adopted by Shri Rai’s Government
apart from straightway breaking the
meeting of opposition by Congress
hooligans under the direct protection
of police. Here is Shri Tridib Chow-
dhry who had been to Dum Dum for
holding a meeting. But, that veteran
leader was not allowed to hold the
meeting. He was told that if he would
hold a meeting, he would not go from
this place alive. This was the naked
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vway of attack on the minimum demo-
cratic right of the people. In Malda
same method was adopted to disrupt
and break a3 meeting organised by
opposition parties. (Interruptions)

Mr. Darbara Singh will not be able
to appreciate what I am saying be~
cause he could not understand how in
spite of presence of police, how se-
called Youth Congress and Chhatra
Parishad storm troopers of Congress
could venture attacking public and
indoor meetings addressed by promi-
nent left party leaders, Why were
these people not pushed out of the
place? The people who were there to
altend the meeting of Shri Jaya-
prakash Narayan, first of all, were
locked up inside the university insti-
tut anj those who were outside, were
nct al'owad to come near Shri Jaya-
prakash Naravan. They were beaten
up and many of them received injuries.
These hooligans with the help of those
so-calledq Yuva Congress and Chatra
Parishad leaders, with the help of
police and with the connivance of the
administration attackeq J. P.'s car.
Shri Jayaprakash Narayan was sitting
mum. He was amazed. He could not
believe that these things could have
happened in Calcutta a metropolitan
city. The left parties gspecially our
psrty C.P.I.(M) were trying to con-
vince him and the people of other
states that the minimum democratic
rights were not there, parliamentary
democracy was subverted, no trade
union right, no freedom of speech.
no security of life, a semi-fascist
terror Raj was prevailing.

Shri J. P. was convinced and the
next day he said that he had under-
stood the reality and he stressed that
in Bengal democracy was in peril and
terror Raj was prevailing. J. P. took
up the challenge and said that he
would come again and address the
people. Congress Party has become
panicky and so J.P. is being threa-
tened by Shri Ray. If vou read Shri
Ray’s statement, you will find that ke
has been threatening that Shri Jaya-
prakash Narayan should not say any-
thing against Shrimati Indira Gandhi.
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Who is this Ray to tell Shri Jaya-
prakash Narayan that he ghould say
this and he should not say this, I say
this sort of thing is going on in West
Bengal and the people of India will
not tolerste this.

Now, what is happening in = West
Bengal and other placcs® It is obvi-
ous, Sir, that they are buding up
capitalism, Prices are go.ng up every-
where. Wages hav: been freezed
Lang distribution is not there Real
land reforms are not taking place,
Everywhere, they arc facing crisis,
The workers aud 1l oidinmy people
are rising up against this ruling class.
But, they want to crush them and
they want to finish them by terror and
by other iepressive measures They
arc terronsing the people

The previous speaker said that we
are now demanding the dissolution of
the Bihar Assembly What did she
{Shrimat, Indira Gandhi) do in 19597
She wag the Congress President She
made her father to throw away the
Communist Government Ig it no* a
fact? We know what happened 1n
Kerals at that tme The Keraia Gov-
ermmment was thrown out because her
father wag in the Centre. With the
assistance of Shri Padmanabhan, they
formed a Vimochan Samithu

MR CHAIRMAN ANl these things
are not relevant The most relevant
point now is. you me exceeding your
time. There are other Membas
Please cooperate and conclude

SHRI DINEN BHATTACHARYYA:
Sir, whatever our friends of the ruling
party here may say, we are now head-
ing towardg a situation where the top
leaders of the Congress want thal
there should be only one party and
only one leader They want dicla-
torship, This 15 the situatiun they are
teading the country o That 13 why,
while condemning the gangesters und
violent attack on J.P, on 2nd April
1 would appeal, through you, to the
people and specially the toiling masses
of our country to stand up and unite
against this gort of gangsterism snd
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hocligana againat the ruling party who
are bept upom crushing our deme-

cratic rights and subverting our Par-
lismentary democracy, ¢

MR, CHAIRMAN: Shrimati Maya
Ray Please try fo confine your re-
matks {0 ten minutes. From the
Congress Party alone, there are aus
many as I8 speakers,

SHRI S M BANERJEE (Kanpur):
This International Women's Year,

MR CHAIRMAN I will give all the
consideration to her on that score.

-
SHRIMATI MAYA RAY (Raigan)):
M:i Chairman Sir. 1 assure you {hat
1 will not take longer time than 18
absolutely neccssary

1 oppouse thi, Motion Furst of all,
I' relates to a State matter which, I
undarstand canrit uy discussed 1n this
House So en ier we have io make
up our minds 1o delete that jule from
our rule-book or we should not allow
such a matter to be discussed here
and stick to the Rules  This 13 my
firg; rround of oppostiion to this
maotion

Secondly, the hon Mover ol the
Mo*ion deplores the recent violent
incidents tn Caleutta Did he dep-
lore them When we were at the re-
cenving end of such violence from the
peitod of 1887 to 1971”7 Or has Shyam
Babu just woken up when such an in-
cidont has taken place now ia Cal-
cutla?

SHRI SHYAMNANDAN MISHRA:
I condemp both

SHRIMATI MAYA RAY. Did he
deplore the violent incidents perpei-
rated by the Party of the hon spea-
ker who hag Just preceded me? These
were 1n 1971 (Interruptions).

Now this venersble gentleman, this
ballowed has been’, Shri Jayapra-
ktsh Narayan, has issued a clarion
call for a ‘total revolution’, He 1
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of which has already taken place.
One victim has already been claimed
and two attempts at murder have
been made, one on the Leader of this
House and the other on the head of
the judiciary

SHR] MADHU LIMAYE Nonsense.

SHRIMAT] MAYA RAY, Our con-
cept of revolution i totally different
It 15 that of a peaceful transition, an
economic, suclal and cultural revolu-
tion, and that is where the bamc
difference lies between gur ideology
and the ideology of the Opposition.
Not a single constructive programme
has been put before our people n
explaming the totality of the “total
revolution” by responsible members
opposite including Shr; Janeshwar
Mishra They have entered into a
programme of appointing agents pro-
vacatures to spark off incidence, such
that a3 gmall, minor incident escalates
into g holocaust

I do not remember having heard
any voice of protest being raised when
members from our party were #irip-
ped and humibated publicly by fol-
lowerg of Opposition recently—I
think 1t took place in Bihar. 1 do
not remember gny._adjournment mo-
tion being moved when the Congress
President was attacked in  Barods,
when Shri Shanker Dayal Singh was
attacked in Bihar or when Shri K D
Malaviya was obstructed i another

Our stand is quite clear,

We condemn wviolence of any kind;
we have always done go and that has
been the principle of our party, We
stand by that even today. But even
Gandhi); said that violence was justi-
fled under certain circumstances and
it may be that such a circumstance
has come about today. Qur stand 18
quite clear We do condemn violence
and we are not concerned with per-
sonalities, not even with you, Mr.
Madhu Limaye We are concerned
with principles while Members of the
Opposition are concerned with x, y or
z Interruptions). When two pro-
fessors are sitting side by side, Sir, it
becomes a very dangerous combina-
tion He 15 one, Prof Dandavate.
Samar Guha is another and so the
entire party is 1n a ternble mess We
do not indulge in  wilification or
character assassination and scurrilous
attacks on persong as do the Mem-
bers of the CP(M) party

There is a another mde to 1it, Sir.
Prof Samar Guha 1s very agitated
because the Professor was approached
by a girl on the hood of car T must
apoligise on behalf of my clan; I am
really amazed at such a bad taste ..
(Interruptions) 1 would have thought
that Prof Guha being a gentleman
and g bachelor would have approved
of his expertence of having provoked
a womspn to climb of car , (Inter-
rupton) !

AN HON MEMBER He 1s not a
bachelor he 18 prepared to be consi-
dered g bachelor

SHRIMATI MAYA RAY Then [
pity hs wife | (Interruplion) Any-
way a woman chimbed a car; he
should have considered it an achieve-

1n this House over that

Anyway. Mr. Chairman, the Ben-
gali woman is highly emotional and
Prof. Guha must have realised this.
But so is the Professor, judging by
his histrionie performances in this
House, s0 much 30, that Professor
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For ug in Bengal the most crucial
factor is that after a pericd of vio-
lence and turbulence which had re-
iarded Bengal by about fifteen years
In its developmental programme, our
boys and girls have brought about an
atmosphere of peace and tranqullity
in grder that we may progress and
we intend preserving that at atmos-
pbere (Interruptions) Time and
history takes no notice of people like
you or me but we do intend to pre-
serve thiy atmosphere of peace so
that the millions of our pevple who
hve pelow the poverty Line and who
are entitled to a decent living can
have our developmental programmes
implemented ro that they can have
atleast the minimum needs that we
promised then and we intend to see
that they live in gn environment of
peace and safely We will not tole-
rate fascist strong arm methods to
disrupt our aspusations and achieve-
mehts at the Yehest of internativnal
forces disturb that peace that we
have brought about Tt makis me
sk, hearing the Marxist Members
speok here gdopting the holier than
thou attitude It 18 they who un-
blathed 2 reign of terror In West
Bengal thank goodness they could
not do so in any other patt of the
count:y Nobody could produce those
conitions of wviolence Shri Limaye
and the hangers nn of Mr J P or
any tther P J P made a mistuke
He had come and gone from Calcutta
maty times The memories of those
boys and girls are not as short as the
memorieg of the Members of the
Marxist Party They had not forgot-
ten what they had undergone during
the timeg of the Marxist yule There-
fore when Mr J P. joined forces

apologising on their behalf; T do
apologise for what they had done; it

will be dong again It he comes to

Bengal with such fovces, including

subversive international forees....
(Intervuptions)

PROF MADHU DANDAVATE:

While the Chief Minister hesg expres-

sed his regrets, she saya that the boys
and girls had done the right thing

MR CHAIRMAN Mr Ray has ex-
pressed his views as Chief Minister.
She has her own views.

SHRI SHYAMNANDAN MISHRA:
We only want the country to know
what she is saymng

SHRIMATI MAYA RAY Mr Chair-
man, Sir, no development can take
place withouy peaceful conditions and
therein lies the provocation go far a8
the Members of the Opposition are
concerned They are not in the least
converned with, or worrled about the
welfare of the average man They ore
only concerned with singing hallalu-
Jahs to a septusgenarian leader who
15 trying to make a dramatic come
back after his days of Sarvodaya,
and having entered the fray screeches
every time the wear und tear of that
process scratches him

The saddest part 13 that there is &
hupe poverty-sifiken world outside
those parties and this House, waiting
in the wings to go forward and attain
a minimum standard of a decent level
of hving That 15 what we should
be discussing here and not what
happened to J P or the girl on the
hood of a car or whether Samar Guha
had suffered scratches what 1 this 1n
comparison to what millions of people
outside thiy House gre suffering and
waiting for

SHR) PILOO MODY Why are we
not discussing it?

SHRIMATI MAYA RAY We are
trying to but bring in such mo-
ﬂonc'md “myw:h. time of the
House

SHRI PILOO MODY: Al the time

is Government's time; why do youU
not discusg it?
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MR, CHAIRMAN: Let her finish
ber speech.... (Interruptions).

SHRIMATI MAYA RAY: They
have unleashed the forces of reaction
in gll its strength. They CPM 1
lurking behind the skirts of the Jana
Sangh and BLD and other reactionary
parties and are attempting g ‘‘come
back”... (Interruption) through the

As 1 said, we can forgive them
for, 8ir, “they know not what they
do,” but we cannot forget. We in
Bengal have had our share of this
revolution and a bloody one at that,
Sir, literallly, when the CPM took
over gnd ruled Bengal for 22 months
Where was Mr Jayvaprakash Nara-
¥an and Professor Guha when one
after one of my Chattra Parishad
boys were brutally murdered anl
Yigudated” Sir, there 1. not a <ingle
burning ghat in the districts of Ben-
gal that T have not viated during
that period, where one or other of
mv boys was cremated, gfter being
killed in the most barbaric manner

I do not recollect Mr Javaprakash
Nerayan emerg.ng from his Sarvo-
daya retreat to jon 1n in condema-
ing suth octs at that ime 1 dn not
remember hearing his ery of protest
armnst <urh ductardly  acts Nov o
single voice of piotest wa, rais-
ed by our enerable Profossor
Guha aor the mover of this Re-
solution No he only deploves refent
evenis 1n Calcutta. not the old ones
I will remind Prof Guha of the in-
eldent at Ethora in Bengal where a
Communist Party Marxst girl called
Tarafdar stabbed and murdered a
Chattra Parishad boy 71 known be-
cause I visited that place where a
teacher also was speared to death
through the bars of a window in &
locked room. by the very very good
boys of the Communist Party
(Marxist) loyal card-holders
(Interruptions) Does Prof Guha re-
memher? Whereas some Bengall
women know only how tp pound the
hood of a car, others are taught by

some parties to kill? You have jon-
ed hands with them, remember that
I am serious about it, (Interrup-
tions)

Shri Samar Guha (Contai):***

MR CHHAIRMAN Mr Samar
Guha's observation will not be re-
corded

SHRI ATAL BIHARI VAJPAYEE
(Gwalior). Just now you have said
that the remarks made by Professor
Somar Guha will not go on record.
May I know the reason? One may
or may not agree with the remarks
made by Professor Guha but they
were not unparhamentary.

SHRI C M STEPHEN (Muvattu-
purhat When a member speaks, if
the member does not yield and still
another member makes some re-
marks, those remarks will not go into
the records

SHRI SHYAMMNAVDAN MISHRA-
My hon friend, SLni Stephen, con-
tends that since the hon lady Mem-
ber had not vielded, therefore, the
1emarkg madr by the hor Member,
Prolessor Guha, vould not go on re-
cord Mayv I remind him that when
one makes an interruption even
while sitting those interruptions go
on tecnrd?

MR CHAIRMAN They .re indica-
ted as interruptions

SHR] SHYAMNANDAN MISHRA:
Then, you would be pleased to re-
call that the hon Member was speci-
fically referring to Professor Samar
Guha all the time and was directing
her attack ggamnst him Do you want
him to bear all the attack?

SHRI ¢ M STEPHEN: He is the
subject matter of the resolution. So.
he must be amendable to criticism
(Interruptions),

*+*Not recorded
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SHRI SHYAMNANDAN MISHRA
Professor Semar Guha hag besh men~
tioned in the resclution &g had been
assaulted. Does that constitute a
crime? Professor Guha has not yet
made his submizsion in the course of
the debate. Since he has gustained
injury, is that considered to be a
crime for her to make some remarks
against him? Is that the point?

SHRI C. M. STEPHEN: There are
two things which I want to empha-
size. The question ig whether your
ditection that his remarks must not
80 on record js correct or not. The
hon. lady Member was having the
floor and she was continuing to speak.
She was holding the fioor and she
was continuing her speech. Simul-
taneously, Professor Samar Guha was
carrying on a parallel speech. An
occasional interruption is one thing.
But continuing a speech when ano-
ther hon. Member is speaking is a dif-
ferent thing. Both cannot go on re-
cord together. Therefore, when the
hon, lady member has not yielded
but wag addressing the House, any
other speech made on the floor of the
Houge must certainly remain off the
record and, so, your ruling is abso-
lutely correct,

Secondly, Shr; Mishra says that the
hon. Member made an attack on Pro-
fessor Guha two or three times. The
only point for discussion today s
whether the alleged attack on J. P.

red by the Parliament of India. When
we discuss that question, whether the
attack on this member is of such a

expunged which are unparliamen-
tary. For your information and for
the information of these people here,
there 1z actually a dictionary of unm-
parliamentary expressions. I have
seen that very often, noy knowing
enough of the language, many words
are sought to be expunged which
should never have been expunged. The
whole procedure of expunclion is to
be used only in that case Anything
they can be heard by the Reporters..

SHRI VASANT SATHE, That
nothing to do with expunction. This
18 something said without the per-
misgion of the Chair. That 15 why it
1s not going on record.

SHRI SHYAMNANDAN MISHRA:

Expunction 18 not a disciplinary ins-
trument.

SHRI PILOO MODY: I am glad
that Mr. Sathe intervened because it
gives me 4 further opportunity to
clarify the situation. The Chmir is
not a deciding authority as to what
is smd with his permission or not
The Chair merely regulates the pro-
cedure. It does not decide what
should be said by whom and when. I
a Member chooses to say something,

will be the judge whether that was a
just or an unjust thing that was said,
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the oase is different. There was a
parallel speech made by Mr. Samar
Guhs when the hon. lady Member
was speaking. Hence, when an hon.
Member makes a parallel speech
without the permission of the Chair,
the Chair is right in saying that it
will not go on record. Because he
was speaking without the permussion
of the Chair and meking a parallel
speech, it should not go on record,

MR. CHAIRMAN: The hon. Mam-
ber, Shri Vajapyee, raised a point of
order. I thought 1 should examine
the validity of his argument. So, I
allowed the hon Members to make
their submissions I am thankful
to them for expressing their viws on
wvarious aspests of it

As the hon Members have noted,
when interruptions were being made,
1 was taking a lenient attitude. I
know this is a matter on which there
is a considerable interest evinced.
These interruptions were allowed,
Some hon Members wanted to say
something and they sought my per.
mission tacitly or I gave the consent.

In this case, 1 reuested Shrimati
Maya Ray, to conclude her speech
But the Congress Members and the
Chie?t Whip indicated that they were
prepared o Eive more time to her.
8o, 1 was giving her some more time.
She was holding the floor in her
own right. If anybody wanted to in-
tervene and make any observation,
naturally, it should be with my
consent, with the consent of the
Chair or only when she yields Here,
what happened was, knowing as I do
8hri Samar Guha's nature, | was to-
lerent and 1 allowed him. But again,

dly. Aguin, he persisted and, there-
fore, 1 had to take a firmer attitude,
in tune with the spirit of the House
and in conformity with the Rules of
and Conduct of Business
this House, I hope every hon.
ber will agree with me that, in
$his great and esteermned organ of our

!

State apparatus, in this august House,
proceedings cannot be conducted
unless we conform to the injunctions
of this House. It is in this context
that 1 said that, without the permis-
sion of the Chairman, nobody culd
interrput. I hope Bhri Vajpayee will
agree with me. 1 did allow the
first one or two interruptions, but
when he persisted, I said that it woud
not form of the proceedings.

Shrimati Maya Ray.

SHRIMATI MARA RAY: What
is happening today are merely trends.
If you allow such an atmospher to
prevail and escalate, this country
will be plunged into such conditions
of anarchy and chaos that will sweep
away Mr. Jayaprakash Narayan and
Mr. Samar Guha in its wake, and all
the progress and development which
we need so desperately, will be re-
tarded by decades.

The positive action of Shri Jaya-
prakash Narayan and Shri Samar
Guha was to use vulgar and scurri-
lous language i attacking our Prime
Minister. i

The reaction of our youth in Ben-
gal was to protest. The public of
Bengal has given a fitting reply to
his movement and will continue to do
under such circumstances. Do not
trifie with Bengal or Bengalis. You
do not know them It is our youth
and our youth alone, along with the
West Bengal masses, who will resist
this conspiracy launched by the
Right Reactionanies end their han-
gers on like the CMP and other in-
ternationa] agencies. It is they who
had driven out gondaism gut of Ben-
gal between 1967 and 1971 and they
will still do so again today, for, Shri
Jayaprakash Narayan has jointed
hands with those very same forces
and we will not allow those forces to
return through the back-door, with
J. P. or any other person.

There cannot be anone-sided fray.
It you have your say, we shall ha¥&
ours also Bengal is not pusillani.
mous or afrasid. We have been thr-
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ough our trisls of fire and are pre-
pared to go through the same again
1o preserve what we have attained,
Nothing <an stop us, not Mr Jaya-
prakash Narayan or any one elae. We
do have our loyaltieg and we shall
stick to them. Our loyalties are to
our national leaders and to the Lea-
der of this House, 1n particular We
are not apologetic for having our
loyalties or for being members of &
democratic society We do not pre-
scribe  to  the fascist strong-arm
methods of the member, opposite

With these words, I conclude, and
I thank you for your indulgence, Sir,
as well as the indulgence of my lol-
Jow members on this side

SHRI INDRAJIT GUPTA (Alw
pore) Mr Chairman, ay far as the
incident 1n Calcutta 15 concerned,
which forms the subject-matter of
Mr Mishra’s motion, I am afrayd no
amoun! of debdte 1in this House will
bring about agreement on what actu-
ally happened there We can argue
t111 we are blue in the face and even
the statementg which may be made
by those few people here who hap-
pened to be present on the scene will
be different Most of us were not
present, neither Mr Dinen Bhatta.
charyya wus present, now was [ pre-
sent, nor wag Mrs Maya Roy present
Mr Priya Ranjan Das Munsl was pre-
sent and so wag Mr Sama: Guha, but
they will give diametncally oppo-
site versions of what happened. we
can only rely on newspaper reports
and photographs It was precsely
for this reason that 1 wanted to widen
the scope of the debate Otherwise,
it is quite futile I am grateful to
the Deputy-Speaker that, though he
ruled out my amendment, he did
make the observation that it would
have been a more meaningful debate
it my amendment could have been
accepted, but it could not be, unfor-
tunately, accordig to the rules

Now, what are the few facts which
are not disputed by either gide about
the Caleutty incident? One is the
fact thet Shri Jayaprakash Narayan
was pevented from addressing &

meeting at the University Institute
Hall. This iy accepted. Becondly, it
is also accepted that shortly before
he went to the Institute hall he had
addressed a meefing only a hundred
yards away, at another hall called the
Students Hsall. All of us are familixe
with those places It is hardly a
hundred yards away It is a amall
hall  About 200 pcople can perhaps
sit  That is accepted. (Interrup-
tions) The third thing which s ac-
cepted, because the photograph pro-
ves it 15 that & gir! or g woman—I
do not know, her age cannot be de-
cided from the photograph sghe bee
longs to the fomimine sex, she has @
long pig-tail, the pig-tall |is very
much visible—was, according to the
photogiaph, sitting on the top of the
hond or roof of Mr Jayaprakash
Narayans car It i» also agreed that
Jaydprakash Narayen did nut suffer
amy injurs What was in somebody's
mind, we do not know He did not
suffer any mnjury My hon  friend,
Mr Samar Guha first claimed ihat he
suffered some injuries and that he is
having internal  hacmorrhage and
what not I am sorry for that if it
had happened, but my conterition 12
that on the basix of these 3 or 4
facts which are undisputed and
which ate not a matter for contro-
cersy, can one come to the conclusion
that there was a deliberate attempt
to murder Shri Jayapgakash Nara-
yan® Thore should be some limit o
these things 1 do not approve of
this business of physcially prevent.
ing people from holding meetings,
whoever it 15, though it may sound a
goody-gondy thing because nobody
ubserveg it in this country; but to say
that because he was preven-
ted from attending the meet-
ing at the Institute-—though he had
held another meeting perfectly all
night earlier, hall an hour earler,
hundred yards away—snd to say
that because a girl had gone to the
roof of his car, therefaore, there was
a disbolical plot to murder him—that
is more than I am prepared to swal-
low. (Interruptions) That is net in
the motion, It is difcult to put it
in the motion; but that Is  what s
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being tried to be proved here on the
ficor of the House Therefore, as far
as this Calcutta incident goes, I
want to say that facing hostile demo-
nstrators, I am afraid, 15 part of the
occupational hazards of polities All
of us have faced It some time or the
other

SHRI SHYAMNANDAN MISHRA
Now you dont, we are glad you are
safe now

SHRI INDRAJIT GUPTA I wll
tell vou wapt ] mean If one hag to
run the risk of a hostile demonstra-
tion now and then one does not com-
plain and gererwmly one does not
ery if one gets ong or two  bruees
You have to pet used to that I do
not know whether Mr Piloo Mody
has got that eapenience I read 1n
thy newspapers that Mr S.ddhaitha
Shankar Ray has expre.sed his re-
great, because, as he hag said, some
of the boye got over-excited This 18
what he has stated 1n i statement
That means that he has expressed
his regret for the fact as ! under-
stund 1t, that s)me boys had got
excited and surrounded his car and
all these things took place There
were no  weapaons {Interruptions)

SHRI SHYAMNANDAN MISHRA
Iton bar, of ¢ourse

SHRI INDRAJIT GUPTA  There
wete no lethal weapons alleged by
anybody You can now talk about
iron bars and machine guns and
every thing They are not establi-
shed anywhere

SHRI SHYAMANDAN MISHRA
Jayaprakash Naravan has seen the
iron bars w1n the hands of many of
the houligans (Interruptions)

MR CHAIRMAN Let us hear
him,

SHRI INDRAJIT GUPTA My
point is, whether one approves or
disapproves of all these things 1 do
not approve of them but how was
it, that if. as i1t 18 alleged, the crowd

had gone there to atfack and kill
Shr; Jayaprakash Narayan, the
meeting in the students’ hall & hun-
dred yards away was held perfectly
peacefully and orderly? (Interrup-
twwng Secondly, f the peo-
ple of Calcutta in large
numbers had really wanted to
hear Jayaprakash Narayan, could
anybody have stopped 1t? (Interrup-
tums} They shou'd know that Biher
18 nut West Bengal  They  should
know that tInterruptions) Mr,
Dinen Bhattucharyya please dont
proicke me into saying something,
becduse Mr Javaprakash Narayar 1s,
now, cunvinced he said that by his
experience that day, he 15 convinced
that the CMP's allegations about
terror during elections earlier are
now confirmed (Interryptions) To-
day they are completely confirmed
When I contested this Lok Sabha
election in 1971—let them know;
can they deny it I was  fighting
against the.r candidate—in the con-
stituency, in four of the Assembly
constituencies within my area, v
Behala West, Behala East, Jadavpur
and Maheshtala I and my workers
were not able phvsically to go any-
where even to hold any meeting
(Interruptions) I say that 1t  does
not lie in the month of these people
(In*erruptions) 1 ¢

MR CHAIRMAN
down

SHR] INDRAJIT GUPTA The Se-
cretary of the branch umit of my
party in an area called Bansdrom.
(Interruptions)
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=8

o (Mot W W Td, o
wH 18 ¥ oA uled 1 GO @
T APRA, FAM AR TR
AR |

Wt AT 97 FEF ¢ ¥A-
¥ IE W O, VT WEIEE N
g w19 wa sgI § r wawwni

Kindly =it



835 Violens Incident APNIL 8, 1970 s Calewite (Roth.) ' 336

gel, o fewr v ) vy (e,
W P BfR wr g 9wy e
Fewarery ?

MR. CHAIRMAN: Mr, Indrajit
Gupta, please continue. We have had
encugh interruptions, I suppose.
Please, no more interruptions.

SHRI INDRAJIT GUPTA: There
must be some limit to buffoonery
also.

MR CHAUMAN:; Let ns be seri-
oug gbout it

SHR] INDRAJIT GUPTA: During
the election, the secretary of the unit
of my parly in a place called Bale-
doni, which is in the Jadavpur cons-
tituency, Comrade Netaji Mukherjee,
was murdered during the election
campaign. The case is stil going on
He was not murdereg by Congress-
men. We know who he wag murdered
by. We do not want to say it here.
And only 3 days ago, every newapaper
here algo carried a report of the con.
viction of the 3 people of the CPM
who had murdered one of our eldest
and most respecied leaders, BSuren
Dhar Chaudhary. They have been
convicled-it is in the newspapers—
afier & prolonged trial

SHRIMATI MAYA RAY: Ask
Dinen Babu what he has 1o say now

SHRI DINEN BHATTACHARYYA:
How many of our people you have
killed?

(Interruptions)

MR CHAIRMAN: Please let us
get out of this insensible murder
business.

SHR! INDRAJIT GUPTA: All 1
want to say is that it is not some-
who is threatening Juyspra-
Narayan as to what will happen
comes to Caleutta. I think It

ty indiscreet, 1 should say ond
unwine of JP himselt tp have

i

ismsusd s threat before he Jeft Celout-
h.m!vﬂlmm-.

Yum SHYAMNANDAN MISHRA:
es.

SHRI INDRAJIT GUPTA: ..and 1
will show you,'

SHRI BHYAMNANDAN MISHRA:

‘T will come back'—dis it a threat?
(Interruptionx)

SHR] INDRAJIT GUPTA: My hon.
friend from the CPM was not there
to welcome him thet day, Not a
single CPM leader wa, there to wel-
come him or tp protect him that day.
Where were you? You are champlon-
ing him now Why were you not in
the College Square on that day?

(Interruptions)

At least Mr Samar Guha had the
courage of his convictions to be on
the spot, but these gentlemen were
not to be found anywhere Now, they
are tolking here

(Taterruptions)

MR CHAIRMAN- { can undor-
stand the feelings of the Membery of
this side, but you should not go on
to the extent of interrupting »
speech.

I nterruptions)

Order, order Please sit down. 1|
on my legs Dleage co-operate.

SHRI KRISHNA CHANDRA HAL-
DER (Ausgram).

'ﬁ'l

recorded.
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‘18 ey, §

SHAI INDRAJIT GUPTA: The pur-
pose of my amendment which was
onfortunately rejected or ruled out
was to show that there was an origl-
nal sin which was responsible for all
this chain of things that were taking
place. 1t Iy gbsolutely a native and
a non-political way 1o consider this
problem without reading it in that
something suddenly
bappening out of the blue in the vac-
uum? I do not gay that if you slap
me, Mr. Mighra, that I would beo
justified. .,

{Interruptions)

MR. CHAIRMAN: 1 know he is
interrupting. but you address the
Chair. Mr Mishra will also co-
operaie

8HR1 PILOC MODY: The original
sin 18 October revolution

SHRI INDRAJIT GUPTA: When
Mr. Jaya Prakash Narayan first
launched his movemegnt in Bihar on
the 18th of March, 1974, his chatra
sangharsha samiti indulged in ram-
pant kinds of arson, etc.

Tt was Everyman's Weekly, which is
whose Paper you know very well,
that Everymun's paper had to wrile
at that time —

“loot ant ar-on do nut make a
revolution” and that “yf they want
o make & revolution, they must do
it with the peuple rather than
against the people” because “what
they did in Patna, howcver, has
turned the entire people of this ity
hostile to them exvept fur the
goonda: and those who are bhadly
partisun”

This way given by Everyman's
paper on 30th Mardn, (973

Interriptions)

The appeal issued for the 18th
Mareh demonstration jopenly  called
ypon the students to march to Patna
in order to have "a holl of blood and
gevolution with the establishment.”
m‘l paper on the 6th ol M"u
wrote— .

338

“Cujarat students' demands for
cleansing the gystem breathes right-
eéous anger. Thet of Bihar abandon
and lecentiousness”,

You can check it up. These are
Everyman's paper’y words and not
my words.

SHR] SHYAMNANDAN MISHRA:
What was Indira doing at that time?

(Interruptions)

PROP MADHU DANDAVATE:
1 wish o bring to the notice of the
hon. member that what he has quo-
ted is correct. But everything hap-
pened before Mr. Jaya Prakash
Narayan's tour and after he took up
leadership, all this..(Interruptions)

MR. CHAIRMAN: He iy capable of
defending himself. He iz himself a

leader, That woulg be g better way
of defence.

SHR1 INDRAJIT GUPTA: On the
6th of October last, after his famous
three day Bihar Bandh there was a
public rally. He said this and I will
ask everybody to consider this,—whe-
ther this 3 incitement to violence or
not. He sad-

“Sometimea I also think that
when these men are so shameless

He s referring to the MLAs and
Minsters—

*..what iz left for the people to
do but to g0 to their houses
and being them out and tell them
that they have to go..”

That means, go to their houses, get
them out forcibly, force them to
resign. JP had given a call for the
students to poycott their examinatfons.
May I tell you something in this con-
nection? In Nalanda district, a sfu-
dent by name Brinda Prasad did not
chuose to follow this call’of his and
he went to the examination hall. He
wag killed on the way. So, we have
to know these things. I ask: In which
country—especially one which is char-
ged by you with having fascist or
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semi-fencist regime—~ave politicians
permitted to go up ang down the
country, addressing public meetings,
in which they appeal to the army and
the police to revolt against the Gov-
ernment? There is an interesting
book written by Mr. 8 8. Khera.
1 can quote that if you like, Ay early
as in 1967, Mr Khera wrote this.
This iz what he said:

‘Even a person like Jayapra-
kash Narayan wus reported quile
recently (Indian Express, 3 May,
1P87) as ‘toying with the idea of
a mihtary dictatorship in India’
and suggesting that in the ‘political
instability’ createq by the results of
the general elertions of Fehruary,
1987, the nation should ‘summon the
service of the army to fill the
vacuum and set right the instabi-

lity’.

In the 1987 general election, in a
number of States, the Congresg was
defeated for the first thime. But at
that t:me JP smd, there 15 a political
vacuum...

SHRI SAMAR GUHA (Contai); I
rise on a point of order My point of
order )s this When a political state-
ment attributed to a leader like Shri
Jayaprakash Naravan is made saying
that he said, Military should take over,
and all that, should we not know from
which source the quotation is made,
when he made that statement, and
the place where he made that state-
ment and in which book or publica-
tion this was mentioned, and in the
absence of that, would you allow
such a serious observation to go on
record? He mentioned the name of
one gentleman Mr. Khera. It may
be his own personal observation
There i8 no indication that JP made
such a statement ] request yvu to
kindly understand the mood of the
House. 1 request you to seriousness
of the observations and the accu-
sations made by a Member.

SHRI INDRAJIT GUPTA: 1 am
willing o supply all the quotations

to Shel Samar ‘Guha, Thare no
difficuity, "

BHR] SAMAR GUHA: There is & |,
serious point of order. (Initerrup-
tions), :

MR. CHAIRMAN: Pleasp sit down,
I think you do not have smny doubt
about the seriousnesy of your argu-
ments. The point here In this

SHRI 8 M DBANERJEE: Before
you give your ruling. I want my
points alsc to be covered, namely,
whether, n tlus House, anything can
be quoted or not.

SHRI PILOO MODY: Anything
can be quoted and nothing can bhe
deleted | (Interruptions)

MR CHAIRMAN: Order, order.
Now, Shri Gupta was only quoting
from a eertain authority who has
wrntten a certain public book on cur-
rent topies So, i1n our debate, it is
now open to other hon Members to
put forth thReir wiew pomts. Prof.
Guha himself is to speak He wrote
to me just now that he is an eye-
witness 15 the alleged incident and
that he 13 also a victim according to
him  And so, he can also quote to
substantiate hig view points. The
precedence in  this House 13 to allow
the hon Members to quote from any
recognised authority So, 1 disallow
his point of order and ! would req-
uest Shri QGupta to resume his
speech.

SHRI PILOO MODY: [ sm giad that
you gave a correct ruling.

SHRL INDRAJIT GUPTA: I have
already quoteq from this book. He
can verify it from that. The guots-
tions ure from the Indian Express of
the 8th May, 1967. There is nothinc
mysterious about it. It ls also inci-
dentally mentioned there that the
C.P M. lesders, Shri A. K. Gop-
alan and Shri Basava Punnish wrer-
ned that Mr Jayaprakash Narayou's
remarks amounted to;
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*Patronising flattery of our armed
forces and utter contempt of the
people ang therr democratic and
patrioti aspirations.”

Now | would like to conclude that
the seeds of violence were suwn
through these aclivities and state-
ments which have been going on
since the JP's movement was laun-
ched I ugain repeat that 1 do not
censider that because of these, any
counteraction of this type is justified.
But., on the other hand, we are live
ing in a realistic world, we are not
fooling ourselves JP's movement
avowedly has the suppoert of such
orgamsation pledged, to peaceful
meang ov the Naxalities, as the
Ananda Margis and as the R S S.
These are all velories of peace and
non-violence. They are avowedly in
the movement. Secondly, I shall just
remind you that on the 11th of Nov-
embher when the C P 1. held a de-
monstration  in Patna, every news-
paper—all the newspapers., which my
friends ure quoting—had the banner
headlines deseribing how the trains
were stopped on the way by the
JP's supporters and how they were
forcibly dragged out of their com-
pariments. They were all poor peo-
ple, landless and agricultural labou-
rers, Women wetre beaten up and they
were stripped. One Mr. Loke Nath
Azad—] am not discriminating in
the status of thc people; they arc all
Memberg of the Legislature—a Mem-
ber of the Legislature was so seve-
rely beaten that he was hospitalised
He was a Harijan M L.A. Al these
things went on  This is not denied
by anybody. It was published
through the country in the press.
Not only there was not a word of
condemnation, but, | have a very
sore grievance that when we tried
repeatedly in thig House to raise this
matter, it was not permitted It was
permutted. But, one incident in the
university institute hall there is mag-
nified into such a huge thing because
he is a big leader. These were only
poor agriculturs]l labourers, What
does it matter, if they were beuten
up?! Nobody bothers.

34z

Finally, 8ir, I woulg say this. 1 do
not know if there is any means by
which all these things can be brou-
ght to a stop. But, those who saw the
wind have to reap the whirlwind
1t will be better if we come to sume
sort of an understanding It is no guwl
seeing things in 1solation and saving
that we condemn thig or we suppert
this Something is happening. Fin~l-
ly. Sir, I would bring to the notice of
the Home Minister that in a lengthy
sta‘ement made by the West Berngal
Chief Minister, which iz published in
the papers today, he has made one
allegation, the truth or otherwise of
which I do not know. But, I Lnink it
is the job of the Home Minister (o
take notice of it and hold an enquiry,
investigation. The Chief Minister has
said that the flat in Calcutta in which
Shiy Ju rayrakash Narayan was pu’ up
and which he was using during his
stay there in Moira Street, where he
had had on fabulations with his other
political friends and allies is the
office of an organisation called
‘Awakening of Life' which is a branch
according to the Chief Minister, of an
organisation known as the Neg San-
yas International, which. he says,
tunctions in the USA also and is re-
ported to have links with the CIA. I
do not know whether it is correct or
not. But, it ig the job and it is the
responsibility of the Home Minister
to find out the truth, to pursue this
matter and see whether there 18 any
conecrete evidence available. Much
has been said about how many and
resourceg are useq and so on. It is
an unfortunate fact in our country.
Shri Jayaprakash Narayan is no ex-
ception. He went to Calcutta in a
chartered plane, specially chartered,
which cost some Rs. 14,000 or some-
thing was paid as chartered fee. Is
this the way the leaders of the com-
mon and poor pecple are supposed to
go about? They also do it and your
leaders also do it. It is no use say-
ing that this is right ang that is
wrong. If we are serious about it,
it we want to stop this business of
forcibly stopping people from hold-
ing meetings and demonstrations and
20 on, then, let us get together and
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#ge whether it can be dome. [P Jt
done, whatever conse.

motion. One is, in relation to Shri
Jayaprakash Narayan and the other
person involved is Shri Samar Guha,
Sir, T will first take up the point re-
lating to Shri Jayaprakash Narayan.
Let us dispassionatiely consider the
fucts of the case, that are known, 1
just saw some photographs. From
these photographs and from all the
descriptions that have been given up
1ill now, what is seen is that and
what ig reported, even in the speeches.
ip have happered is that Shri Jaya-
‘prakash Narayan was to have addres-
sed meetinga in two places in the uni-
versity area. One was in the students’
hall and the other was in the Calcutta
University institute. In regard to the
meeting which he addressed in the
students hall, it is nobody’s case that
iLere was any disturbance,

DR, SARADISH ROY (Bolpur):
luside the hall, stones were thrown.

SHRI VASANT SATHE: Nobody
‘has said that. Shri Jayaprakash
Narayan and even Shri Samar Guha
has not said that. What actually we
know is that the meeting toock place
and about 100-200 yards away, Shri
Jayaprakash Narayan came in the car.

The allegation in the case made out
by Shri Shyamnandan Mishra, and the
gravity with which he put it, Is that
‘there was a danger to the life of Shri
Jayaprakash Narayan; actually there
was a pre-planned attack, » plan to

SHRI DINEN BHATTACHARYYA:
There was sgecurity.

SHRI VASANT SATHE: At least, it
wan not effective, according to you.

tect him_ and but for him he does not
know what would have happensé to
Jayaprakash Narayan. That was the
state of affairs. I8 it diffieult in such
a situation for these students and
young men to pull out this old, frail
man from the car? The easlest thing
would tave been to pull him out. 1
would Jike you to consider this when
you ™zke this allegation unless y-.u
blow hot and cold in the same breath
un'ess ycu ssy that that could not be
done because there was protaction,
Then you will have to give credit to
the police that they protected him; or
if the police did not protect. you will
have to give credit to the boys them-
selves that they did not have any such
intention. You cannot have it both
ways. This is the simple logic of the
situation.

Then Jayaprakashji waited in the
car. The boys were demonstrating.
One girl is shown to have climbed the
car in the photo. Shri Samar Guha is
standing nearby in the car with specs
on. It is alleged that he was man-
handled. Then the first thing that
would have happened was that the
specs would have fallen. It s alleged
that this girl climbed the top of the
csr and slapped Shri Samar Guha.

SHRI SAMAR GUHA: That girl
did not slap me.

SHRI VASANT SATHE: Sbe &id
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SHR] SHYAMNANDAN MISHRA:
14did not say that.

SHRI VASANT SATHE: I had noted
you say that,

SHRI SHYAMNANDAN MISHRA:

That the girl slapped him? No. They
elimbed the roof of the car.

SHR] VASANT SATHE: The whole
question ig if these girls had any
tuch intention. I have nol heard
8hyambabu speak in this House with-
out heart ag he did today Normally
he speaks out of convietion, but today
it gppeared ae f he was enjoying and
speaking in 2 manner as if he was
feeling jealous of Shri Samar Guha
when he referred to those girls,

SHR! fFHYAMNANDAN MISHI’A-
That iz how they have been enjoying
the whole thing.

SHRI VASANT SATHE- I am sorry
for Shyambabu

SHRI SHYAMNANDAN MISHRA:
1 am sorry for your degradation, being
reduced 1o mere sycophants, My
speech 18 not to be judged by third-
rate persons.

SHRI VASANT SATHE: Even this
remark cannot be considered first -ate,
See the it pic of your pesolution A res.
ponsible person like Shyamnandan
Mishra comes in this House and wants
vhis enuntiy to believe that there was
& murderous attack on JP! He must
have gome sense of responsibility.
Thewe are the circumstances that we
had been told—a person sitting in the
car, surrounded by hundreds of young
men with the intention to manhandle
him or hurt him? Is this wha! hap-
there? Thereafter he refused to
came out of the car. His car is allow-
od to go peacefully. Is this the exam-
ple of the youth wanting to hurt JP?
And this is what they are saying. This

:

youth and students to have any vio-
lence there? There was no clash
There were two groups. One was =
Morcha, Some people were on the
side of JP; they supported him. Nor-
mally when there are two groups, one
would expect a clash.

Shri Dinen Bhattacharyya said that
brickbals were thrown and he started
quoting from the Statesman. There
wag not 3 word about brickbats. Why
do you want tg tell lies?

SHRI DINEN BHATTACHARYYA:
You go and enguire; 80 many brickbats
were thrown,

SHRI VASANT SATHE: You wanted
tn corroborate vour statement from
quotations from Statesman and there
was not a word about brickbats.
(Interruptions) .

MR CHAIRMAN:Let him have his
Interpretation.

SHRI VASANT SATHE: Thay are

trying to make a mountain out of a
molehill.

SHR] SHYAMNANDAN MISHRA:
He 18 saying that he is telling lies.
Would you allow that to go on record?

SHRI VASANT SATHE. I say that
he was not telling the truth, he was
misleading Therefore, let us calmly
consider the circumstanceg

I uphold the right of not only JP
but also of any other person in this
country, any citizen to express any-
where hig views freely There was a
ridiculous resolution brought in some
days back by Shri Shyamnandan
Mishra that fascism was growing what
greater proof do you need to refute
that, than the fact that persons like
JP are allowed to go on making spee-~
ches inciting the army and the police
to rebel?! Can there be any greater
proof of freedom of expression and
democracy? JP would be welcome any
day in Calcutta to apeak but he must
also give the same privilege to others.
In those days when ugly things were
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‘happening in Gujarat. When Vice-
chancellors and MLAs were being
gheraved, MLAs were shaved and
paraded m the streets, when buses and
public property were burnt, he did
w@ot utter one word of condemnation
agamst the students of the Nava
Nirman Samiti or whatever it is

In Bihar even today MLAs have
been ghermoed Shyambabu has just
now said that the Prirne Minister
dare not go to Bihar, (Inlerruptions).
MLAs and the Ministers cannot speak
there, Why cannot they go and speak
there®

SHRI SHYAMNANDAN MISHRA:
Because they have no faith

SHRI VASANT SATHE. And two
thing: are possible Firstly if some-
Tody goes there and speaks, nobody
w1'l come to histen him  That can be
unde~<* nd  Secondly no one can gn
and speak there because there 15 a
fcar that people will be violent with
the leader

SHRI SHYAMNANDAN MISHRA
Nothing

SHR] VASANT SATHE Now, what
15 happening in Bihar? What 1s this
‘rheiao’  that is taking place? Whay
% 1ae 1 1mical force that was uscd n
Bihar? Therefoie, yvou cannot have
dnuhte standards I would submjt that
as Tar as Juyaprakashji 15 concerned,
thewr are the facts.

Now, I come to our hon Member,
£hi1 Samer Guha Even today Shri
Sama: Guha— 1t 13 now s1x days past—
1s under shock He has himself said
80 Now, Sir that shock obviously 1s
due to the fact that he 1s an emotional
person We know that and we have
scen lum here This shock must be
due to his being emotional, bacause
the photograph does not show that he
was being manhandled He says that
his <hirt wag torn, he gays that his
no<e was bleeding, tus spectacles fell
down and he hed interna] heemorr-
hage When nose start bleeding. it is
& gerioug thing If more blood comes
out, it is likely to damage the brain.
It could lesd to paralysis, Thank

God, we have Shri Samar Guha here
hale and hearty. Therefore, Sir, no
girls were violent but the allegation
was that the girls attacked him.

SHR!I JAGANNATHRAO JOSHIL:
Not at this age

SHRI VASANT SATHE: So, Sir, as
far 4s Shri Samar Guha is concerned
nothing has happened apart from the
internal mental injury that was caus-
ed It is a serious thing, I agree, and
it should pot have happened m the
Internationai Women’s Year. Even
apart from that, nobody has the right
to hurt Shr1 Samar Guha But why
don't you compare this incident with
the one that took place in Pavnar
Ashram” In the Pavnar Ashiam Shri
Jayaprakash Narayan was holding his
meeting with the Sarvodaya workers.
At that time the poor fellow Shri
Shankar Dev, was trying to say that
Shr1 Jayaprakash Narayan was not
telling the truth when he was making
the allegition agatnet Shrimat: Indira
Gandhi and he was «wrculating  the
pam=n'ete For this act, what did
the Saivodava workers do? They lift-
ed him bodily and threw him out,
Therefore Sir, of we put ourselves
strictlv within the purview of today's
motion—this motion which has been
moved bv Shyamnandan Babu—has
absolutely no Jogic no truth even
Therefore, it canot be taken seriously,
und th. resclution deserves to be
1ejected by tins House This resolu~
tion jtself should be (ondemned, and
jou should be condemned for bring-
mg such a resolution

1 could have understood if you were
reaily soriy about the whole (ult ol
vivlence occwining 1n the countty We
are willing to join you Let us serio-
usly conmder this tendency. It 1s no
use blaming each other Let us gec
even now how to put a halt to it g0
that the democratic system, the par-
Lementary Bystern survives and he
righy of each individual and party for
freedom of expression, freedom of
speech and freedom of associalion are
preserved, protecied and maintaied.
Let ug apply our minds to this If
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you were to bring such a resolution,
there can be no two opinions in this
House and we would gladly join you,
but if you bring a tendentious. false
exaggeraicd and perverted story about
a particular incident, nobody can ,up-
port wou,

BHRI SAMAR GUHA (Contai):
Seeing the mood of my Congress
friends, I actually feel ashamed that
this resolution should have been
moved at all by our friends from the
Opposition. At least I thought thst
this resolution would be discussed
and adopted unanimously by express-
ing the same sense of conecern and
anxiety and with the same spirit of
dignity and patriotism that was
shown in this House when a report
came about a person who was
arrested with a pistol when the
Prime Minister appeared before the
Allahabad Court This House unani-
mously condemned that incident At
least I thought that some of the
Members would not behave like
Lilliputiang trying to measuring how
tall Shri Jayaprakash Narayan i«

1842 hrs.
[SrRrt VasanT SaTHE m the Chair]

My name 18 inrluded in the resolu-
tion incidentally 1 am just a grain in
the dust of my motherland Because
I happen to be a Member of this
House 1t has been the privilege given
to ;ae to :nclude my nome in this 1eco.
lution, 1 would have been hoppy if
my name Was hot there

I do not want to utter a single word
about what happened to me Lecause
there are other friends who received
grievous injuries Shri Swara; Ban-
dhu Bhattacharvya had two teeth
broken Prof Dilip Chakravarty, the
undisputed leader of the College and
University Teachers' Organisation re-
seived blows after blows. Another
poung Ph D scholar, son of Shri D L
Sengupta, Member of the Rajya Sabha,
hed four stitches on the head and
jeveral gtitcheg on the face. A number
of other friends are not privileged
Hke me to be mentioned in thig House
n this resolution.

Another reason is that something
was menl,oned about assault on me
which evoked derisive laughter from
the friends on the other side. 1 do
not know whether the feelingg of a
Member whether this side or that
side in a humanitarian sense, in sense
of camaraderie in a parilamentary
institution have come to such a level
that if a friend 1s injured, it only
evokes laughter from the other be-
cause our gense of compassion and
human dignity have come to that level.
I would only add thousand times
shame to myself and my sense of dig-
nity if I utter a single word today in
this debate as to what happened to
me Sir, I was simply astounded
when Mrs Maya Ray boldly said that
they would not apologise, rather they
would support what had been done.
It has lcen very rightly said. Exactly
it is the echo of what all the Cong-
rcssmen in the West Bengal Legisla-
ture as also of the President of the
West Bengal Congress Shri Maitra
said 1n support of aut:-J. P demons-
tration,

“Ayr Pratibad suspasta Ebonz Balis-
tha"

This protest 1s clear and courageous.
They have done just what their lea-
ders sed  Sidhartha Babu did not
utier a single word of regret then and
therre  He mentioned it casually in @
meecting af Durgapur after six days.
Neither the Congress President nnr
the Prime Minister did have a word of
et 1o vhat happened nct for nie -
I am just a grain of dust—but agan
1 sav for what happened tn the {allest
among the Indians today, Shri Java-
praaksh Narayan

SHEI C M STEPHEN- I question
that,

SHRI SAMAR GUHA: He meav put
tlas question to the people of India
ana not to me

Sir, Mrs, Maya Rav said that this
Motion was nothing but waste of
time of the House and she was
thunderously cheered by the Cong-
ress Members, That shows the psy-
chosis of powerism, political arro.
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gance and senve of human degrada-
tion that have been Lrought wupon
them, They say that it is a futile
debate and thig debate should not
have been allowed. It has added
injury to the wound of not Jaya-
prakash Narayan but to the cons-
cience of the Indian people and the
feeling of the Indian people, These
people sitting in this House may have
designg for certain pleasure to give
expression to their views but how
will it reflect on the millions of their
countrymen? I do not know whether
they have thought over that, Shri
Uma Shankar Dikshit is not here;
Shri Brahmananda Reddy 1s ‘here at
least. I thought the older men in
the Congress who had the privilege
to work with Jayaprakashji and who
know him at least should have gome
concern and restraint over the
speeches and the expression of deri-
siveness and the slunderous remarks
which they were making about
Jayaprakashji I repeat that I am
sorry and ashamed that this resolu-
tion has been mooted before this
House. Its purposc was completely
different. 1 thought it could have been
finished within an hour, as it was
done in the case of the resolution
adopted in regard to the Prime
Minister,

There is no necessity for me to
describe what actually happened.
All the papers in West Bengal have
given detailed coverage aboui the
ugly incident. This is Amrita Bazar
Patrika owned by Mr. Tarun Kant
Ghosh, the Minister of Industries, who
is very powerful, next only to Shri
Siddhartha Shankar Ray. Thiz paper
gays:

“Demonstratorg force JP to aban-
don meeting—-Mr. Jayaprakash
Narayan was prevented from ad-
dressing 5 meeting of students and
youths in Calcutta on Wednesaday,
by anti-JP demonstrators from the
Youth Congress and Chhatra Pari-
shad....In the melee stones and

e

sloganas like “neo-
P g paeke e At o

, a Youth Congress lesder, who
also a Minister of the West Ben-
al Government. Was ¢een moving
with the demonstrators and addres-
sing them through a police micro=
phone standing on the rails of the

Institute's gate, The policemen

posted there were seen not inter-

’m "

Here is another paper Basumati,
now completely financed by the Gov-
ernment and controlled by the Con-
gress Party, by one wing of the Chha=
tra Parishad, It gives the picture of °
the Minister addressing, “exciting the
mob  This is what it says in Bengaliee
I wall ranslate it:

“Before the Institute, the demons=
tizwrs damaged and tried to crush
the ca1 of JP For 13 minutes, thev
performed a devilish dance on JP's
car. Some of them got over the
car of JP and were dancing there.
One girl way also there From @
to 7 pm there were demonstrations,
as a result of which 38 were injured,
The attack on 6 of them was very
serious, Samayr Guha was one of the
wounded. From his face and nose
blood was ocozing out.”

This is another paper Ananda
Bazar Patrika which has written
several vitriolic editorials criticising
the JP movement. 1 will translate
into English what it says in Bengali
in its headline:

“Demonstrations after demons=
trations like Daksha Yajna spoiled
the meeting of JP”.

Here 1 have got The Statesman.
It says: “Violent demonstrations
against JP; Severa! injured; Institute
Meeting abandoned”. This is
Jugantar., Again the same story i»
given here. Sir, I will place all
these papers® on the Table of the
House. These are few photographs®.
Here the Minister is exciting; this s
the car and a girl is dancing over it.

5

quently accorded the necemary
permission the documents were nod
treated as laid on the Tabls.

B
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Now I will give you the whole
background, whay actually happenad.
On the earlier day, when JP arrived
at Dum Dum airport, there was a
very good police arrangement. There
were demonstrations with black flags
and other pro-J.P. demonstrations
also. The police made such a nice
arrangement that nothing untoward
happened., Then next morning when
JP was addressing batches after
batches of representatives of political
porties and Nava Nirwan Samiti
elaborate arrangement was made by
Ponu-m Black flag demonstrators
were there, but nothing untoward
happened. After that when J.P.
came and entered into Students' hall
In the evening and addressed the
University professors and teachers,
there was not much trouble although
some trouble started. He entered
Student Hall peacefully, But when
he was almost concluding his speech,
stones, brickbats eic, started being
thrown into the Hall. On one side
of the road was my young friend,
Priya~—I did not see him there, his
name was hearq there—I saw
Subroto Mukerjee on the other side.
I am sorry to mention about them.
I have a lot of affection for them for
two reasons. One, after all they are
brilliant youngmen: they may belong
to any party. 1 have grown in age
and if I find a youngman in any party
coming up, I feel proud. There is
another reason. Every vear on 2ist
October and 23rd January, Subroto
Mukerjee very sincerely and with a
sense of dignity decorates the statue
of Netaji. 1 have congratulated him
severa] times. This year Priya has
brought out a brilliant brochure on
Netaji's birthday. I have my soft-
nesg for them, but [ have to mention
about them as a matter of fact
because they were to lead the anti-
J P. demonsiration there. Perhaps
they will think over the whole
situation now as to what happened
and what they did.

Then what happened. There is
one police officer, Shri Kalyan Dutt,
Deputy Police- Commissioner, who

was in charge of the whole thing.
When J. P. was to come out, already
there was some kind of disorder. On
one side of Bankim Chatterjee Road,
where Subroto Mukerjee was there,
there was a cordon of the police. On
the other side, there was also a
cordon of the police. Suddenly,
some 200 or 300 people, not more
than that, with lathis—not exactly
lathis, but with flags fitted in dandas
were running from North to South.
1 asked Dutt what this was and why
police were allowing them to rum
inside threatening. He said, “Do not
worry, Samar Babu, everything will
be all right, JP will go there.” When
J. F. came out, immediately, a few
hundred boys, from the north side
of the cordon came. About iwo
hundred to three hundred people
suddenly came and ghereced JP's
car. We had allowed the pro-J.P.
students and youth with identity
cards to enter the Institute Hall.
They were all inside. We did not
allow anybody without identity card
to enter the meeting Hall. We were
not prepared for this kind of a
rowdyism There was another
reason On 30th, the Socialist Party
had its annual conference at Panthati,
a small town near Calcuita. When
I went to address that meeting, T was
astonished to see that before me and
after me there were several police
vans and in the meeting ground 300
armed police were posted. The
Additional Superintendent of Police
of Barrackpore was also there. About
15 to 20 police vans were there. 1
acked, what the matter was, and why
this arrancement was there. They
gaid that there were some reports of
likelvy disturbances.

Naturally, we thought that in
the case of JP alsosuch precautionary
measure will be taken. When JP
came, when the trouble started, when
the melee started, when some trouble
androwdyimmsmlusm!h-led
to pacify them. I asked Subroto
Mukerjee “what are you doing? This
is the end of demoeracy. Don't ds
this". The role of the police I *l.';:d
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started - throwing stones and brick- -

bats. JP was there inside the car
with another security guard by his
- side, 'There was stone-throwing, and
" chappals were 8lso being thrown.
With the flag dandas they were
beating JP's car and the window
glass was broken. One stick was
enough to kill J.P. I was standing
by the window of J.P.'s car to
protect him when blows after blows
were coming on me.

I will not mention many things—
what happened about me; I will
mention only one thing. They were
trying to snatch Netaji's badge from
me. What vulgar words were they
using about Netaji. [ do not believe
they were Congressmen. I have
myself published the 15th edition of
the book on Chemistry and at least
20 lakhs of students have read my
book. T do not believe any voung
man in Bengal can speak derogatively
about the emblem of Netaji. They
tried to smatch it away from me.
They were raining blows after blows
on me. 1 kept quiet. I do not
believe in Gandhian ethies. When T
was a boy. I was trained differently;
my cult was different. But that
would have been self-defeating if we
tried to retaliate They were trying
to-  snatch Netaji's  badge, 1
think they were hirelings, not real
congressmen. 1 do not think they
belong to the Congress. I refuse to

- believe they were Congressmen.
When they tried to cnatch Netaji's
emblem, T tried to push them away.
T said that only at the cost of my
life they can snatch away the badge
of Netaji Then Shri Kalvan Datta

came and I said “what has happened
to the police? Why don’t vou ask
the police to give protection?”  He

" replied “yes, you are injured, hut

Y don’'t know who hit wvou" But

nothing was done. T will come to

that story afterwards. .

About 2,000 pro-J.P. youngmen
were Inside the meeting Hall. T

355
theywmukedtommuam
Unlvu-sitymuteﬂﬂl. would .
have been blood-shed. said *dop’t

open the door; don't tllnw them 1o .
come out”. Then JP was allowed
almost to get down. Immediately I
went to the right side of the car to
escort him to the meeting hall. 1
saw hundreds of demonstrators and
hirelings who tried to obstruct J.P.
getting down. I hesitate to use the
word “gangsters” or “hooligants”.
They are our boys and we have
made them what they are. If there
fs gangsterism or goondaism among
them we are responsible for jt. Just
as a beggar-waster uses the lepers
for his own professional purposes,
similarly, we the politicians are using
these unemployed young men,
utilising them for gangsterism, for
hooliganism, for our political
purposes. Therefore, 1 do not call
them hooligans or goondas. Somehow
they are like misled young men.

When I went there and saw the
sight I was terrified because in front
were hundreds of anti-J.P. demons-
trators. Before J P. could get
down, his car was forcibly whisked
away by police and the anti-J.P.
demonstrators to northern direction,
where thousands of demonstrators
were raising anti J.P. Slogans.
I immediately rushed and telephoned
to the Police Commissioner, Shri
Sunil Chaudhari, and asked him
immediately “Where is JP?" 1 told
him “If he is not szafe, what would
happen you cannot understand”,
Then, immediately, within half a
minute, he ielephoned me that J.P,
is being escorted to 6. Short Street
with two police cars in front and
two police cars in the rear. Then !
telephoned to JP. at 6. Shori Street
when Shivnath Babu J.P.’s brother-
in-law salg “JP is sitting like a
statue; nobody dare approach him
now.” After ten minutes JP tele-
phoned me and asked me to sec him
immediately.  Because, pro-J.P.
students who were there wented to

‘take ' some . other action. ut P
" said:  “No, you cannot do Uk thia,
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you have to reply in a different way
by mobilising public opinion such
hooliganigm .

conpection with Shri Brahmananda
Reddy. 1 had long talk with him.
It costs me a few hundred rupees.
He promised, “I will find out the
whole matter and Jet you know
afterwards.”

19 hrs,

Till 10.30 at night, we heki ocur
#meeting at the gate of the Institufe
Hall, but we did not allow J.P. to
'come, though he was eager to rome
again 10 address the students. After
1030 pm. when I found that all
the boys went away safely, then 1
along with Shri P C Sen visited
the hospital and saw some wounded
persons and the son of Shri D L
Sen Gupta, M P. Then at 11.30
P.m, I had <ent this telegram to the
Prime Minister. It reads as follows:

“Protesting against naked fascist
attack on Joyaprakash Naravn,
myself and others by Congress
hooligans in presence of a Minister
inciting the mob. Police helped
hooligans instead of preventing
them. Mysel! injured while trying
to save J.P. Unless police acted
on advice from Delhi and W
Bengal Governments the officer-in-
charge must be suspended
immediatelv. Shri Brahmananda
Reddy informed by me telephoni-
cally urging him to communicate
to you the incldent of attempt to
kil J.P. and butchery of demo-
cratic right of dissent.”

+ Sir, the role of the police war
bafing We could manage ourselves
and deal with the situation. It was
not so difficult to face those few
hundred young men demonstrating
siguingt J.P. Shrl Sunil Choudhary,
Deputy Commissioner was there I
Yrould not blame the police  They
were very esger: they were veorv
much coucerned to save J.P. and
others. But not a single police man
ralsed his baton. Every Press hes

said that the police remained com-
pletely inactive, Therefore, nothing
was done to stop hooliganism against
J.P. A Press reported this fact.
The whole situation could have been
controlled very easily by the police.
1 told Shri Kalyan Dutt, “what you
are doing, gentleman” He did not
say anything. Therefore, this creates
a suspicion in my mind that he
decetved us  He said eurlier, “Do
not worry; everything will be all
right.” This had led to a doubt and
a suspicion 1n my mind that it was
done in collusion with the Govern-
ment. Their whole intention was
not to allow Shri Jayaprakash
Narayan to enter into the University
Thstitute Hall and address the
meeting. Otherwice, why should the
police remain absolutely passive,
inactive, daing nothing. although
ordinary police men were too €ager
to take action. It was the officer
who was wholly responsible. How
can an officer dn il without hav.ng
ony instructions from the Govern-
ment® This is the who'e thing which
has happened and intrigued us.

Now, I want to atk a few basgie
guestions involved in it.

SHRI ¢ M STEPHEN: Now that
vou have completed, I wish {p seek
a clarification. The Chief Minister
made a statement before the Legis-
lative Assembly saying that during
the incident, Mr Samar Guha
mounted on the bonnet of the car
and made a speech which was h.ghly
inflammatory and instigating and that
provoked the incident. I want tn
know whether you mountegd on the
car and made a speech

SHRI SAMAR GUHA: This i= a
fact. I once mounted and tried to
pacify the crowd. But who would
believe what the Chief Minister saidf.
They can draw their own conclusions
All the papers of West Bengal did
not mention a word that I did any
thing to instigate violence On the
contrary, every paper mentioned
about the Minister and others—how
they made inflammatory gpeeches
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They mentioned that Mr. Samar
Guha tried like that This is totally
false and fabricated

1 agaun say that I am not an ethical
bellever of non-violence I belong
to Neta)i's cult Even gecording to
the situation on that day, there were
enough students to counteract the
anti-J.P. demonstration

At, last, 1 say, 20 lakh stvdente
have read my book Half a dozen
students at least woule have given
their lives to save Samar Guha But

that would have been absolutely seif
defeating

What was my slongan? It was
R AR A ) GTA TRY, WA A

There wag another ore i Bengall

urrdT  qreM AT qIor T 9 op X4 of

These were the two slogans We
will give our lives but we will not
take iife We will die but we will
not kill anyone ™

Now, there are a few basic questions
that are involved 1n 1t I think,
every organisation has a right to stage
a black-flag demonstration againet
any-body provided il 13 peaceful,
provided it does not obstruct, provid-
ed 1t does not deprive any person or
sny organisation of his fundamental
rights

Secondly, I say about this vulgarity
—the Oppogition parties are also vic-
timg of such vuljarity--debesing,
demeaning—o! burning the effigies of
important men either of this mde or
that side JP's effigy was bumt
1 do not object to that JP's effigy was
burnt and some crarkers were put
inside the effigy Thev showed black
fags About the bummng of effigies
ft js vulgarity, debazsing demeaning,
we are all equally victims of such
political perversities; it Is the perver-

sity of the present gtate of Indian
walitirs

There are three basic questions. }
know they will not agree. Thiz ie
what Mr Subrato Mukherjoe said in
hig speech, *Why is JP. angry? J.P.
approached the Prime Munister,
Shrimatl Indira Gandai, to make him
the Deputy Prime Minister and, e»
she refused to oblige him, he got
angry and he started all these agita-
tations " It 13 all written In the
papers It hag come out In the press.
It you want I can read it out It 1s
on record

You, Sir, were then the follower 0.

J P Now jou are criticising nim .
(Interruptions) ,

-

MR CHAIRMAN I do not want
to say anything from thig Chair

PROF MADHU DANDAVATE If
you were not in the Chair, I weuld
have said, “You are u J P defcctor ™

MR CHAIRMAN [ do not want
to say anything from heic

SHR] SAMAR GUHA It 1s known
to everybody that in 1853, the Prime
Minister, Pandit Jawsahurlal Nehru,
invited J P to bucome the Deputy
Prime Minister It was written in
innumerable biographies of lndhnq
leaders,—"Who after Nehru” Almost
everybody umiversally said, “J P
after Nehru' You also know that
everybody said, not Ginn but J P
should be the Presiden' You know
that Giri wag the Opposition candi-
dale They [forget 1t conveniently
J P could have been the candidate
for Presidents' Office But he 18 &
man with a gense of different values
and our sense of politica) valueg hap
undergone esuch change to such an
exient that we do not understand
lum He is a petson with a sense of
commitmens to certain basic wvaluess
J P lg the emblem of the basic,
values of morality of politics, which
it 1y now beyond the comprehension
of many of ua perhaps including
myeelt.

Therefore, i such u man is stie
sked, if an aitemipt is made o attack
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possesg in India today in our political
life. They are determined people
having the spirit of sacrifice and
dedication, and nothing can stop
them. Therefore, you have to ponder
over this if these things are allowed

to bappen, what will be the conse-
quences?

Secondly, | want to say that our
Constitution guaraniee; certam Fun-
damental Rights. They may cal} J.P
a ieactionary, they may cali him a
henchman of the Americans. they
may call him a CIA agent. J. P. may
be, according to them, a dalal of the
industrialists. They  have every
right to say s0. I do not contest their
right. They have every rnight to
accuse him and try to convince the
people that J P. is nothing but a
reactionary, nothung but a CIA agent,
nothing but « daial of industrialists,
that J.P., in his old age, bhag gone
mad. This 15 the democratic right of
ant; J.P. groups. 1 do not Say any-
thing about their rigat to say so. But
1 want to esk whether anybedy uas
any right to prevent @ person from
exercising his Fundamental Right of
addressing an assembly or a meeting
or from exerciung hia freedom of ox-
pression. A lurking fear ig there in
the 'minds of the pevple, seeing tne
way In which they have stopped
J.P that this is perhaps the way

,lor imposing an authoritarian rule in
the country. 1 warn the country fo
beware of it. I warn them that it will
recoll on them too. That is the appre-
hension of J.P. JP. never wanted the
army or the police to revolt .Be
says: “be loyal to the Constitution,
hhmwthenaumlﬂa&beloyal

is any
attempt from ruling party to
impose a totalitariapn, rule in thus
country, scuttling the denocratic

values, then revolt againgt them.”
J.P. bas not doné anything wrong.
He ig playing the role of a great
saviour of India,, democracy. These
pignies and Lilliputs may attack
Shri Jayaprakash Narayan, but the
millions of the Indian people consider
bim as the embleyy of the people's
power, as the Lok Nayak of the
Indian people.

SHRI K. P. UNNIKRISHNAN
(Badagara): } Just want to ask him
one question. He hag said just now
that he belongs to the Netaji cult
which does not believe in non-
violence. Now my gquestion ig this.
What did Netaji Subhash Chandra
Bose, after the Tripuri Session, say
and write about your present hero,
Shr: Jayaprakash Narayan? Please
answer me

SHRI SAMAR GUHA, J.P. wrote
fruom Hazaribagh jail a long letter to
Netap saying that he made the
greatest mistake in life in Tripuri
by opposing him. He wrote a long
letter to Neta)i expressing his regret
to Netaj from Hazaribagh jail

This young ‘man perbaps does not
know. J.P. n his historic second
letter during the Quit Indig Movement
saig that Indians should co-operate
with Subhag Bose—he wag not known
ag Netaji at that time. He wdmitted
the mistake. In that letter he asked
Indians to join hands with Subhas
Chandra Bose [ can tell you even
the names of messengeis through
whom he sent the letter to Netaji. One
of them ig Mr Abyankar. They were
sent Lo contact Neta), and deliver the
letter. Ang lastly 1t was Netan who
gave the call of “All power to the
Indiap people” at Ramgarh  Anti-
compromise Conference aond J.P. is
now fulfilling that idea] by building
peopie’s power.

SHRI K. P. UNNIKRISHNAN:
History is recorded and you cannot
rewrite i now.



363 Viciens Incident APRIL 8, 1978 in Colowits (Moh.) 364

SHRI PRIYA BANJAN DAS
MUNS: (Caleuita South): Prof.
Samar Guhg in his usuaj style.....

PROF. MADHU DANDAVATE:
Not his usual style. He did not get
excited even for oncs.

SHRY PRIYA RANJAN DAS
MUNSI: Yes. He tried to explain
the intidentg that happened and took
place in Caloutta on the 2nd of April
when J.P. wisited Calcutta. Prof.
Guha's name )3 included in the mouon
and he was one of the witnesses in
that gathering and be clumed to be
a vicum of the mtuation. Ilnciden-
tally, I was present on that day and
j P

SHRI JAGANNATHRAO JOSHI.

SHR1 PRIYA RANJAN DAS
MUNSHI ... take all responsibility
in this House that [ led the deinuns-
tration from the Calcutta Unversity
lawn and 1 had issued a statement
after the incidemts took place there

Before 1 comne to explamn  all the
matters as express=l by Prof Guna
and the mover of the motion, I would
ke to place before you sume facts.
Tue mover of the motiwn, Shn
Shyamnanden Mishra, Prof Guha and
oue hon friend fiom the CPM Gitup
tited to explain thut democracy 1, at
stake 1n Bengal and that efforts were
made not to attack, buy 1o kill Jaya-
prakash Narayan on that day

SHRI SHYAMNANDAN MISHRA
That would have killed hrna

SHRI PRIYA RANJAN DAS
MUNSI: I would UWke to sobmit to
you one thing JP.s vist to Bengul
after the Patna agatul on started from
23rd April 1974 Hig first vist was
on 23rd April 1974 e did not 2Agu-
nise any meeting He strajghtaway
went and came back Hig second
visit was on 3ist May and then also
hes did not organise any meeting.
He straightaway consulted some
friends and came back. ..

made. Hig fourth visit was on 30th
Seplember and he addressed the first

public meeting in a maidan callsg the -
Shaheed Minar Maidan It way pre-

sided over by Shri P.C. Sen, the Pre-

sident of Cong (O) unit thers ard

presently, President of Nav Nirman

Samits .

SHRI BHYAMNANDAN MISHRA:
He is not the President

SHR1 PRIYA RANJAN DaAS
MUNSI | am not sure In that
meeling there was no demonstration.
Nobody threw sioney and there was
not even any black flag showing His
firth \isit wa, on 20tk Morch 1973
when alkio he consultad4 sine peaple
and cume back Hig sixth vist was
on Ind April 1975 ond on that duy
a demonstrution took plare

SHRI G VISWANATHAN: Wiy

SHRI PRIYA RANJAN DaAs
MUNS1 Naturally It i3 very int-
resting to know why our students ui d
the youth have chosen the date of
Ind April, without disturblng ane
demonstrating during the fifth visit,
to demonsirate their strength and
protest againgt J.P. oa his 2nd Apnl
visit 1 would like to make It verye
cleor to you that the trodition of nots
only the youth of my Purty or the
youth, of other partley but the tradi®
tion of Bengal youth in genersl i not
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to regard the personality but to wor-
ship the ideclogy, ang the conlext in
which it takeg the direction of the
country. We watcheq carefully—
J.P.s movement as it happened in
Gujarat, in Blhar and its consequential
developments—aligning with  the
political parties and its constant
switching to non-violence in the
method of violence and appealing to
the Army, Police and asking students/
:';uth to boycott the examunations,

Maturity of Bengal anq the youth
of Bengal 1s well known and when
Bengal re-acts, it reacts at the proper
tme and 1t never reacts at the
immature time or stage.

On 2nd April Shri Jaya Prakash
Narayan organisey a public meeting
at the venue chosen by him. On that
day one venue was one “student
hall”, the capacity as 50 The other
Institute s Calcutta Institute The
capacity 15 450 (mnterruptions) make
1t 800. 1 left Delly on 31st March in
the rught and on Ist Apnil I was at
Celeutta [ heard froyqpm the State
Unit that they were orgamsing
demonstration. Incidentally, 1 regret
the word ‘incidentally’ my aunt and
uncle were badly ill at Aliourdwar
I was supposed to go there I could
not go. I reached Calcutta by plane
They expired on 4th morning 1 could
not go, When I heard the news that
the State Wing of Youth Congres and
Chhatra Parishad .. poing %o crga-
nise demonstration and that thev took
the decision that mwmere will be cty-
dents strike on 2nd Apry' ang  black
out 1 Calcutta ity [ nadentally
told them that 2nd April was Higher
Secondary Examination dJav v
cannot hold strike There w1
be a  problem for  them
Secondly, if there is a black out in
the entire city. so manv people ir-
cluding the office Roers and the exa-
minees will face serious problems It
doos not look nice We should de-
monstrate very peacefully as a politi-
cal party

I listencd to the news that Youth
Congress will show black flags. Mr.
Jays Prakash Narayan—the symbol
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of youth which they claim—irred to
banter the gentiment of youth by
saying “Oh! they will show me black
flag. That is my flag. Whenever I
see that flag ] get inspiration, When
1 started my movement, I started
with the black flag.” To inspire hum
more it was the task of the youth—
which symbol is clasmed by Shri
Jaya Prakash Narayan. The youth
of Calcutta city did not make any mis-
take 1n that regard and they did it
very carefully and very intelligently
to give more wnspiration to Shri Jaya
Prakash Narayan, having thoussnds
and thousands of black flags,

Secondly the area chosen by Shri
Jaya Prakash Narayan to hold the
meeting was not the Calcutta Un:-
versity,. Do not misunderstand, 1t
was not Calcutta University. It is
not wathin the Cailcutta University
compound In the University com-
pound, not 100, 200, 300 or 400,
but there were 15,000 boys and girls.
It was Calcutta city demonstration
n spite of the examination of Higher
Becondary: otherwise the number
would have been 50000. T went
there and | addressed after three
years in the university lawn and what
1 spoke in the meeting appeared in
aii the newspapers [ do not want
to mention that The speech is tape
recorded.

Shr Jaya Prakash Narayan held a
meeting of tne non-party teachers n
which former Educaticn Miuster of
CFM Mr S Rov was there 1
give 1t a “non party” shape teartcr:
from different polhtical parties were
therc.

Our procession should oot go to the
venue of the meeting of Shri Jaya
Prakash Narayan- that was our
attempt
procession  should  straightway go
toward., Seuldah so that the boys may
catch the bu: to leave that area. I
did exactlv 0 The newspaper which

Mr Samar Guha is quotifig also said |

so

T led the demons'ration When T

was crossing along with the demons-
tration, Bankim Chandra Street of

We made it a point that our -



Mirzapur Junction one police sergeant
in the North Calcutta Mr. Anil
Bannerjee came and told me, before
you started Sthmommebiug in the Uni-
versity areas, a few young men
assembled near tha Mirzapur Junc-
tion and Coffee House. Will you
come and see who is there?
I got panicky. Government is run by
our party, if there is any stake in law
and order it wiil come to our shoul-
ders; as responsible member of our
party and of Parliament I should see
that nothing is done to disturb this.
1 immediately instructed my colle
argue and lientenant. I have my re-
gerds for him and he is a person who
cannot defend himself in this house
because he 1s Minister of my Stale
Mr, Subrato Mukerjee, I said: You go
the spot. Police is there, it will be
more useful if you go there. Our
friends have quoted only one portion
of the paper. I can quote the whole
lot of it. In one portion it has been
stated, he is blowing his own boys
right and left. Counter-slogans were
coming from Nav Nirman Samut: fac-
tion. JP was condueting this meeting
and there was students and teachers,
For the teachers I have tremendous
respect and some of them are my
teachers also. They gave slogans which
I don’t like to mention. These cume
in newspapers also They are: ‘Agent's
of Soviet Imperialism, hands af;
Stooges of Indira Gandh: hands-of.
I don’t deny the fact that no youth
leader, no sensible political leader,
if he ig provoked will keep quiet. I
know how they will react. Here
what happened? 15,000 militant pro-
gressive boys and girls were there.
JP concluded his meeting with tea-
chers in the student hall He came
out of the students hall, This was
reported in the papers. Slogans and
counter-slogans were going on. Those
who have not seen the college square
there cannot explain the position there.
‘The college square is surrounded by
some railings. It is a spectrum where
the youth used to assemble, publi-
shers, shopkeepers, etc, There was a
big crowd. The srea was covered by
hawkers' stalls and it was g strate-
gic spot. Slogans and counter-slo-

.

é

(0) who had no guts to move in the
streets, with their ., own children.

SHRI SHYAMNANDAN MISHRA:
Can you say honestly whether any
person is more respected than Shri
P. C. Sen?

SHR] PRIYA RANJAN DAS MUN~
SI: I have not said anything, § am
only talking of Shri Nirmalanand
Dey. Last time, Prof Guha, it is in
the record of the House, admitted
that these people are dead people
and so their names should be cancel-
led from the hist. This Nirmalanand
Dey's Group and his followers started
not only provoking but they were
throwing chappals from the window
of the Umversity. They were show-
mg their fists and so the entire boys
there became angry Mr. P. C Sen
was not present at the meeting. I am
telling you the truth. You do not
know it. You will be happy that
Shri Nirmalanand had no objection to
do 50 .... (Interruptions)

SHRI SHYAMNANDAN
You have no culture,

MISHRA:

SHRI PRIYA  RANJAN DAS
MUNSI: You do not teach me that.
Why are you angry? When your
followers started shouting, there were
counter slogans and then JP. was
squatted by the police and by some

dent one after another.
the car. Shri Sushi] Dara, President
of the B. L. D. Unit of Bengal
Shri Biswa Ranjan Sarimr,
President of the Bengal
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He wag thoroughly unhappy because
{Interruptions) .. Let me dnish with
this and then you may clarify; if I
am wrong—] am telling the truth—
Profl. QGuha is at liberty to refute it.
What happened afterwards was this.
The car was taken away and then
,8hri Ausit Mitra, the General Secrc-
tary of the Chhatra Parishad—I still
say he ig an honest boy because he
has sacrificed his all—and he is well-
known to the people of Howrah Dis-
trict. He rescued not ome gentle-
man's life but thousandg of lives from
the violence of Naxalites and C.P.M.;
in the entire Howrah area he is a
known fellow and is liked by all poli-
tical parties including Shri Haripata
Bhartl, President of the Jan Sangh.
He himself said Please get away
from here’, Shri Guha stood at
one end of the car. He also said
what he used to say to fhe boys, to
control or to provoke I don't knmow.
The boys got provoked I am fold.
Afterwards the police in civilian
dress, A.C. Central Calcutta was scuf-
fling with the boys and the Munister
Shri Subroto Mukerjee’s face is

selves and he got injured. There
were slogans ang counter slogans. It
usually happens in all political meet-
ings and somebody getg injured. I
do not deny this fact; I make a state-
ment here that what happened is
shameful. There was not a single
word about it. I do not like to

It something is
uled up. If a great
not oxposed

i
F
H
:

to Mukerjee, on that day, the masea-
cre would have taken place because
demonstrators were provoked badly.
It was disastrous. (Interruptions)
Why is the massacre occurring?
1 tell this i1n the face of Shri Dinen
Bhattacharyya that there was & plan-
ned meeting in Alimudin Street by
the C.P.Ms, on the 2nd morning. But,
that day no CPM went to the meet-
ing and still they sent some infiltra-
tors to create such things which will
demolish the entire arrangement.
Shri Jyoti Bosu was all along present
in JPs room in the meeting. He
orgaused a meeting in Alimuding
Stireet, I have my information and I
may show you from the photograph
a8 to how many of them were there
(Interruptions). You will please
keep silent. I know it. You do not
try to tell me about the youth of
West Bengal (Interruptions). You
tell Shri Jayaprakash Narayan, Why
Jyoti Bosu wag about? Why you
were sent? (Interruptions). You are
trying to teach me, Have I not
known the facts? I know the kind
of provocation given to the boys on
that day and I know about the utter-
ances if Shri Jayaprakash Narayan.
Prof Guha may like hum. I do not
mind. I say, Sir, that JP i3 not at
all a symbol of revolutionary youth

He is a symbol of reaction. He ;s
exploiting the youth in the name of
fighting corruption, uniting all the
corrupt people in this country like
Maharan: Gayatri Devi ang Biju
Patnaik and other pecple If he
comes forward and tells us that
he will leave these corrupt people
and he will lead a revolution, 1 will
be the first to join him. Sir, JP has
addresed a meeting of the teachers.
He is trying to incite the teachers
and the students of Vishwa Bharati.
He did not quote that statement

This has also appeared in the papers,
Amrita Bazar Patrika:

“Shanti Niketan had set an al-
ternative programme for education,
but, today, it has very little diffe-
rence with other institutions. He
could not wunderstand why the
Prime Minister, Mrs, Gandhi should



ched, and therefore, he wil] do every-
thing and the youth will keep quite?
No. I do not mind. We must demons-
trate and oppose in Calcutta and
everywhere, 1 will demonstrate in
all parts of India. Even if 1 am put
into trouble by Anand Margis and
RSS, I will do it. I will fight the
reactionary forces. Today, should
the youth be taught by Shri Shyam-
nandan Mishra, ¢ man who did not
have the guts to support the econo.
mic programme of the Congress in
19717 Should the youth be taught
by Shri Morarji Desai, a man who
always indulges in stunts and who
is exploiting the precious weapon of
Mahatma Gandhi, of fasting? Should
the youth be taught by a person like
Shri Jayaprakash Narayan? Where
was he when there was violence in
West Bengal for four years? Prol.
Guha, please help me. I agree that
you are opposed to CPI(M) in West
Bengal. Where was your great lea
der Shri Jayaprakash Narayan at that
time?  Sir, in the University Insti-
tute, where he went to addresg a
meeting, portraits of Mahatma Gan-
dhi and Vidya Sagar Statue were
burnt. (Interruptions), Where was
Shri Jayaprakash Narayan? 1 would
like Shri Guha to help me, Where
was he? Sir, nalls of six inches thick-
ness were pushed into the head of
the leader in the Dum Dum by CPI
(M) (Interruptions). Where was
JP when the Viece Chancellor, Shri
Gopal Sen, was murdered in the
Jadavpur University campus? You
are talking of JP. He has come to
West Bengal at a time when we are
restoring peace after four years of
violence. I agree that still there |is

violence and youth wre. indulging
viplent sctivities. 1 do agree.
the reasons are very simple,
is the economic backwardness of
State and the second is very
The atmosphere of violence
has been built up by the CPI (
for four years has polsoned
youth of my State. I agree that our
boys became unruly on many occa-
sions. 1 condemned them and 1 ex-
pelled them. It is my Stats, Should
Shri Jayaprakash Narayan teach Shri
Ray the lesson of corruption? It was
not JP, but it was the Youth Cong-
ress in my State which demanded
an enquiry against the Minjsters and-
then the Wanchoo Commission was®
set up. It was the Youth Congress
which said that Ministery give permits -
which are sold in the black market,
and therefore, they should be remo-
ved. I have personally sent 80 peo-
ple of my party to jail under MISA.
Can they deny? This is my duty.
When, we have done anything to re-
Store order, when we are trying to
restore the confidence of the people,
when we are trying to restore faith
among the people, he is asking the
Army and the Police to agitate. He
15 being supported by people like
Shri Biju Patnuik and Shri H K
Mahtab, (Interruptions). Jaya=
prakash Narayan will come No-
body prevents him. I know his capa-
city and power. Jayaprakash Nara-
yan was always a follower of viclence, *
In the 1942 movement when the great
great leader Mahatma Gandhi con-
demned violence, when the Working
Committee of the Party had condemn-
ed violence, it was JP who encourag-
ed violence and spread the cult of
vinlence in many States. Can any
body deny it? This ig recorded in the
history of India.

E?gy

11

§5

Sametimes JP is a  pahcemaker,
Sometimes he is asking boys to slap
MLAs, Sometimes he is saying ‘I am
the Supreme Commander of th® re-
volution’. If JP is the Supreme
Commander of the revolution unltlngl
Biju Patnaik, Gayatri Devi, Atal Bi~
hari Vajpayee, Piloo Mody and inter=
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national reaction, then I say the pro-
gressive youth of the country would
be the Field Marshal to stop that
counter revolution. Yes, I do say
that. What do you think of us?

In the State of Bihar, MLAs are
unsafe. Shyamnandan Babu was
laughing and telling that Ministers
cannot go and address meetings. I
was 1n Ahmedabad on the day the
students started forcing MLAs to re-
sign. He said in this House that that
was the spontaneity of the expression
ot the people. This 15 also a spon-
taneous demonstration—nothing more.
You are talking of spontaneity. Here
1s spontaneity.

You are sayiny that Mrs. Gandhi
cannot go and address meetings. You
are happy at that. Mrs. Gandhi may
not go because there are security and
other reasons for it But it is Mrs,
Gandhi who stood by the people in
the dark days in 1971. You are
saying there is no democracy in our
State. In 1971 when our Government
was in a minority carrying on like
a coalition, we carried out the
Bangladesh operation, we managed
the refugee movement. The entire
thing was done by our Government,
by the youth whom JP accuses of
goondaism.

SHRI DINEN BHATTACHARYYA"
What about the blanket scandal?

SHRT PRIYA RANJAN DAS
MUNSI* You betrayed Bangladesh
You fought Mujibur Rehman Pro-
mode Das Gupta sided with the
Razakars. Do not forget that

The net result 1s not this photo-
graph which you aie showing 1 am
sorry for that. The net result s this
photograph—of JP and Jyoti Bosu,
the great philosopher of proletarian
revolution and the great philosopher
of party less democracy.

Our slogans have nothing personal
against JP Not a single one of them
is provocalive, There was no plan or
preaching of attempts on JP's hile
The slogans were very simple. These
are in Bengali. I will give them and
also the English translation. They
are :

HITLARER TIN DOST JP
PRAFULLA JYOTI BOSE

‘Hitler has got three friends, JP,
PC Sen and Jyoti Bosu';

JYOTI PRAFULLA SUSHIL
DHARA EBAR HABE
BANGLA CHHARA;

‘JP’ Prafulla and Sushil Dhara

will be turned out from
Bengal’;
CPM SYNDICATF SAMAJ-

BADER BARRIC _E;
(CPM and syndicate is the
barricate of socialism);
DALHIN GANTANTRA FASCI-
BADER SHARAJANIBA;
(Partyless  democracy is the
conspiracy of fascism);

CHILIE THEEE SIKSHA NAO
CHAATRA YUBA TAIREE
‘Take the lesson from Chile: Ict
the country’s youth be united’;
KAMODIA THEKE SIKSHA
NAO JP TUMI FIRE JAO

‘Take the lesson from Cambaodia,
Prince Sthanouk, JP please

quit’;

BIJU KI DURNITIHEEN JP
JABAB DIN

Ts Biju corruptionless; JP
answer’.

GAYATRIKI DURNITI HIN JP
JABAB DIN

Ts Gayatri Devi less corrupt?
Answer JP'

These were the slogans There was
nothing personal against him. There
was no attack on him, no intenlica
to do so.

I would like to establish three
things, First, there was no intention
to attack JP. You may blame Bengal
youth, but they are not so foolish
that they will hit a man at the age
of B0 years who is only serving a
narrow selfish interest uniting all the
reactionaries in the country. Onr
enemy is not JP; our enemy is the
arrangement of the reactionaries We
have fought it.we arefighting itand



we will continue to fight it in all
;imum. There is no doubt about

I would liké to say three or four
things.

MR. CHAIRMAN: With that good
Sentence, you should have concluded.

SHRI PRIYA RANJAN DASs
MUNSI: There was no attempt;
there was no plan by the party
against him. Secondly, during JP's
previous visits the youth never
Planned any demonstration. They
could not assess the situation earlier.
They never understood that. JP was
not a danger to Bihar. We never say
that., JP is not a danger to Mrs.
Gandhi herself. JP is a danger to
the very establishment of democracy
in our couniry. We consdered it
In newspapers it came “that JP sad
in Calcutta during the davs of
Gokhale ang esrlier it was saii of
Bengal that what Bengal does today,
India does tomorrow. what Bengal
thinks today, India thinks tomorrow
but today I am surprised that Bengal
is not doing anythung and how will
India do tomorrow? He said i1t 1n
public. I do not know ™ JP1s rorry
for the behaviour of Bengal 1 say
thig for your understanding, the very
next day after the incident the Youth
Congress office of Bombay was
ransacked; the President was n
trouble; the Youth Congress offic: 1n
Saharsa wag attacked I know T dn
not bother He does not care for
the violence of Naxalites and others;
he does not care for the violence of
RSS and Anandamarg Prof Guha
may be a witness, After 1972
elections, when JP said that he
would like to come to Bengal and
see what kind of rigging went there,
1 was general Secretary of the PCC
and I wrote him a letter: You are
welcome to come and meet the
people and see what the fault was
there. But he did not turn up T
make clean offer I am told that
JP is coming again and will address
meetings and he will organise a
revolutionary army or whatever it i«
with all those people. I am told
that JP will send a parliamentary

people Many of your followers have
left you and are begging membership
irom me; I will not give them just
now; T will wait. Your followers 1n
Calcutta will resign and you will he
in a great soup JP will not be able
to help you If you require a seat
please follow JP and join Morarn
and have a seat i1n Gujarat; do not
fight here in Bengal.

SHRI DINEN BHATTACHARYYA
Don't tel]l cock and bull stories here

SHRI PRIVA RANJAN DAS
MUNSI: Stories are inside the House
you know and in you; area you do
not make any stories Siddhariha
Sankar Ray expressed his regret 1
am glad It 18 the test of mv
Government Whether it 13 a meetng
conducted by JP or anybody else, if
in the shghtest way something 1
done, something 1s wrong, 1t shou.d
not be there We must see how it
has happened But I can tell you
categorically and clearly that the
Youth Congress, the Chhatra Parishad
did not make any plan: they never
had any 1dea of attacking or assault-
ing  anybody. JP unfortunately
depended on CPM to mebi.
lise people but they betraved
him People saw Piof Guha
Guha. 1 admire his courage. It 1x
a fact that in all cases of vinlence
in my State, he comes forward. i is
his habit. Some of ihe boys
appreciated his conduct He also
knows that they did not turn up.
They will not turn out. The CPM
is in great danger. Even P. C. Sen
did not go to the meeting because he
also knew that the meeting would be

a great flop. They depended on CFM
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and they betrayed them at the last
hour of meeting. Shri Indrajit
Gupta referred to Jyoti Bosu and
others meeting at flat 31. Thig should
be enquired by the Home Minister's
Intelligence Department, 8, Moira
Street, that flat has witnesseq so
many riots in Calcutta aty.
Gulzarilal visited Calcutta in 1965
during riot at Calcutta. 8, Moira
street flat has witnessed many
conspiracies. T know it. There is
movement, international Krishna
Consciousness. Great hippies, dozens
of Americans come and take charas
etc. morning and night I do not
know what sort of conversation took
place between JP and others Without
casting aspersions on JP, I should
like to say: please make enquiries of
International Krishna Consciousness
and No. 3 flat m Moira Street.
It is nothing but a branch of the
American Consulate at Caleuita
which is indulging in all mischiefs
against the nation and our national
integrity all the time, J. P. mght
also be trying to change their minds
and habits. T do not know how far
he will be successful. There is a
book written by Shri Bharat Chandra
Roy, a poet of Bengal 1In that you
will find a story about ‘Annapurna’
It says that somebody was the
disciple of ‘Annapurna’ and whenever
he touched a thing—ecven a bamboo
stick—it became gold. Here J P is
also considered like that. If he
touches Gayatr: Devi, she becomes
honest, if he touches Shri Biju
Petnaik, he becomes honest, when he
touches Goenka, he becomes honest
snd he touches this thing and that
thing and everything becomes pure.
He i3 trying to make evervbody
honest and purified except his
purpose. Let him first purify his
purpose, let him purify his intentions
and let him purify his desire. But
don't try to denigrate the Prime
Minister and spoll the democracy
Thelr charge is that we are becoming
communists and Communists in this
country as hob-nobbed.

Sit, West Bengal is the head-
juasters of the Communist Party—
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CPI1(M), C.P.I., CPI(ML), RCPL
RCPI-dissident, Bolshevik Party,
SSP(I) and R.S.P. Out of all these
parties only CPI took the stand
against J, P. Bul others like Prof.
Guha and Shri Piloo Mody are
unhappy. A majority of the so cailed
Communists CPM have told that they
are Communists or Marxists, I do
not know why. But they say that
they do not beheve in Marxism
because Marx 1» dead, Lenin 15 in
the Museum and that too in USSR.
We have no faith in that because
Lenin 15 no more living and there is
no Leninism. Therefore, they say
that they would better follow J. P.
because once he was a Communist
and once he tried to follew
Communism.

Sir, T have no personal charge i

against Prof Guha, nothing against
his party, but I only want to
establish that demonstration was
spontaneous. Shri Jyoti Bosu made
a statement the very next day of the
incident because some journalist
wrote in Ananda Bazar Patrika about
this incident. Sir, the role of Ananda
Bazar Patrika is well known and this
Patrika, for the last one week, has
been publishing leading articles on
these matters. When Pakistan was
getting arms from the United States,
when J P. was asking the army to
revolt against the democratic rule, at
that time Ananda Bazar Patrika gave
a large coverage of J. P. movement.
Sometime back 2 news item was
published in that Patrika which
stated that Mujibur Rehman waz a
communal man, Bangladesh was a
State of Communalism and secularism
was destroved there  This kind of
news item was published for some
davs in the front page of that Patrika,
1 am giving this for your information.
In that Patrika thev oraised the
Members of the CPM and Shri Jveti
Bosu's statement that “let S. S Rav
withdraw the police; we do not
believe in police. we have our own
police” was published. Shri Jvoti

Bosu used to say if the police were '

withdrawn from the State. how the
Congress Party could rule the State.
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Let hum choose any kind of action,
but we do not like viclence. I tell
You very seriously that your hands
stained with blood of women and
children will not be spared. Let
Jyoti Bosu do whatever he wants,
Let him gwve a challenge J P also
gave a challenge He is comung to
mobilise a meeting, We welcome it,
but we also say at the same time
that if any mischievous effort 18 made
to disrupt integrity there, Calcutta
will simply demonstrate with black
flags Tt was only 15.000 last time,
now it will be 15 lakhs You are
waiting for that Most welcome
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SHRI C. M. STEPHEN (Muvathu-
puzha); Mr. Chairman, I rise to op-
pose this Resolution and to pleag with
the entire House, including the oppo-
that we must reject this Reso-
lution unanjmously. In my judgement

today is one of the saddest days in
of this Parliament, be-
I feel we are discussing a
ﬂm which, under the Constitution,
House has no jurisdiction to
discuss; rather, it will not be proper
:lorustodimm;suchnmotion. The
matter we discuss is an allegation of
an incident of violence, a matter con-
cerning law and order in a State in
India. This comes squarely under the

Eg?
55

E

Central Government. Therefore, I
feel we are doing an improper thing
in submitting to the demand that
this motion be discussed.

Sir, I am also pained that yester
day when the demand was made to
move an adjournment motion and
when it was rejected by the Speaker,
the opposition held out a threat of
dharna in this House. They are
speaking about violence. What exasc-
tly do we mean by violence, 1 do not
undeistand  Does it mean viclence
only if you beat somebody on his
face’ Would it not amount to vio-
lence if the Parhament of India ig not
pernntted to function In the proper
manner, Ly the collective action of
obstruction by the Members of Par-
liament? After having entered Par-
hameat by the right of election, in
violation of the oath they have taken
on the floor of the House, if some
members ¢ollective y  say that they
will abstruct the w-n"redmgs of the
House, is it by any measurs less
violent than the riolence we are
attemp*ing to deploie? I feel this
Hou~, . at least the mebers of this
House belonging to my party, have
submtted themselveg to a8 moment of
weakness in agreeing that to avoid &
particular situation, we may discuss
2 motion which we have no jurisdie-
tion tuv discuss. That is why I said
this ig a =ad day

Now the State Government, which
muat have a3 direct interest in this
matter, is not before the Housa, amd
we ore hearing stories. Let aloue
that, forgetting JP for a moment, let

us focus our attention on that parti-
ctﬂlr jncident. Let us ask ourselves
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this question whether there is any-
thing particularly special in thiy inci-
dent. In an eglection year, when
demonstrations and meetings are
taking place, is there anything parti-
culerly extraordinary? Are we nct
conversant or acquainted with inci-
dents, demonstrations which are
taking place and some violence
bresking? Some spontaneous out-
burst is coming out Hundreds of
these incidents are taking place in
this country. As politiclans, we know
that we are in for series of incidents
where the election tempo will be in
full swing When the tension bet.
ween the political fights 15 going ou,
these will be daily incidents

Let us look to Mr Borooah, Piesi-
dent of the Indianu National Cung-
1ess  He was attacked with chappal
and stones in Baroda and Patna No-
body raised a hullabalog about the
meident involved in it M1 Shankar
Dayal Singh a Member of Parha-
ment wey also sttacked only last
week 1n his constituency  Nobody
wag bothered ghout that A geiter of
incidents are taking place  Nobny s
bothered about them

Here, we have heard Mr Munsht
end Mr. Samar Guha. I would tuke
my position on the basis of the state-
ment Mr Samar Guha had made
What 1s the position? A meeting s ad-
dressed 1n the university hail No
mnoydent taukes pluace there A secries
nf meeings JP addressed in the
morning No Incident takes place
there A massive demonstiation took
place under the auspiceg of Chhatra

Guka guoted here reporis that Mr.
Subrats Mukherjee and Mr Priya
Ranjan Das Mungh; made an appeal
to the demonstiators to disperse and
they disprrsed Mr  Samuar Guha
told ug that about 200 people infiltra~
ted into that scens of incident This
is not what I am quoting from the
paper; this is what Mr. Samer CGuha
wiiz just now pointing out that about
200 people came away to that parti-
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cular place eng Shr{ Subrato Mukh.
erjee made x speech to those people
pacilying them. These alogan, and
counter-slogans are taking place.
Mr. Jayaprakash Narayan came
away to that particular place. There
thousands of people made a mareh.
All them were going to the rajlway
station and the leader of Chhatra
Paiishad succeeded in sending them
to the railway station. Gomg by
the statement of Mr Samar Guha
means that only 200 people were
temaining at the place of incident

Then Mi Jajaprakash Narayan came
there ung slogans and counter-
slogans were raised with the result
that an inflammatory situation deve-
loped there That is what is happening
The important point I am emphasising
here 13 this If 1t 15 o premeditated
move 15 thiy the methoa i which
Mr Jayuprakash Nuiayun was 3up-
posed to be gheraoed Everyone of
those who weie present, vho did
not puatticipute should have led into
that p'we  In  spile of ifs lender,
about 200 people gatherett  ihere;
suni others were also there  Thete-
fore, this i« the story whicn s there

Thetefore nothing  was pienedita-
ted theie A development haw tuken
place ag o result of slogang aad  pen
ple get infurtmted and then some
inceident tokes  place Mr Samar
Guha admitteg that he mauuted on
the bonnet of the car and made a
speech The allegation 15 that the
speech wase inflammatory I put a
question to ham He did not deny
that He admitted that he did mount
on the bonnet of the car und made a
speech We know Mr Simar Guha
how will he speak and react in a
partiwcular situation We can more
or lesg judge and his volce gets in-
furiated and then something happens.

What | am emphasising is this
Forgetlng for a moment that Mr.
Juyaprakash Natayan was involved
in this particular small incident of &
serle; of demonstrations and counter-
demonstrations going on and ulti.
mately a small incident of some
cheppal being thrown and somebody
fnoldent



liament of India? This is a ques-
n I am putting to you. If such
idents deserve consideration at the
of the Parliament of India, then
feel that the Parliament of India
ill have no other business to do
ept to discuss this, because these
y be daily occurrences.

What is important about it?
Because JP is involved in it.
A mischievous attempt was made
to equate this incident with the
Allahabad incident. The Opposition
was saying ag if it was an act of
generosity on their part in agreeing to
'pass a resolution unanimously con-
Pdemning the Allahabad incident, Are
we such duds as not to understand
a distinction between the two? 1Is
there any comparison between the
two? The Prime Minister goes to
a court to give evidence; somebody
goes into the court with a revolver
and that particular person is caught.
The Prime Minister of India goes mot
to a public meeting, not for perform-
ing a political function, not for that
sort of a purpose, but to give evidence
in the court.

Now, for example, in 1967, ‘the
Prime Minister went to Bhuvaneshwar
to address a public meeting. She was
attackeq and she was hit.on the nose.
Nobody came forward with a motion
in Parliament to deplore or to con-
demn it. But the case of Allahabad
was different. There was a deliberate
attempt made. Somebody went to
the court with a revolver. Here, it is
not a deliberate attempt made. A
deliberate attempt was made there.
They equate it with that. Ag a citi-
zen of this country, I raise my voice
of protest against equating the
Prime Minister of India, not Shrimati
Indira Gandhi, with J.P.

I do not find anything in J.P. to
deserve that sort of a position. Is
there any comparison between an
elected leader of the country, the
Prime Minister of India, the Leader
of this House, and J.P. I do not
agree that there is any comparison
between the two. (Interruptions)
Don’t add insult to the holy name of
Mahatma Gandhi by equating J.P.
with Mahatma Gandhi, I know J.P,

T ——
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Did Mahatma Gandhi ever go to any
place in a chartered plane? This is
what J.P. went to Calcutta at 10.0’
Clock on that day by a chartered
plane of Kalinga. I happened to see
the TIAC Schedule. There ig every day
a flight from Bhuvaneshwar to Cal-
cutta, landing their at 1.30. He
could go by that flight. But the
great poor people’s leader had to go
there by a chartered plane. Chartered
by whom? By Mr. Biju Patnaik.

SHRI SURENDRA MOHANTY
(IKendrapara): He ig telling a lie—
(Interruptions)

MR. CHAIRMAN: You can refute
it when you speak.

SHR] C. M. STEPHEN: This is
what was stated on the floor of the
Assembly of West Bengal. It is not
my statement.

Next day, the functiong were held
in the evening. He could have come
the next day by the plane. But he
came by a chartered plane.  Where
did he stay and with whom? I need
not say all that. All 1 say is, for
heaven’s sake, don't speak about
Mahatma Gandhij in comparison with
J.P. Let his soul rest in peace. Let
ug not offend ang shame the sacred
memory of the Father of the Nation.

This gentleman in place and out of
place takes the name of Mahatma
Gandhi. What right has he? What is
his following? He talks of partyless
democracy. It is all nonsense. No
politician of any recognition will
accept it. Who will accept it? Will
Congress (O) accept it? Will CPI(M)
accept it? Will Socialist Party accept
it? He is calling it a revolutiun.
What doe he know about revolution?
He has no idea about revolution. He
speaks about partyless democracy,
I ask you, “If he wants partyless
democracy, if he does not sent any
of you, why is he calling all of you”,
Why is he discussing matterg with
you? What is his following consisting
of? 1Is it his following or the follow-
ing supplied by you?

SHRI SAMAR GUHA: Let him go
outside ang make this type of
speech.
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SERI C. M., STEPHEN: I am
now speaking for the people to haer.

I sm making a public speech here.
May I ask you, what is his following?

or is it not a following supplied
by you? It you say that the follow-
ing that Shri Jayaprakash Narayan
is supposed to have is his own, then

going about trying to fing an oppor-
y bas lent his own name to it.
a

mple, small, insignificant inci-
t ig sought tp be brought up be-

the House of Parliament, impor-
tance is sought to be attached to it
‘because J.P. is the tallest man; may
be, physically; I do not know, but
about the other tallness, 1 am pre-
pared to agree

Mr. Jayaprakash Narayan wmade

literate woman, a person who has no
right to be the Chancellor of a Uni-
versity end {f he makey that speech
in the University campus and ex-

that he can get away with
either he

Violent Incident APRIL 8 1975 in Caloutia (Motn.)

then certainly they would havs struck
work for one day, but ng school

felt that this was manipulated and
stage- for a political pur-
pose.

My only sorrow, ag I submitted at
the beginning, is that, for this sort
of thing, for this sort of farcical
comedy, the Parliament’y time was
tuken; gomething was forced on this
House ip the most improper manmer;
we have taken up a subject which we
have no jurisdiction to take up and
discuss, That is why, I say that it ls
a sad thing. For this reason, it is in
the fitness of things that this Reso-
lution be thrown out, thrown out not
merely by the vote of the Congress
Party. but, if we have any sense of
propriety, by the entire Opposition

Let us fot accept this Resc-
lution and let us throw it out
unanimously,

SHRI V. MAYAVAN (Chidamba-
ram): Mr. Chairman, Sir, the way in

£
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The motion is:

“This House deplores the recent
wiolent incident in Caleutta in which
Bhri Jayaprakash Narsyan's cer
wag attacked and g member of the
House Shri Samar Guha end his
colleagues sustained injuries.”

Now, the question is: was there a
violent incident that took place on
2nd April in Calcutta? Secondly, are
we condemning such occurrences?

Sir, what happened in Calcutta on
the 2nd April is an indelible stigma
on the largest democracy of the world.
The Minister of Information of the
State of West Bengal led the proces-
sion against Shri Jayaprakash Nara-
yan. The procession was instigated to
viclence by no other person than Shri
Priya Runjan Das Munsi, a member of
this House, who only the other day
plloted 5 Private Members’ Bill seek-
ing to declare that only politicians
should become Members of Parlia-
ment and no other professional repre-
sentatives should aspire for member-
ship of this House. He was criticised
virulently by his own colleagueg in
the Congresas Party for having brought
such a worthless Bill. Shri Munshi
feigned sickness and was not here in
the House to hear the abuses made Ly
his cwn colleagues. But he wag en-
gagfed in Calcutta preparing the ground
for finishing off an eminent and the
arnly surviving politician of the Inde-
pendent era who did not seek any
offf.2 as a teward for his services and
sacrifices to the nation. Mr. Munsi
himself had accepted while he spoke
that had he not been there, 3 mas-
sacre would have taken place, That
what he has stated in his speech.
Such a felony was perpetrated on the
person of Shri Jayaprakash Narayan
and Shri Samar Guha, a Member of
this House and the Chief Minister of
West Bengal, Shri Siddhartha Shan-

HON, MEMBERS: No

&

apology,
SHRI V. MAYAVAN: All right He
s regretted, if not apologissd, for

this premeditated attack by putting
fuith the eacuse that the audience way
annoyed at certain remarks of Mr.
Jayaprakash Narayan against Mrs.
Indira Gandhi. It has been reported
in the Press.

1 am gure the hon. Home Minister,
Shry Brahamananda Reddy who is
fond of using the phrase ‘our beloved
leader’ will no doubt refer to this
qualified apology or regret of the Chief
Minister, In owr country, there is only
one leader and that is Shrimati Indira
Gandhi, Vet we call ourselves a de-
mocracy. Dissent is the life-force of
a democracy. If this life-force is stif-
led, then we cannot foster democracy
in the country. What has JP done t0
invite the wrath of the hooligans in
Calcutta? He might have referred to
the rampant corruption in the GQUs
ernment led by Shrimati Gandhi...
(Interruptions). We have appointed a
Judge. Is it democratically unwise tor
plead for the amelioration of the mis-
eries of the masses? The widespread
corruption does not affect those in
authority, It affectg the common peo-
ple whose very survival hangs in the
balance. Yet, the Congress Party who
swears by the people does not hesi-
tate to throttle the voice of dismsent
against the anti-people’s policy of the
Government,

I would like to point out that Shri
Jayaprakash Narayan has starteq this
movement, not depending upon his
physical stamina but depending upon
his spiritual and mora! strength. The
hon. Member opposite said that he §#
no respector of personality but iy a
respector of ideology. What ideology
have they been respecting is not
known at all. He 1s advanced in age,
with revious ailments. Any faint blow
on his physique will tinish him off
for ever.

2040 hys.

[SHRY JAGANNATHRAD JOSHI in the
Chair. ]

Every third man is not a security
nian in the audience as you find in the.
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ﬁlﬁa addressed by the Ministers,
be derive strength by addressing
tha people of the country in the swel-
tering heat? What he is doing is just
to strengthén the ginews of demo-
cracy in the country He has got in
hig heart not only the interesty of the
people but also the future of the coun-
try. As we see the political develop-
ments in the country, a microcosmic
mnorsty political party, the CP1, is
extending its full support to the mic-
rocosmuc Congress Party in the com-
ing electiona It looks as though the
CP] has hecome an incarnation of
munificence 1n the country It has
nothing but the interests of the peopls
in supporting the Congres Party Yet,
Shii ¢ P who w arclaumed as a great
Somalist all over the world has sud-
denly bocome a reactiopary i the
eyes of the Congress Party As
Trotsky was murdered by those then
in autherity in Soviet Russia, now
U.P. haz become the largest for the
Congress-CP1  alhance

1 would like to warn the Govern-
ment th:t if  anything happens to
J. P, the country will nse in revolt
and those in authority will have to
run like the refugees of South Viet
Nam now.

In this House, ali the hon. Members,
whether they belong to the ruling
party or the opposition party, whe-
ther one Member is g Prime Minis-
terandmotheruh: 1uduroft;
opposition group, ve & place
honour in the democratic structure.
The other day, when ¢ man with a
gun wag caught in the vicinity of
Allshsbad High Court, where the
Prime Minister was tendering evi-
dence, there was 3 spontaneocus exhi-
bition of semtiments on the floor of
this House from all sides, Yet, when
the physical attack on Shri Samar
Guha wag referred here on the floor
of this House yesterday, it is really
abominable that the ruling party

the politics of our country. Demo-
¢cracy should breed tolerance towards
differing viewpoints, But the ruling
perty members jump in jitters the
moment the PM's, autocratic policles
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are criticised by the opposition. 1
personally feel that the ruling party
members have identified the Cong-
ress Parly with it; Teader. I have to
say that this ig not conducive for the
healthy growth of democracy in the
country,

It 1 say that the country is ruled
by 8 Kashmiri Brahmins, am I doing
anything wrong to the cause of
democracy” What I wish tg stresg s
that the intelligence iz not confihed
to Kashmir and it can be located in
other regwns also for running ef-
ciently the Cential administration, If
J P refers to this, or if Sama: Guha
tays thig, should there e violent
annoyance and anger on the part of
the juling party?

I condemn the attack on Shri
Jayaprakash Narayan and Shr: Samar
Guha By attacking them the ruling

party has wut the rosty of democracy
u the country

SHRI K P UNNIKRISHNAN
(Badagera) M+ Chairman, at this
late hour, I do not want to extend
this exerase in futihity nor do I want
to tax your patience or the patience
of the House But you would forgive
me if 1 make some brief remarks
about the argumentg und inferences
that Lave been placed before ug and
also about the admissibility of thus
motwn to which Mr C M. Stephen
1eferred earlier.

t.b{sh.w not been, able to understand

preposterous
motion. During the jast four years

have I seen such an extraordinary
motion being admitted almost on
the point of ‘dharna’ or on the point



t is the name which hon. Mem-
. Shri Shyamnandan Mishra
d,—hooligans, perpetrators of rape,
son, loot and what not, whereas
ey are the angles and paragons of
ue, defenders of democracy ete,
t the whole debate has been an
ercise in futility and it has ended
a fiasco just like the Calcutta meet-
which was still-born. Whele 1
ave every sympathy for the pnysi-
a] injuries suffered by my distin-
ished colleague Prof. Samar Guha,
am thankful to him that he had
ared us of an exhibition in thie
use of his alleged physical injuries!
am thankful to him that he did not
jo that; he was on a very low key
day but for occasional gesticulaticns.
would like to tell him and request
im that this House is not to be con-
rted into a stage or circus arena.
i0se friends who have moved this
ofiori should not try to convert thie
louse into a circus arena or stage and
they are bent on doing that, we are
eady to play the game and many
ore things can come out like Goenka,
Gayatri Devi, Maharanis and about
their CPM leaders, their new friends,
and all that. Is it proper to have this
debate at all? If he had grievance he
could have come here with g privi-
lege motion. That he did not choose
to do so is significant. And he club-
bed this with an attack on JP's car—
not person, mind you, but the car
used by JP. He was not attacked Lut
the car was attacked. All this shows
how politically motivated Mr. Mishra’s
motion is, where an occasion is trying
to be utilised, like the farce of a fast
which is going on in Delhi by another
gentleman, who is competing with the
so-colled ‘“mahant”. I call jayapra-
kash Narayan ‘mahant’ and this is not
my word. This word was used about
Jayaprakash Narayan by my former
leader and also his leader Dr. Ram
Manohar Lohia. Mahant was the
title given to him by Lohia who was
life-long comrade of his. T do nct
want to go into those things. Even
in Mr. Shyamnandan Mishra’s speech
there was not the usual thrust and it
was on a dull-note, of course there
were the usual inuendoes about the
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Prime Minister. The basic question
now is this. About Calcutta nobady
is more competent to talk than my
friend Mr. Priya Ranjan Dag Munsi
Wwho comes from that place. He rep-
resents Calcutta. He is representing
Btnga]l here. He is more competent
to speak about it than anybody else,
and to describe what went on in Cal-
cutta, This is not the first time that
there has been violence in Calcutta.
Cealcutta has not only been the home
of revolutionaries but also been a
home of terrorists in Bengal Politics.
Even Shri Dinen Bhattacharyya and
hiz friend Shri Jyoti Basu once gaid
that the police had to be removed so
that they could speak in public I am
quoting from the Times of India as to
whnat Shri Jyoti Basu says:

“To-day I challenge the Congress

Party in the State to withdraw the

police for forty-eight hourse so that
I can speak in public”

Whereas Shri Subroto Mukerjee and
Nuru] Islam represent the reyolu-
tionary traditions of Bengal politics,
Shri Dinen Bhattacharyya and his
hoodlums represent the terrorist
trends which we are determined to
crush at all costs in Calcutta, Kerala
or anywhere else

This is a “sangam” between Shri
Dinen Bhattacharyya's hoodlum strains
of Indian politics and Shyam Babus!
There is another Sangam between Shri
E. M. S. Namboodripad and J.P. and
between Shri Jyotirmoy Bosu and
Morarji Desai. I was amused to see
from this morning Times of India a
picture where 3 man bereft of that
great Gandhi cap and another com-
peting Gandhi, Shri Morarji Desai
who squatted on the floor. Who was
behind him—Shri Jyotirmoy Bosu.
Here is another picture. I am told
that some of the Student’s federation
leaders said that it is shameful., In
Calcutta Jayaprakshji was there. Who
wag behind him—Shri Jyoti Basu. We
are determined to defeat and crush
thic “sangam”. I can gpeak about my
State since Munsi has already spoken
about West Bengal—that we are deter.
mined to crush this “Sangam” once
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all. 1 agree with Shri Indrajit
who spoke before me that it

would have been worthwhile to widen
the scope of this debate because there
is violence not only in Caleutta and
West Bengal but also in Kersla, There
§s violence going on everywhere.
There was violence in Gujarat; there

lenve and who ended the violence once
for all in West Bengal? The cradit
for ending the violence there goea
to my friend, Shri Priya Ranjan Das
Muns{ and Shri Subroto Mukerjee
and countless thousands of young men
who sacrificed everything so that the
democracy might survive, Where was
thiz concern then? Where was this
concern when our workers in Kerala
were attacked. A number of persons
were attacked there. There was loot,
srson and rape that went on in the
name of socialism in Kerala. Where
were the CP.M, and socialist leaders
and their hamgers on? Whert was
Shri Bhattacharyya then? They were
not to be séen anywhere It goes to
the lasting credit of my friends who
have added a new chapler o the
history of Bengal for finishing off this
acare of violence of CP.M,

So, Sir, as I said earlier, this moti-
vated motion bereft of any content
deserves to be thrown in the dust bin,
Before I conciude, I would like to say
what is the genesis of thig violence,
1 would have sgree with Shri Indrajit
Gupta if there was a debate wider in
scope and we could have gone into
greater details of it. It is agaln ano-

ther “Sangam” to which also he re- -

ferred, 1 shall not name if becaust 1
do not know whether Shri Bhatta-
charyys will object to the name, The
person who calla J. P as 3 C1A, agent
none other than the distinguished
of Marxist Partly's leader and a
leader of my State, Shri A, K.
cpalan. That was a few years ago.

SHRI DINEN BHATTACHARYYA:
¥o. No, I totslly disagree with this,
" SHRI K. P. UNNIKRISHNAN: Well,
1 shall being the cutiting We did not

¥
£
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say that.’ It is you who said K.

JP was a CIA agett. Mr, Indeagit
Gupta sead out from hero's book JF's
statement and A, K Gopalan'*s re-
joinder,

SHRI DINEN BHATTACHARYYA:
Kaira was g capitalist,

SHRI K. P, UNNIKRISHNAN: He

into the qust bin of history in 1071
and 1872, It is this combination, it is
thiz “Sangam”, with which we are
concerned because we want demo-
cracy to gurvive, we want democratic
value to survive and we want parlia-
mentary institutions to survive, It
Subroto and Priya have done what-
ever they have done, in organising a
demonstration, a black flag demons-
tration. a hundred times I would say,
cheers to Priya and cheers to Subroto
T can also say that the zame fate
awaits this Colossus Mghant, if ho
comes to Kernla. I am telling you to-
day, in advance. We are determined
everywhere to oppove and annihilate
tlis trend in Indlan politics go that
democracy can survive and parlia-
mentary institutions can survive,

SHRI SURENDRA MOHANTY
(Renarupara); Mr, Chairman, Sir.
cvery dark cloud hasp jts silver lin-
ings. The Caleutts incident, how-
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of this House, who {n a most unaba-
shed manner hap justified his action,
is really unparallelled in the political
history not only of India but of the
world Sir, 1 would  ask those who
talk of the preservation of the system
of parliamentary democracy, how
was it open to a Minister and to an
elected representative of this House
to lead this kind of demonstration,
vulgar demonstration? This is worse
than vulgarity.

SHRI PRIYA RANJAN DAS
MUNSI:  Please define vulgarity.

SHRI SURENDRA MOHANTY:
I am coming to that. With you sit-
ting, I need not define.

SHRI PRIYA RANJAN DAS
MUNSI: You symbolise that. How
can you define?

SHR! SURENDRA MOHANTY.
1 have every regard and affection for
the youth of West Bengal. But, my
only regret is that they are repre-
eented 1 this House through a per-
son like Mr Priya Ranjan Das
Munsi. whuose cultural level today has
gone even below the level of urchins.
In an unabashed manner....

SHR! N.K.P. SALVE:; Sir, ls it
fair?

21 hrs,

SHRI SURENDRA MOMHANTY:
I am not yieding. Some of the speak-
ers of the treasury benches have ex-
ceeded the urchings in their abuses and
aspersons, We many differ from Shri
Juyaprakash Naravan. We may differ
from Mrs Indiva Ganhi, but
that does not give us the liberty to
bhural absuses at her. Those who want
to cherigy, the value: of demccracy
ang respect the opposition, should hot
baye indulged in this kind of vulgar
outbursty this evening. If according
to Bhri Dag Munsi. the demonsiration
was justified and {f it was sponta-
heous, [ ask bim as an honest man
why the Chiet Minister, Shri Siddhar-
%a Senkar Ray, hod to express re-

& gregt at Durgapur over the incident?

Here I have th Hindustan Standard of
Tth, Manday. The reort is of ite
Steff Corfrespondent datelined; Dur-
gapur, April 8:

“The Chief Minister of West
Bengal, Mr. S. 8. Ray, today ex-
ressed his regret over the recent in.
cident of an attack on Mr. Jayapra-
kagh Narayan's car j Calcutta”.

He wag worried a: the action of

the Chhatra Congres: Youth in Cal-
cutts.

“Mr. Ray, however, claimed that
students and youth got excited over
certain remarkg on Mrs. Gandhi
made by Mr. Narayan after his
arrival in West Bengal.”

This 13 exactly what we are oppo-
sing today. Mrs. Gandhi, the Prime
Mimister of India, cannot claiy, the
divine right of kingship that she will
te Leyond any ecnmticism.

SHRI PRIYA RANJAN DAS
MUNSI: If you abuse women in £lthy
language, you will bg taught a lesson.

SHRI SURENDRA MOHANTY: 1
am not yielding. That a person, a
Minuster, who hag not even completed
Senior Cambridge, who hay not even
possed Senior Cambridge, should be
the Chancellor of Viswa Bharati is
fantastic. . ..

SHRI §. M BANERJEE:
point of order.

On a

SHRI SURENDRA MOHANTY: I
am mnog ylelding.

MR. CHAIRMAN: He 13 op a point
ol order.

SHRI S. M. BANERJEE: [ would
makeanmpealtosmillmty 1
have great regard for his ability ard
eloguence. I myself have passed just
Senior Cambrige. Anyone who has
attained the age of ﬁmdwho ig not
incane can become a member of thia
House. May I ask him if thiy is the
criterion to be adopted? May I sl
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whydoes he respect Tagore who was
*not even a matriculate? Is this the
standard? If a person has not passed
a particular examination, does he not
hayve knowledge? This js shameful.

SHRI SURENDRA MOHANTY:
What is the point of order?

MR. CHAIRMAN: Let us use
moderate language.

SHRI SURENDRA MOHANTY: 1t
ig allegeg that Javaprakash Narayan
made a statement in Caleuits on his
arrival that the Prime Minister Indira
Gandhi wag not fit to be Chancellor
of Viswa Bharati University and that
this enraged the youth of Bengal. Is
this not 5 fascist tendency that you
claim the divine right of kingship
which was washed away in blood in
the 16th century in England? = That
the Prime Minister should claim the
divine right of kingship and she
should be beyond all criticisim of the
Oposition and the Opposition should
swallyow whatever be her protesta-
tions shows a fascist trend, a fascist
tendency, which we are condeming to-
day (Interruptions) because Mr. S.
S. RAY said that JP made certain re-
marks about Mrs. Gandhi which had
enraged the youth of Bengal (Inter-
ruptions).

AN HON. MEMBER: It i= the
" statement of Mr. S. S. Ray.

SHRI A SURENDRA MOHANTY:
You are more loyal than the king,
You will never be able to understand
this because this is not a Supreme
Court brief. I could not adduce per-
haps better evidence to the wvulgarity
that was permitted on 2nd April than
. to quote the statement of Mr, S. S.
Ray which I have quoted. My chal-
lenge is still open. If the demons-
tration was that innocuous and that
justified, why should S. S. Ray the
Chief Minister of West Bengal come
with that?

SHRI VAYALAR RAVI (Chirayin-
kil): Where was democracy in
Utkal University when the Minister
and Governor were not allowed?

'

SHRI SURENDRA MOHANTY:
Instead of ~affording protection lsq
the critics of the powers that be the
Government is today employing
strong arm tactics and methods and
is using Government machinery
to bludgeon th ecrities to silence,
Before JP came to Calcutta he had
visited Orissa and we were grante-
ful to him for that. From Jara-
saguda to Dhenkanal the constitue-
ncy of the Chief Minister Shrimati
Nandini Satpathy such kind of vulgar
attempts were also ‘'made, Here
we are not so much bothered about
the personal safeiy of JP. Every
man is mortal and men like JP and
and Gandhiji always die a martyer’s
death they do not die of protracting
allments, Krishna was killtd by
Jarasa, Christ was crucified. Gandhiji
was killed by Godse. The violent
death of such great men always gives
tragic dimension to their lives,
Martyrs’ bood does not go in  vain,
So, we are not bothereq about JP or
Samar Guha; we are concerned with
values.

SHRI C. M. STEPHEN: You are
determined to make a martyr of him
to make political capital out of it

SHRI SURENDRA MOHANTY:
As 1 was saying drunkards, and
hooligans were employed by the
Congress under the garb of youth
Congress and students,

SHRI PRIYA RANJAN DAS
MUNSI: Whisky bottles were found
in Biju Patnaik’s house, your lea-
der’s house.

SHRI SURENDRA  MOHANTY:
If he is interested in learning about
Biju Patnaik he may better address
his enquires to Mr. S. S. Ray who
was his paid retainer for a number
of years and who was handling his
taxation matters. Naturally he
would be able to have much better
information, _
SHRI C. M, STEPHEN: You q‘,ave!
now shifted the retainership to Jg? H
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SHRI SURENDRA MOHANTY:
In Orissa in Dhenkanal 300 drunkards
and hooligans under the garb of stu-
dents and outh congresg started pel-
ting stones at 10 O’clock on JP, meet-
ing on 30th March, 1974 but unfor-
tunately they hit the armed police-
men who were there to maintain
law and order. I congratulate the
District Magistrate of Dhenkanal who
gave order for a lathi charge and in
the mele hooligans were hurt. They
are therefore today clamouring for
a judicial inquiry into it and the Dis-
trict Magistrate and the S. P. are be-
ing victimised because their “erime”
was that they had only maintained
law and order. It is for the informa-
tion of Shri Brahmananda Reddi.
Since you are asking me to conclude,
let me tell you that this is synchre-
nising with the death knell of de-
mocracy in this country. We can
sit till the early hours of the morning
here as we are discussing a very vital
issuz which goes to the very root of
our democratic existence, These are
fascist trends. I know the commu-
nists want to make Shrimati Indira
Gandhi a Keransky.

SHRI S. M. BANERJEE: Your pro-
nunciation is very bad.

SHRI SURENDRA MOHANTY:
Sir, God save Shrimati Indira Gandhi
and the Congress Party from the
hands of our friends, the Commu-
nist Party of India. Whatever it may
be this is a very serious matter. Now,
what we are concerned about is not
the safety of J. P. It is not the
safety of Samar Guha or of any indi-
viduals but with certain fundamental
values, My only regret is that the
Members on the Treasury benches
have degraded such a momentous
issue to personal level and with these
words, I fully associate myself with
the motion moved by ShriShyam-
nandan Mishra ang I hope our message
will be carried across the people and
even at the last moment hon. Mem-
bers on the other side will analyse
their hearts and associate themselves
also with this motion which has been
moved by Shri Shyamnandan Mishra

and deplore the violence, whatever
its colour, whatever its origin might
have been angd in whatever sphere it
might have occurred.

=i fwT daw fag ( =99)

AIfT RgIgad, #° aga =19 § W
arg T TETT 9E A7 ALY qZaA =0T
ARCAR AL R T i el L)
aTd IAH FT L qT SAHT 1T FT fam
ST AT TAEAET FT TAFTC FIH T
3FTH q1A FT HIE ATAT G AT Tied
at ﬁgm%fﬁfrsftaa%maw
& ITH W% srrcrf%r TRl gEr ATER |
dmaw agr £, s fofag @ 2t
fafas ot e fazgr 3 faar &
AIEATAZE -

“AITIW GIAT F WAL AT
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HI 981 § I3 FT o9 qEA S Fal

g #IT A9 5= A MY A
T J@ 1F F a W AAU §
ug It a6 g7 & Wi g ¥ fear &
FIEAEI FT FAA F FIW q9T 9
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R fierd 1 g Sw g
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i § ]
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avay fegre & # 1  oY sere off
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SHRI G. VISWANATHAN (Wandi-
wash): Sir, the resoluiion moved by
Shri S. N. Mishra gecks to  deplore
the incident in Calcutta where Prof.
Samar Guha was assaulted. Al] of
us feel very sorry about it. But 1
would hay: been happy if Shri Michra
in his resolution has condemned the
cult of vcioltnce which is very wmuch
on the wncrcase threughout the coun-
try now Recently we heard that when
Mr. Piloo Mody went to addrew a
meeting at Allahabnad, 3 chapp.} was
thrown at lum, Mr. Shanker Dev
wag unfitunately assaulted by Sarve-
daya warkers and thrown oul  tadily
from the ienue of the conferen e, 1
am glad our DMK roember hie ex-
pressed the view that the opposition
should be allowed to eapress their
views freeiy. But I ask him, 15 this
addressed to Delhi along or to Modras
also?

SHRI V MAYAVAN: What iz the
relevance?

SHRI G. VISWANATHAN. We
are talking about violence an? that
is the relevance. Very recently one
of the members of the Legiclative
Council, Mr, Venga was assaulted and
stabbed 1 open day-hight mn  the
MLA's hostel and the irrespo:n.ible
Governmen: of Madras tock no action
at all.

It the cult of violence 1= on  the
ipcrease, all of us shoul be held res-
ponsible for it The politicians of the
country have been egging it on and
it is recoiling on us. Whether it is
J. P, ar Mr. Piloo Mody or Mr. Guha,
politicians reccive bouguets as well as
brickbats, But in a democracy, there
must be two criteria: People must be
shle to express their view  without

fear and also change the Government
without violenre. If you go on en«
couraging violence, whether it is Bibay
or Bengal or any other State it will
naturally regoil on us. The proverb in
the Bible says, he who takes the sword
shall perish by the sword. If you sow
the wind in Bihar, you will reap the
whirlwind in Calcutts, Curbing vio-
lence is the responsibility of all of us,
particularly the ruling parties,

[Sumrt Vasant SATHE in the Chair)

21.31 hrs,

I have great respect for J. P. who
has started this movement  against
corruption, But I do not know whe-
thetr i is restricted only to Patna or
Calcutta. I want to know from him
whetlter it will extend to Madrag or
not ! want J P, to have the same
yard«t.ek for all the States

SHRI S, M. BANERJEE: Has any-
biady 1 oplied for agency fiom Madras?

SHRI G. VISWANATHAN: So far
J P. and his colleagues have kept
num aut the Tamil Nadu Govern-
ment which is the most corrupt min.
istrv in this country I am glad I
have come out of it. The problem is,
how to change the Governments, Is
the «ssolution of the Bihar Assem-
bly the panucea for all the ills of the
country? 1 want some concrete
answer from J P, or Mr Mishra, We
have to change the Government by
the ballot, not by bullets.

1 the fate of a Government iz go-
ing to be decided in the streets by
mub, it will not be democracy. but it
will be mobocracy. We must find
out a solution. ‘There iz no provision
for recall in the Constitution, it has
to be amended. If somebody savs
that the people are against the Gov-
ernment how to find this out? There
is no provision for referendum now
in the Constitution you bhave o
amend it. Let us sit together and
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find out a nhtﬂuninhtn s not

dembtracy mobocracy.
m s+ not going to solve
any problem. Our leader, late Shri

used to say that violence
would complicate  probilems and
¢reste more problems than solving
the problems Are we gomng fo
create such a preceden. for the fu-
ture?

Suppose, in a State, the Govern-
ment is forced to dissolve the
Assembly, what happens after the
election? If somebody takes into his
mind and collects ten thousand
people and dmly goes on cresting
trouble in the capital, what happens
{o the next Government? Is it gomng
to be dissolved again? Where i. the
#nd to this®> Ultimately, it will be
some sort of mobocracy, or whatever
we may call it We have, therefore, to
find out a solution I will request
the Prume Minister, the leader of the
country to st together with the
opposition, as well as JP and find out
a solution

1 am very unhappy that one of our
esteemeq members of thig House and
former Dy Prime Minister, Shri
Morarn Desai, has gone on fast He
insists that unless the Prime Minister
announces, and the Government
announces, elections in Gujarat, he
would not end his fast It is unfor-
tunate that he has taken this extreme
step I think he has to re-consider it
All of us have to sit and find out a
solution 1 will request all the senior
leaders of Congress (O) that they
should not sacr.fice such an eminent
leader

Alreadv. the cult of violence 15 on
the increase and people go on ncit-
ing violenee Whether it is the tall-
lest man or the shortest man, 1 want
that whosoever instigates violence,
should be dealt with by the law of
the land If somebody instigates the
pulitary and the police that they
shoyld defy the Qovernment, I am
very gorTy to say that it is neither
democratic nor patriotio

Former American President Wood-
row Wilson, once said that the world
must be made safe for democracy, Let

polticians of this country should
take up the responmbility.

SHRI N K P SALVE (Betul):
Mr Chairman, Bir, a debate on a
Motion such ag the one which 18 being

dizzy heights of subime dignity in
fact but if it had descended to the
disgraceful low depthe of ridicule,
I am aliud, the suppoiters of the
Motion have to thank themselves for
the gross mishandlmg of the entire
matter [ think, greatest harm has
been done to JP by bringing him
to ridicule in this House by those
who have sought to defend him If
he has friends Like them, who have
defended the Motion, JP need no
enemies.

Su, 1n a way, this debate has been
exceedingly helpful, for a smoke
screen had been created about this
ncident in the country and every
sane-thinking person including Shri
Siddartha Shankar Ray regretted the
incident  Everyone regrets an incj-
dent 1n which it becomeg necessaly to
throw chappals and throw brick-bats
No one 1s happy We love devoutly
democratic traditions and we hate
siluations ang we hate contingencies
where the people have to resart to
extra-Constitutional and extra-legal
means in any manner whatsoever.
And therefore, we are sorry for the
incident As I was lsteung to  Shri
Priv. Ranjan Das Muns; very cape-
fulls and very cautiously—I listened
to the facts as he narrated them with
abaolute calm, clanty and luadity—
T felt and I say now, that far from
blaming the Chhatra Parishad ang far
from blaming the Youth Congress,
my hearty congratulations t) the
young people in thece two organisa-
tions for their extreme restrant and
exemplary behaviour  If there is any
one to be blameq in this connection,
if there 15 any ane to be blamed for
the it 15 those who mdulged
in reckless and irresponsible criticism.
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to over-throw the
lawful Government® Last bul nat the
least, whp wanted the police and the
army to revolt® Under the laws
the United States of America and
United Kingdom any call to the
army and police 1o 1evolt ageinst the
government 1s considered high trea-
son against the country It 18 only
in our country that we tolerate that

SHRI SURENDRA MOHANTY
Arrest him

SHRIN K P SALVE If we do
not arrest him i 1s because

SHRI SURENDRA MOHANTY
You cannot arrest him
SHRI N K. P SALVE: Mr. s0 and
80, we do need to arrest him, as long
a8 you pecple are there to support
him He is a damagogue, , (Interrup-
tions) I am not yielding. 8ir thiz
gentleman who supports the partv 18
led by a party I may be educated by
that But, unfortunately, [ do not
belong to that class which hag com-
mitted all soris of crimes. [ still
continue to be economically on the
same level as my friend Mr. Piiya
Ranjan Das Munsi, and I am o1y
prougd of ft.

SHRI SURENDRA  MOHANTY
You are a middle man Detwich
crime and justice

SHRIN K P SALVE: I am the
middle man between the crime and
the criminals, and that fs why I
keow the ariminaly wery wel

-3
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not once, but in
five consecutive elections The un-
Tortunate part is do they want us to
believe very seriously ~ that Anend
Margis. who are the champion killer
have certainly becomeg apostles of
non-violence Do they want us to
believe that RSS has taken to the
cult of non-violence and have star-
ted Dbelieving in parlhiamentary
democracy? When the chief of the

]
g

not the least, there 18 my
Dinen Bhattacharyya;
are soiled with human
entire water of Ganges
le to wash that blood of

EE]
i

to strength. We shall fight and
fight to the end.

Shri P. G. MAVALANKAR: (Ah-
medabad): Mr. Chairman, Sir, it is
nearly seven hours now.

MR CHAIRMAN. Now, he 35 the
last speaker on that side. After this..

SHRI P. G MAVALANKAR: Mr.
Chairman, Sir, it is nearly seven
hourg that we have been discussing
and debating an msue which is appa-
rently very small, of one incident on
one day in one metropolitan city of
our country. But the hope was and
1 that taking advantage, I use the
worg ‘advantage’ advised by, of the
very serious thing that has happened
at least, thus House, would now con-
sider 1o all earnestnesg and fauness,
the various implications, and thereby,
if possible, give to the countiry some
kind of a conforting message thag this
Parliament 1= not going to lolerate
any increase in the atmosphere and
cult of violence. But, Sir, when I
sat through, almost continuously,
these seven and odd hours of the de-
bate, 1 must confess that | am not
able (o say that this has been necessa.
rily a fruitful debate. Of course, it
is not also a completely futile debate
perhaps, this debate has been purtly
futile. partly {fruitful! It has un-
doubtedly produced zome thunking
points But 1 wonder whether people
who will reag the debate of today n
months and years to come will
reachly agree that we as Members
of this House were really in a
gerious mood and they would ask
whether we were at all earnest about
Jocating the guilt, as to where it real-
ly existed and whether we were doing
80 without bothering about who was
at fault and instead of trying to see
what was wrong in our politics and

policy

Significantly enough , all speakers
who have preceded me have been
Members of this or that political par-



United Kingdom, for the information
of Dr. Kallas, if it pleases him, I
may tell him that Independents have
practjcally gone for good. However,
I do not know whether in parliamen-
tary democracy, although it becomes
workable through party system,
party institution and party member-
ship, we should consider all matters
necessarily from any partisan angles
1s there no national angle? Is there no
objective angle® Is there no dispas-
sionate attitude towards all thesc
matters?

I would hdve gladly sat down il my
hon friend, Mr Satpal Xapur and
otherg felt that I am the only person
responsible for prolonging the de-
hate. I am not interested in making
a very long speech. But the pomnt is:
Look at the attacks that have been
taking place on both the sideg of the
House, these attacks and counter-
attacks, for instance, on JP and
Mrs Indira Gandhi. What have they
produced? If Congressmen are to be
charged with their heroine worship, I
am afraid, I must say that many Op-
position parties must also be char-
ged with their hero worship! If you
Bo on sttacking Mrs Indira Gandhi
all the time, then I am one of ithosc
who will say, Congressmen will go
on attacking J P. all the time But
these attacks on the Prime Minister
and on J P. and other individuals do
not lead us anywhere. It may give
a vicarloug satisfaction to some of us
that we have taken the liberty of
using the parliamentary forum and
thereby publicly criticised or con.
demning or abusing this or that the
individual or leader in sometimes the
most filthy language which can ever
be used

Hearing the entire debate, barring
a few exceptions—I am sorry {f I am
brutally front in this expression of
my fealing T am not only distressed
but am also disgusted at (ke way In

8, 1975 jn Caiowtta (Motn.) Py

whith the detate has developed ratser

SHRIMATI T. LAKBHMIKAN.
THAMMA: (Khammam): He has used
the word ‘herdine” I

think, he nmld change it to “hero”
worship. Prime Ministarep is
masculine

SHRI P. G. MAVALANKAR: The
entire debate included all kinds of
verbal exchangey; and gesticulations.
Today, the House has seen and wit-
nessed a strange spectacle of some
political parties, pitted against each
other, washing their dirty linen in '
Parhament so that the entire nation,
can watch and see the dirty damn
things.

What was the purpose of the de-
bate* It was about the Calcutta in-
cident  Now, it is not a stray inci-
dent It is the culmination of the
cult of violence thai 1s fast spreading
w the country. There was the Al-
lahabad ncident When the Allaha-
bad ncident took place, we did not
even wait for the presg reports to
come in We immediately, instanta-
neotsly, unanimously condemned 1t
which we thought, at that time, was
an attack on the Prime Minister It
i« on record what I said, that any at-
tack on the Prime Minister is, ulti-
mately an attack on democracy. And
we will not tolerate it. It is not a
question of this or that party being
in power It ig a question of the Prime
Minister who belongs to the whule
country. Similarly, when a grenade
was thrown at the highest man
the judiciary, the Chief Justice of
India, this House expressed its decp
concern. I would have, therefore,
thought that, when shis Cacutta invi-
dent took place, we should have pin-
pointed the alarming fact that the
VIPs, whether they belong to the
establishment or to the Opposbion.
very important who are held
in high respect and esteem by mi-
lions of pople, whether it is Mrs.
Indira Gandhi or Mr, Jayaprakash
Narain—it is foolish H:'o ny thatGm
country condening . Indira a
dhi ?ﬁa not Mr. Jayaprakssh Nara-
yan or vice verss; millions of peoplt
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sdmire both these Individuals as
; ngtional leaders—, the VIPg are being
made targets and that the politics ol
gwsassination is repacing the politics of
persualion. That is the pornt which we
should have highlighted in thig debat:,
becausg if this alarmung climate is no*
stopped and the equally explosive
<onditions of repression are not avert-
ed, then 1 feel that no amount of
debate, heat and argument in this
House will really clear the air trom
the polluted atmosphere

Today the situation is that autho-
ritarianism and totalitarianism are
increasing on the one hand; and on
ihe other hand, cvil liberties are
getung eroded, on the third hand, the
politicians ang poliical parties are
becomir.g more and more intolerant
of one another. It 15 on account of
these facts that all thig acrimony,
bitterness, hatred, intimidation and
in the end physical violence are being
injected into the political atnios-
phere.

How has violence been spreading?
Can any one of us, with our hands
on our heart and conscience, say m
all sincerity that we are not guilty of
using the youths of this country for
our political] and narfow purposes, for
our party purposes? Can we say that
we are not exploiting the emotions
and sentiments of the people concern-
ed? We have the atmosphere of
threats, intimidations and personal
attacks. As my friend, Mr Salve. has
said, uncharitable cnucisms av
levelled againsy one another. Physical
assaults, vio'ence, use of force, fascist
techniques and even murders arc
happening. Did they happen only re-
cently? Have we forgotten who
started the gherao and where was it
started—the

Several frignds, including my friend,
Shri lU'raya Ranjan Das Munm, Mr.
Sa.ve and others, have referred to
incidents in Gujarat. { wowld lLice
this to go on record. The Gujarat
movemert started on January 19,
1974, Normally I would not have
Spoxken on this because . consider It
belcw the taste to refer to my own
participation in that particular phe-
nomenon. On January 10, 1474, I
flew back cutting short my stay 1n
Madras where 1 had gone as a mem-
ber vl 3 Select Commuittee, ot which
you Mr, Chairman, were also a mem-
ber, because Ahmedabad was jn
flame, and being my constituency, 1t
was my duty and obligation to go
back to Ahmedabad. For five days,
fiom 10th to 15th January, I tried to
have a dwect, ntimate, honest and
frank dialogue with my young friends
and students, I have been mn the
education field for 25 years and more
ang I claim to know the youths and
students fairly well The Navnirman
Samit: was formed in my presence;
the name wag christened by me. For
five days] pleaded with the student.
They made me their Jleader, They
wanted me to be the Chairman or
the Samiti, but 1 said 1 could not ve
the Chairman; at best I could be their
friend and adviser if they chtse m»
to be so. But after five days, on the
15th January 1974 when I discovered
in the evening that these youngesters
and swdents were out for a pro-
gramme involving some kind of fascist
techniques and violence and intimida-
tion, at once ] resigned publicly and
1 sard that I could not he the leader
of a movement wheTe the followers
wanted me to be led by them rather
than to lead them Therefore, let
them not unnecessarily chide against
some of us and sav that Gujarat was
full of violence. Of course, we con-
demn the phenomenon of MLAs and
Congress MLAs particularly, being
taken out in all kinds of shameful
demonstrations, I am one of those
who feel eternally ashamed of these
things because they do not Jlead us
anywhere, Even if it means a chiev-
ing the dissolution of the Assembly,
jt does not mean westoration of de-
mocratic and decent standards in our
public life, Therefore, my point is::
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of view, then | should gsy that the
“Demon of Viclence™ must be driven

away from our politieal and publie
life for all times {o come, of, else, we
must be prepared to perish for all
times! Hypocrisy and dishonesty will
not rescue us. Only gincere and
honest efforts and bold asttemptis in
the right direction will rescue us and
this country from this increasing cult
of violence,
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Lovk to Mri. Indira Gandhi in the
totality’.
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THE MINISTER OF HOME AF-
FAIRS (SHR] K. BRAHMANANDA
REDDY): Mr, Chairman, Sir, it is now
over seéven hours since the discussion
started in this House, and naturally
all of you, including me, must, have
been feeling very tired and jaded,
and, therefore, I shall try to be very
briel.

Sir, afler lListening to the speeches
of hon. Members, and particularly the
Mover of the Motion Shri Shyam-
nandan Babu, ! wonder why this
motlon has been hrought before this
House at all. I agree with what my
friends Mr. Unnikrishnan, Mr, Salve
and some others have gaid. I cannot
eall this a futile discussion comle-
faly, but all the name, it is & discus-
slon, which, if it had besn chalienged

on April 2nd. Now, even after listen-
ing to the very unusually calm speech
of Prof, Samar Guha and the very wel]
delivered speech of my good
Mr.PrbaMqu!(nnﬁ,ywwﬂl
observe, the House will observe, and
wonder why a simple demonstration
should have come to the flgor of this
House for a discussion.

i

tional focus. That may be so, but
even there, I am afraid, Shyamnandan
Babu. you have not succeeded.

Now, 1 am not questioning the ruling
of the Hon. Deputy-Speaker when he
disallowed the amendment of Shri
Indrajit Gupta; whether it was allow-
ed or not, if the debate had been di~
rected towards, as you had rightly
said, Sir, while you were speaking,
against the cult of violence. the at-
mosphere of violence, the cult of
hatred and what we have been seeing
in recent months in this country, if
this House had unamimously condemn-
ed this gttitude, probsbly that would
have had a sobering effeet not only on
the entire population of this country
but especially on the impressionable
young men and women of India, I will
not go into the details just now be-
cause all of them have been published
in the papers. Let me start by say-
ing about the Bihar movement. Bihar
movement is for the dissolution of the
Assembly, seeking to secure it by in-
timudation, coercion, threat ete, 1Is
it to be called a peaceful movement?
Is it to be called a non-violen{ move-
ment® People who disagree with you,
who do not want o resign, ara para~
ded on the streets with shoes and all
that round their necks. Is thiz not
an ugly intimidation or coercion?
Many other things are there. Even
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SHRI K, BRAHMANANDA REDDY:
1 em glad you are a barrister, I am
glad i you are very much gatisfled
of your qualifications; I have nc ob-
jection. But your taste has been just
now displayed here by calling a co-
member ag an yrchin..

SHR! SURENDRA MOHANTY: I
did not call him an urchin. I said he
had exceeded the bounds of an ur-
chin,

.SHR! K. BRAHMANANDA RED-
DY: Never mind, if you have not cal-
led him like that I am happy. That I
want to submit is this. There are
several things that have been happen-
ing not only here in the House but
outeide. 1 want to ask this You
eal] students to boycott gchools and
culieges not only for one year but for

- iwo years, to waste their education, to

come on the dtreets. Is it patriotism,
I ask. Everyone must have noticed
this that wherever Jayaprakash

- Narayan goes, the first thing he does

ig to touch the students and youth
wings, to start this sangh or that
samithi. .

SHRI SAMAR GUHA: It is be-

. cuuse students are on the verge of
- starvation. 25 1akhs of educated youths

- are unemployed in West Bengal alone.

. -SHRI K, BRAHMANANDA REDDY:
1t you zaslly feit ke that, then, the

ing in huge loss 1o their parents, Is -
this patriotism? Is it pationaligm? 1 -
want to ask this, -

MR. CHAIRMAN: His grievance is
that they have read two lakhs of his
books. )

DR, KAILAS (Bombay South): 20
lakhs and not 2 lakhs.

SHRI K, BRAHMANANDA REDDY:
Today it is reported not oneco but
twice that JP himself has been indulg-
ing in gome speeches which cauge not
only disaffection and disloyalty in the
armed and police forces.

Is it quite a reasonable activity?
That is a different matter whether
you arrest or you do not arrest him, I
want lo submit to you.... :

SHRI SAMAR GUHA: Has he ever
asked the army to revolt against Gov.
ernment? He only said that if any
allempt is made o subvert the cons-
titution, only then, they could revoit?

AN HON. MEMBER: I it the right
of the army to revolt?

MR, CHAIRMAN: Who is lo decide
that?

SHRI K. BRAHMANANDA REDDY:
1f you take the roots of the matter or
the genesis of the matter and go into
it and then condemn all sorty of vio-
lence, intimidation, coercion, ete. in
the public life in thiz country, as I
snid earlier, it would certainly ceeate

_ & great impact on all of us.

- PROF. MADHU DANDAVATE: The
opponents of the Reslution are chang.

g their colours,
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, BHRL K, BRAHMANANDA REDDY:
My submissloh is this. Or April 2, it
is.in the words of Prof. Guba himself,
that eyerything went off peacefully.
He nddressed a meeting at the stu-
dents’ hall and in the areag of Shri
Das Murs, J. P. went to Calcutta nut
sjace but flve or six times This was
vhe sixth time that he went to Cal-
vutta. Not only there. But, during
the Jast so many months or about a
wear and nine months or 50, he must
asve gone {o 7 to § States addressing
about hundred meetings,

SHRI KRISHNA CHANDRA HAL-
DFR. ; there any restriction 10 go 0
Calcutta”

SHRI X P. UNNKNIKRISHNAN:
Nobody said that

SHR] K, BRAHMANANDA REDDY,
1 am narrating the fact 10 be sure
gbou! what Mr Syam Babu gaid. He
said that there was a preplanned
attack on the car of J. P. to murder
him or kil im and things like that.
You said that there was g pre-medi-
tated or preplanned attack,

SHRI SHYAMNANDAN MISHRA:
A very carefully planned gnd execut-
ed act.

SHRI K. BRAHMANANDA REDLCY:
You must have seen that government
hias been spending some lakhg of
1upees L8 protection whenever he gocs
W any place of the State in the coun-
tzy. Therefore, to say that the poiire
are keeping quiet is not correct. Do
you want the police to interfere for
anyti..g? Ig there any demonsria-
tion which hag not affected the pub-
He life in the country? 1Is it such a
thing fur a person like Shri Mishra 1o
Bring that on the floor of the House”
{ must submit one thing about Shri
hankar Deo. He is our respected
teader, He went to Gujarat, Baroda
and other places There was stone
throwing; thére wWag brick-batting and
there wag almost all kinds of things
Therelore, # is unfortunute that Shri
Shankar Deo should be insulted by
the Sarvodaya people. Therefore, my

srubmission would be $his. If you can
indulge in inflammable language, you
c«zn offend the people—highly respect-
ed people and highly respected Ilva-
ders of the States, leaders of the na-
t.on and then gimply get away with
i, wWrthoul ¢nv rﬂ:ﬁon, without .y
countering by for that is to ex-
Fect too much, It is not ag ¥ I am
encouraging anybody to hold demons-
trations The fact 15, we must +ake 1t
4> a stance in the political life of any
country and more so, in this country

All of us have been in public life for
depades We have seen instances
where jn & political atmosphere, in &
pclitical heat. sometimes, when intem-
perate language is used, when un-
necessary langauge 1s used, when
iocabulary 15 wastéd on high dignita-
1.8, certainly emotions run high und
1f snme young people indulge in some
demonstration, swrounding a car,
what A ey ji matter? Is it a big tung’
1 would like 1o submit, let us not take
an unrealistic view of things. You
wuy that Indira Gandhip become; the
Chancellor of the Vishwa Bharati
University You tiy to offend her by
saving Tn the words of Mr Salve,
he has sullizd the name of t*is Umnu-
versity What type of speeches? Does
it lend maturitv and stature to the
g¢nt ¢man who uses it* Does it ro
treate an emotion in the munds of
yorme men? It does create emotion 'n
the minds of our people including the
Opposition friends Supposing, some
other man talks disparagingly, deni-
grating JP and using filthiest langua-
ge would it nct offend you? Would it
not affect your emotions® If you get
passing. is 1t something unreasonable
or imhuman? Therefore. Sur, we
<heuld not think thatl am clean and
others are wrorg, that vou are not
indu gh g in violence and others a2
idulging n violence and so on Tf 1
associate myself with Indira Gandhi,
1 am a bed man If Jayaprakash
Narayan associates himself with Biju
Patnaik. he is a paragon of virtue. Let
11& not do that. We know the people
of India, The people will be watch-
ing and are watching, who is associat-
ing himself with whom, about whom
what the great leaderg are speaking,
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and therefore, they are able to arrive
at their own conclusions, We are not
worrfed on that account. But, the
point would be....

SHRI DINEN BHATTACHARYYA:
Don't encourage this thing.

SHR] X, BRARMANANDA REDDY:
Certainly not, ¥ would only say that
it ig not that because a certain gentle~
man associates himself with a certain
gentleman, a bad man becomes & good
man. Therefore, let us not presume
that people are not watching us. You
and I are in the eyes of mililons of
people of this country, By using an
intemperate and an inflammable lan-
guage, you may feel temporarily grati-
fied. Just for an hour, you may feel
satisfica. But, you should know that
the Indian citizen is such g shrew man,
Evey though he ig illiterate, he is
ehrewd enough to understand who is
humble who is wrong, what language
a perion 8 using and therefore let us
be very careful. Therefore, I wculd
submit to ths House, for the conside-
ration of the ‘entire House, that all of
us mue{ have restraint in the exer-

we observe restraint, if we do not use
intemperate language, if we do not
use coercion, if we do not use intimi.
dation, if we do not accuse others
it we dg not denigrate high per-
sonages in power with all kinds
of allegationg and accusationg and
if we do not denigrate our demo-
cratic institutions which we cherish,

" ’
¥

morrow. These
tions. To indulge in small things does
not befit anyone of us.

Now to put the record gtraight, I
just want to waste the time of the
House for s few minutes s0 that
could resd the information I got from
the State Government, because seve-
ral friends have gaid something.. .

PROF, MADHU DANDAVATE: In
that case, why do you say ‘waste the
time of the House'?

SHRI SAMAR GUHA: Did you have
any tak with the Chief Minister when
he visited Delhi n this matter? I re-
quested you about this over the tele-
phone on that very day. within a f»w
munules of it. Did you have any 1alk
with him?

SHRI K. BRAHMANANDA REDDY:
With whom?

SHR] SAMAR GUHA: With Shrl
Siddhartha Shankar Ray.

SHRI K. BRAHMANANDA REDDY;
He did not meet me.
SHRI SAMAR GUHA: He did not
meet you.
SHRI K, BRAHMANANDA REDDY:
You will permit mve {o read it
“Shri Jayaprakash Narayan arriv-
ed at Dum Dum airpart from Bhu-
baneshwar by a plane chartered by
Kalinga Airlines at about 2200
hours on 1st April 1875, The lea-
ders of the Nab Nirman Samiil
Congresg (O), Soclalist Parly etc.
who wanted to recelve him were
allowed to go Into the VIP Ba
where the plane of &ﬂ:mpﬂkagi
[13

-
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“There was no obstruction to Bhri
Jaysprakash Narayan'’s car and no
elagh during his journey from the
airpert to Calcutta.

“On 2nd April, Shri Jayaprakash
Narayan held a number of meetings
at 6/C, Short Street, where he was
putting up with a relation of his
and at a ground floor flat of a multi-
storeyed building at 3 Moira Street.
There was no disturbance during
these meetings. Shri Jayaprakash
Narayan was to address two
meetings in  the afternoon~—
one at the students’ hall and
the other at the Calcutta Universty
Institute. Both the places are in
the university area situated on
Bankim Chatlerjee Street at a dis-
tance of about 200 yards of each
other. The former meeting was

and youth at the university campus
to protest against Shri Jayaprakash
Narayan's activities. From time to
time, prior to the scheduled meet-
ing, processions of youth Congress
ang Chhatra Parishad paraded in
the locality where the meetnigs of
Shri Jayaprakash Narayan were to
be held, shouting slogans and wav-
ing black flags. At about 1635 his.
Bhri Jayaprakash Narayan arrived
at the students' hall escorted by the
police Elaborate police arrange-
ments had been made for mainte-
nance of peace in the area Shri
Jayaprakssh Narayan was welcomed
and received at the gate of the hall
by the organisers of the meeting.
The meeting was being held peace-
fully.

*Mennwhile, Chhatra Parishad and
Yuba Congress meeting at the Uni-
vertity campus terminated at about
1615 hrs, and a big procession of
Youth Congress and Chhatra Pari-

shad led by Shri P. R. Das Munsi,
MP, Shri Subroto Mukerji, Minis-
ter of State, Shn Sudeep Bandyo-
padhyay and many other leaders
wae taken out, A section of the pro-
cession about I00 strong went to-
wards the University Institute
followed by Shri Subrata Mukheri
and o few ether leaders. Reaching
the gate of the University Institute
which by this time was closed by
the crganisers of the Nava Nirmana
Samity, they began demonstrating
and faced counter-demonstration.
Te.s10n was mounting. Seeing this
Shri Subrata Mukherjee climbed on
top of one of the gate pillars of
the Institute and addressed the
crowd persuading them to disperse.
His voice had already cracked and
hetad to take the help of a power
mike used by the police, Some went
away, but some remained and Shri
Mukerjec left the place.

Owing to the intervension of Shri
Mukbherjee tension gubsided. Tension
however increased subsequently due
iv ccunter demonsriation by the
followera of the Nava Niman
Samiti and the speeches given by

SHRI SAMAR GUHA**

SHRI K, BRAHMANANDA REDDY:
IEETERE The atmosphere was surcharg-
ed owing to the nature of the speeches
made at the meeting. Shri J. P.
came out of the students hall after the
meeting...."”

SHRI SAMAR GUHA**

SHRI K, BRAHMANANDA REDDY:
In fact 1 will be anxious not to dis-
believe you but the fact seems to be
otherwise; I am helpless,

SHRI DINEN BHATTACHARYYA:
Who had sent you this report?

SHRI K. BRAHMANANDA REDDY:
Not you.

“....Shri Samar Guha M, P, made
the followng remarks:

“¥Not recorded.
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smu sm GUHA:*

HR. CHAIRHAN #lease resume
,vour seat. .

EBJRI SAMAR GUHA:*

MR, CHMRMAN Not a word of
what Prof. Samar Guha says will go
on record,

(Interruplions)

He is reading a report, Mr, Samnar
Gubha. Now what do you want him
10 do? Allow him to rerd. It is not
hig speech, He j5 reading the report.
Do you undersiand this much? You
must agree that the report he is reai-
ing is the report that he has received
from West Bengal. You have already
sufferd from haemorrhage, Some-
time back you were very cool. Don't
m excited. Please sit down,

SI-IRI K, BRAHMANANDA REDDY:
‘The atmosphere was however sur-
.charged owing to the nature of the
speeches made at this meeting. Shri
Jaysprakagh Narayan came out of the
student’s hall after the meeting had
concluded peacefully and boarded his
Lar to go to the next venue. The
police threw 5 cardon all around the
car «rnd took to the University Ins-
titute slowly through demonsrators.
‘No sooner had the car of Shri Jaya-
prakaesh Narayan reached the yate of
flie University Institute then it was
surrounded by the demonstrators,
gome of whem poundéd and thumped
the car. The police pushed them bkack
with great difficulty. Tension ran
“high at this stage when the suppor-
-ters of the Nava Nirman Samity rais-
.ed counter-slogans and made many

. disparaging remarks about the Chief

- :Min‘rter -and the Prime Minister. A
*hwpheud brickbats. and one or

&umm ’1’5, Iiw {s.uw iu'
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bounet of Shri Juyaﬁra]mh. N’myln'l
car and gtarted pounding it. - She was
fcllawed by a-couple of other démons-
trators; . They.  were immediately
brought down by the police. = Shri
Samar Guba, M.P,, then climbed on the
bonnet -of the car and began castigat- -
ing the Congress, the Chhatra  Pari-
shad and the Yuva Congress. Irritat-
ed by his utterances, some .of the de-
monstrators surged towards the car
and in tke melee, Shri Guha's speeta-
cleg fell on the ground and his punjabi
was torn. His spectacles were imme-
diately picked up by a police officer
and handed over to him. The mem-.
bers of the Nava Nirman Samitz. re-
quested Shri Jayaprakash Narayen to
come down and attend the meeting,
but Shri Narayan did not get down
from the car and asked the driver to
move away. The car inched gzlong
and its path was cleared by the police
by removing the demonstrators. It
finally left the place escorted by the
police. A case wag  registered . at
Amherst Street police station, The
State Government have observed that
there was no fighting or clash in the
course of the entire incident and that
the meceting of the Nava Nirman
Samity was held at the University
Institute Hall till about 8 pm. At
the meeling the followers of the Nava
Nirman Samity took a = decision - 1o
squat on the road but they were dis-
suaded by the police.

These are the facts as enumerated
by the information given to us by the
West Bengal Government,

I would like to say this. We dep-
lore any violence. :

SHRI SAMAR GUHA: I had the
courtesy to telephone to you imma--

diateiy e
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- meed to take nty permission? Beciuse
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you have not taken my
pothing will go on record. This is the
only thing I can do.

SHRI SAMAR GUHA: What por-
tion?

MR, CHAIRMAN: Everything that
you said. will tell you why. Because
tepeatedly I am asking you to at least

e the permission of the Chair to
speak. This is elementary, And with.
out my permission you go on speaking
for give filve minutes. What is this?

SHR1 SAMAR GUHA: Do not re-
move from the record. Are you stick=~
ing to your decision that nothing will
g0 on record? I humbly request you.

MR, CHAIRMAN: Please do not
interrupt. Let him go on.

SHRI SAMAR GUHA: I humbly
request this should go on record.

Tod!y 1t 13 affecting somethiag of my
inner feelings

MR CHAIRMAN: I am not expun-
ging I am saying nothing will go
on receord if you speak without
taking my permission. You ask for
permission now 1 will allow you.

SHRI SAMAR GUHA: I seek your
permission.

MR. CHAIEMAN: Now, what do
You want to say?

SHRIMATI T LAKSHMIKANTH-
AMMA:On a pont of order. Every-
body in this House is an hon. Member,
If eomething is quoted here and the
Member contradicts it, are wo not
supposed to believe what the Mem-
ber says now ig true ang correct?
What should we do? Here is a state-
ment given by the Home Mmister
and here ijs an hon. Member saying
that he has not said it. What should
we do? What the Member says should
be taken as true

MR. CHAIRMAN: What is the
point of order?

SHRI K. BRAHMANANDA RED-
DY: Prof. Samar Guha was mention-
ing sbout the telephonic talk. It is
true that he mentioned that there
was demonstration and the Police
did not intervene and then I toid him
that ¥ would certainly look imnto the
matter (Interruptions).

SHRIMATI T LAKSHMIKAN-
THAMMA: Rose (Interruptions).

AN HON. MEMBER: She is in
search of truth,

MR. CHAIRMAN: 1 can bring
geatlemen to order but I can’t bring
a lady to order if she behaves in a
disorderly manner. (Interruptions)
Hereafter, if you do not behave pro-
perely I will have to pull you up
also (Interruplions)

SHRI K BRAHMANANDA RED-
DY: Now Shrimatj Lakishmikantham-
ma and Mrs Maya Ray are sitting in
different places, there won't be any
trouble (Interruptions)

We deplore violence in public life
in the country It is our endeavour
and it will be oyr endeavour (n fut-
ure to Eive all ressonable protection
to any public man or any other in
every lawful exercise of fundamental
rights There i1s no Egain-saying this
fact But what 1 have submitied be-
foie 15 that we have to see that we do
not cicale a cimate, we do not do any-
thing to contribute to the creation of
atmosphere of wiolence and we do
not indulge mn  speeches which are
inflammable, etc

In the end, I would say, as has
been said by Shri Stephen and seve-
ral other friends ., looking into the
matter and looking at what has hap-
pened—that the demonstration took
place, even 100 or 200 persons sur-
rounded the car and even if Shri
Samar Guha or some lady got on the
bonnet of the car—it is not & matier
which ghould claim the attention of
the House. It is purely a State sub~
ject. 1 am glad that Shri Sidhartha



4“ < Violent Incident APRIL 8, 1875 in Colewsta (Motn) ' Aq

Bhanksr Ray, Chiet Migister, because
certain things have happened in his
felt about it and it was
of

debate in serving the purpose for
which it was intended (Interrup.
twons)

MR CHAIRMAN May I appeal to
Jou all not to say a word till he has
finished?

AN HON MENMBER. How long
will he take?

SHRI SHYAMNANDAN MISHRA.
1 cannot say, I will take a reason-

SHR; 8 M BANERJEE I agree
he should be allowed to reply to the
debate to the best of his ability, but
he says, there should be no time
Ymit. It has never happened even
in the House of Commons If we
start the discussion on the 0Oth and

spiri¢ of indefiniteness that is prevail-
ing all round
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which give; a right to the member
who is replying to speak for any
length of time that he wants? If you
can ghow me some rules, then 1
have nothing to say

SHR1I SHYAMNANDAN MISHRA:
I have told you that I must be given
enough time

MR. CHAIRMAN There is no right
to reply for an unlimited time

SHRI SHYAMNANDAN MISHRA
You can pull me up if there 15 repe-
titon

MR CHAIRMAN, It 13 not a ques-
tion of repetition

SHR] SHYAMNANDAN MISHRA:
I have my night to reply.

SHR] DINEN BHATTACHARYYA:
The member has categorically stated
that he wants reasonable time

SHR! VIKRAM MAHAJAN (Kan-
gra). Under rule 178 no speech shall
be for a duration of more than 15
munutes

SHR SHYAMNANDAN MISHRA:
Why don't you trust my reasonable-
ness? As 1 was submitting, the mo-
tion has eminently sucoeeded,

SHRI C. M STEPHEN: Sir, 1
submit I am entitled to know how
long we aiif to sit here? I am appesl-
ing to you to prescribe the thne.
Otherwise, I am moving a closure
motion We ocannot just continue to
sit like this.

MR. CHAIRMAN: You leave 1t fo
my discretion.
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hold, ax the hon. Home Minister has
-tited to do, or convey an impresgion
i'td the House, that the debate

been futile. The debate had

it had eminently succeeded in serv-

incident at Calcutta.

It is clear that my hon. friends on
the other side have been extremely
unhappy because of two reasons,
whuch have not originated from me.
They have, in fact, originated irom
the Chair. One ig that they did not
like, and put up all kinds of resis-
tanve to the admission of a motion
of this kind. ut ultimately the
motion was admnitted. and they have
been smarting under the per-
mission the chair hag given for a
discussion on this subject. It 15 a0
very clear that they hav: been
smarting under the rejection of an
amendment for which they .aliied all
their support. And you know what
type of amendment jt was?

My hon. friend, Shri Brahmananda
Reddy, the Home Minister, said that if
the scope of the discussion were en-
larged, it would have been better. I
am not prcpared to learn any lesson
from a person like Shri Brahmananda
Reddy. I there is a specific incident
the whole atiention of the House has
to be concentrated on that incident.
When that incident took place at Al-
lahabad, we did not agk for the en-
largement of the debate. When the
incident took place in ths gallery,

it I proper focus and effectively
w the attention of the country to

. Thiz is an incident which requives
the specific attention of the Ifouse,
~and if these pecple have been trying
ébmawﬂomh,thtt:hcwl the

utter irresponsibility which characte-
rises their attitude. 8o, let tham pot
get away by saying this that they
wanted the larger subject to be
discussed. We want the larger sub-
ject to be discused and if they ‘van-
ted to discuss the subject of viulence,
there was ap ideal opportunity
which the hon. Prime Minister lust.
After th> murdet of Shri L, N,
Mighra at Samastipur, who preven-
ted the Prime Minister from calling
a meeting of the leaders of th¢ oppo-
sition to consider tha‘? Bup the
Prime Minister and her parly have
been avoiding a discussion with the
opposition. They do not have the
courage to call a meeting of ite lea-
ders of the opposition. If she thaug'it
it necessary, she should nave invited
leaders like JP also to that mesting
It wag JP who first converted a poli-
tical meeting into a condolenza meet.
ing Let the hon'ble Home Micister
Shri Brahmananda Reddy n~ld 'ws
face to the mirror and ask what *he
hon Prime Minister did when a cn-
dolence meeting was held at Vithal-
bhai Patel House? She turned it mto
a political meetng. But what dud JP
do? He converted a public meeting.
a political meeting, into a condolence
meeting. That is the contrast in qua-
hity, Mr. Brahmananda Reddy, from
which you suffer.

Today what hay made me a sad
person is the quaity of the speeches
made by some members in the name
of Congress. This is the crisis of
quality, a deterioration we have been
witnessing. 1 will never call it Con-
gresg if this is the kind of values
which saturates their speeches and
their attitude.

The rejection of amendment also is
a triumph for the opposition just as
the motion ig a triumph for the op-
position. These people have been
smarting under all this.

Now the impression created on
one's mind by the gpeeches from the
other side is that JP iz an undesira-
ble person—he happens to be a ClA
agent, he happens o be an undesira-
ble person, and what not. Even then,
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MR. CHATRMAN: I do not know.

SHRI SHYAMNANDAN MISHRA:
1 would not like you to know because
you ate now gitting in the Chair
which is much higher than any per-
son’s here, He said that there was
no deliberate attempt on the life or
J. P, Now, who will be more pleased
than myself if am assured that
there was no deliberate at'empt on
the life of J.P.? But my predicament
is, whether to believe my hon, friend
Mr. Sathe, who sits in that corner or
to believe the hon'ble Member Mr.
Priya Ranjan Das Munsi whose seat
T do not know but who generally
occupies a front seat. According to his
own admission, the hon'ble Member,
Mr. Munsi happened to lead the
procession that went there And
what did he say” He sald that 3
massacte had been prevented because
of the efforts made by him and Mr
Subrato Mukherjee This has gone
on record So, had these honourable
gentlemen not been present, a mas-
sacre would have taken place What
greater testimony do you want to
prove the contention that there wase a

deliberate attempt on the life of
J Py
T ask you: Should 1 belive the

hanble Member Mr. Vasant Sathe
or should I believe for that matter
the hon Minister, Mr Brahmonanda
Reddy. who was arguing on the same
lines? The hon. Minister was alan
trying to argue how there could not
be a deliberate attempt on the life
nf J. P. But he is contradicted by his
own party Member, Mr Priya Ranjan
Das Munsi, who said that there was
an attemnt at n massacfe which was
prevented. (interruptions)

SHRT PRIYA RANJAN DAS
MUNSI: Don't trv to make politics
out of it. I know how manv criminal
vou have protected. .(Interruptions)
But for the criminals, you are surviv-
ing...(Interruptions) In Begusaral
you were seen surrounded bv crimi-
nals . {Interruptions} T know vou

SHRY SHYAMNANDAN MISHRA"
My hon, friend, Shri Indrajit Gupta
who does not happen to be present

450
just now galso seemed to bhold the
same view thut there could not ke
any conclusion that there was an
attemt on the hfe of J. P. But here
g what J. P himself has said, He
said, “1 would have been beaten and
killed” He himse'f has said it. I
have to go by that

What are the evidence gvailble?
I the blows fell on J. P and not on
the car, whay would have happened
to J P~ I ask you that Were they
only after the body of the ear? He
was physically prevented from going
out of the car 1 do not belive in the
de'iberately concocted report which
the Home Ministey read out to the
House 1 never care to ask for such
reporis T know the depth of degra-
dation to which this lot has gone, and
they cannot be trusted with preparing
any accurate and honest report.
Therefore, I never cate to ask for
them,

Shri Jayaprakash Narayan had told
me that he had been prevented from
going out of the car If he had not
been physically prevented from go-
ing out of the car by the security
men and others, then what would
have happened? T ask the hon'ble
Member, Mr Gupia. to contemplale
the consequences, what would have
happened

Would they also forget what kind
of slogans wers raised on that ocra-
jon” ‘The slogans were: (spoke in
Beagally *We will murder; we will
murder”

SHRI PRIYA RANJAN DAS
MUNSI- No. no Do not say these
things, Mr Mishra Dn not behave
like a Begusarai man Beha?e like a
Member of Parliament. This sort of
slogans were ncver raised Do you
think that you can say whatever youl
like and we will accepl it” (Inter-
ruptioms) |

SHERI SHYAMNANDAN MISHRA:
Lot them sav whatever they like.
When Mr. Brehmananda Reddy was
reading out the report, 1 kent comp-
letely silent although 1 did no;
believe a word of it. My hon. frien
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. _SHRI' SHYAMNANDAN MISHRA:
1 am quoting from a paper.

- .SHRL PRIYA RANJAN DAS
‘MUNSI: ‘Any paper of West Bengal?
I chailenge.

SHRI C. M. STEPHEN: Let him
" place that paper on the Table of the
House. Let him produce that paper.
He just cannot speak through the
hat in repudistion of a statement
made by Mr. Dag Munsi. who was
present on the spot.

SHRI SHYAMNANDAN MISHRA:
I am quoting from a paper.

SHRI C. M. STEPHEN: Where is
the paper? Place it on the Table of
the House.

'SHRI - -PRIYA RANJAN DAS

MUNSI: What ig he saying? Such a

it, he can follow the same proceduve.
1t is an identical case. =~ =

‘MR, CHAIRMAN: That is a differént
thing. He was reading the repert of

tion 115 you will be petfectly free
1o reise:it. Bug that is not out of
order. Here, when he says, ‘1 am
quoting ' g particular slogan which

. was raised and I am quoting from

the newspaper.', and once he says, ‘1
am quoting’, he must produce the
document on which he is relying.

SHRI PRIYA RANJAN DAS
MUNSI: Let him gay which paper it
is. ' ' L

{Interruptions} .
SHRI PRIYA RANJAN DAS
MUNSI: He is 5 responsible Member.
Let him say which is the papet.

(Inerruptions)
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SHRI PRIYA RANJAN DAS
MUNSI: Let him name the paper
8t least. He can produce It
tomorrow. This is a serious charge
which I cannot accept.

MR. CHAIRMAN: The hon.
Member shoukd not get excited.
Mr. Mishra, as jong as you say that
you are quoking from the paper, do
you have the newspaper?

SHRI SHYAMNANDAN MISHRA
I will ghow it to you tomorrox.

PHOF. MADHU DANDAVATE.
There 1s a precedent.

(Interruptions,)

MR CHAIRMAN: . Mr. Unni-
krishnan, please st down, I have
allowed this to be said, subject to
the condition: (1) that if it 15 not
produced fomorrow, then the Char
again hos the right to expunge it.
That is the position as 1t stands now.
It will be expunged if he does not
produce it and it will not form port
of the record.

SHRI K. P. UNNIKRISHNAN.
He can produce it tomorrow, but let
him et least name the newspaper

MR, CHAIRMAN: Yes, I am

agking him to produce the paper and
the newspaper cutting tomorrow.

SHRI K. P. UNNIKRISHNAN:
But the name of the newspoper
should be given to-day.

(Interruptions.)

MR. CHAIRMAN: Actuaily, the
rule is that before you quote from
a2 document, you must.inform the

Chair that you waat to make a
quotalion feom that document und
then produce the document., That
15 the rule. You cannot just offhand
quote and say, 1 will produsse it
later on.’ That is the rule.

AN HON. MEMBER:
Members guote.

SHRI SHYAMNANDAN MISHRA:
We read so many papers. -

SHRIMATI T. LAKSHMIKAN-
THAMMA: It 1s not that a Member
hag said this or not smd that. Sir,
we take what the Member says
whether from this side or from that
side.

Many

MR. CHAIRMAN: I am not able
to follow what the hon. lady Member
s saying.

PROF. MADHU DANDAVATE:
He did not say that Mr. Munsi gave
the slogan.

SHR1 SHYAMNANDAN MISHRA:
1 read so many newspapers. i will
show 1t to you tomorrow.

MR CHAIRMAN: 1If it is not
there, 1t wall be expunged. Now,
kindly do not prolong it further,

SHRI SHYAMNANDAN MISHRA:
Then the slogan was raised—I am
again quoting from the newspapers
which I will show to you tomorrow—
‘Yeh Bihar Nai, Yeh Paschun Bangla.'

Sir, I was referring to certain
remarks of the hon. member Shri
Gupta. He hag not a word of
sympathy, Mr. Brahmananda Reddy
had not a word of sympathy, for the
21 persons who had been injured by
a finng from the house of an MLA,
Mr. Phulana Rai, 3 Member of the
Ruling Party, on the 3th of June
1974 —Now, I ask my hon. friend of
the Communist Party whether you
should not have spoken a word about
them? And then my hon. friend Shri
Indrajit Guptas ....

(Interruptions.)
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SHRI 8. M. BANERJEE: Shri
Indrajit Gupta said that he doed not
support this.

SHRI SHYAMNANDAN MISHRA:
Did he not support that indirectly?
Whether J. P. woul@ not have been
killed on that date—5th of June, 1974
when firing was resorted to—that 1s
my question?

(Interruptions )

Mr Chairman, I draw vour
attention to another point which was
raised bv the hon member Shry
Indrajit Gupta He quotejy Shn
Khera in a particular context But
may I remind this hon House that
Mr Indrajit Gupta himself had made
serious allegations against Shri Khera
during the course of a Commission of
Enquiry when investirations + er1e
being made by 2 Commission On
the one hand he would quote
Mr Khera and on the o'her hand he

would make cerious  allemations
against him
(Interruptiont )

Today €hri Indrant Gupta wa<
donning the mantle nf a Budhiet He
wae not onlv non-violent het had
turned a completely Buddhist Mav I
ac<k him whether it i not a fact that
in a1l the processiors orgrunieed by hi-
party there are persons  eawinped
with lethal weapons? Whether it
happene to he the casp In tha
processions of Congress(OY DM K
or Jan Sengh or CPM* T eav
that their processiont are full of
persons who carn lethal weapons<
and vet now they are bringing to <
the message of non-violence Whv
do vou carrv lethal weapons in the
processions?

{Interruptions )

Mr Chairman Shrl Priva Raniar
Das Mungi has told that manv » time
J P has returned from Calruita
without addressing a meeting What
docs he want to convev saying so?
He then wanted to fell the Wouse

that the halls whete he had addressed
meetings had msagre capacity.
Probably, he slipped into saying
that there was also 2 meeting at the
Maidan near Shahid Minsr,

We were told by Bhri Priya Ranjan
Das Munshi that we will continue
to face all this; that was also the
threat given by hon. Lady Member
Mrs Maya Ray But T am also told
that Mr S S§ Ray had already
expressed regret, 60 why J make a
fuss about it But regret of what
kini Mr Ray savs that Jaya
Prakash Naorayan had used certain
remarke against the Prime Minster:
thereby he wanted to suggest that
it was natural And yet it had
been conudered a prace pgesture
on the part nf the Chief Minletar
Even 1if the regret was with ohvioue
reluctance on his part his other half
wac unabashed, when she <afd that
the ¢ incidentr would continue to
orcur

Then again, Mr Chairman what
had Mr Priva Ranian Dat Muns!
zd —“vou will fare ficld marshals”
Now h.s partvy consists of

(Interruptions )

Mv  hon'blr fiiend Shri Pande
enuld not  invite me to a dinner
though he promised daksahna too
which T would not like to tell the
opposition members! @ensider also
what the President of Ruling Partv
m West Bengal hae gaid about the
mcident This ogain T will quote
‘He has been paid 1n his own coin’
This 15 what he has sald And these
are considered to be examples of re-
gret!

SHRIC M STEPHEN- How ‘ong
are we to go? He has taken 40 minutes

for reply

SHR! SHYAMNANDAN MISHRA
You will he plessed to hear about
the mark made by g uniquely signi-
ficant person 1 say, & unigquely sieni-
fliant person He sava: "Antl-JP de-
monstration was inspired and perhaps
organised by covert pro-JP glements
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within the State Congress! And who
is this peculiarly significant person?
Mr. Yeshpal Kapoor,

SHRI S. M. BANERJEE: When
did he say, evening or night.

SHRI SHYAMNANDAN MISHRA.
That is a very apropriate question.
He knowg what time of the day or
night one cou’d be treated more
balanced than on some other oc¢a-
sions,

SHRI C. M. STEPHEN: How long
are we to go on like this? There must
be a time limit.

MR. CHAIRMAN: I now fix time-
limit. This must be over at 11-40.
Then I will adjourn the House.

SHRI SHYAMNANDAN MISHRA
Let me say what Mr, Krishnakant has
said,

‘It was hoped that the authorg of
the Resolution of the Working Com-
miltce on the Cult of Violence would
have shown at least some concern
about the events in Calcutta where
Shry Jayaprakash Nargyan was ob-
strucied from addressing the students
the other day.’

My hon'ble friend, Shri H. K. L.
Bhegat, wanted tn meet my point
that the police dud not stand az mute
spectators. But what have we seen
in this very city of Delhi when the
raid was carried out gt No. 7 Jantar
Mantar Road? It could be said that
the police gtood as mute spectators
when the inmates were driven out of
the premises, And, in the State of
Bengal itself, our office was raided by
the ruling party with 300 to 400
policemen; our Dum Dum Congress
Commitiee Office was bombed bv
their men. Our office was sought to
be occupied at Midnapore where Miss
Aba Maity stood like a valiant fighter
and they treated her in g very shame-
ful way.

So, Sir, the basic question is:
whether any party would keep 2

private army fully equipped to attack
ity oppponents. There is a hostel
calleq ‘Hardinge Hostel'! which is
cquipped with arsenal and distillery.
This is how a political party keeps a
private army and maintains it

The basic question is: if the leaders
of the stature of Shri Jayaprakash
Narain and of the standing of Mr.
Guha are prevented from exercising
their rights to freely express their
views, what would happen to smaller
men? These are the issues which 1
wanted to highlight through this
Motion and this, I hope, has been
cffectively done,

H they try to defend this incident
in an unabashed and aggressive man-
ner, that will not help democrgcy or
even them. They cannot hold up
therr face agamnst the mirror, Let
the country realise this, 1 know that
they are guing to oppose this Resolu-
tion,. We welcome their opposition
because thereyn lies the success of
the Motion in 3 way. This will
clearly unmask that they stand in the
way of such ga Resolution being”
passed even though it only wants to
condemn a violent incident. ] ask
them: is this a crime of the Opposi-
ton that 1t asks for the condemna-
tion of this violent incident? In fact,
while this Motion has sought to con-
demn thig incident here the Mover is
sough!l to pe condemned and all those
persons associateq with this Motion
are alsv sgught to be condemned.

Therefore, Sir, I was not surprised
when the hon, 1iome Minister, Shri
Reddy, said that this was a ‘simple
demonstration’ and what has been
done is not ‘unhuman." What he
wanted to suggest was that it was
human On that day, or probably,
the next day, one important person
who led the demonstration said that it
wag a perfeclly peaceful and legiti-
mate demonstration ! So we have got
an 1deal Home Minister who says that
it was a simple demonstration! Our
ideal Home Minister further says that
it was not an unhuman incident. He
might even suggest that there was an
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element in that incident which might
be said to be overbrimming with the
milk of human kindness. That was
the kind of impression that he gave.

Therefore, this ig an occasion when
the country has come to realise the
nature of the party which is ruling
this country and which is driving this
country to Fascism, Now, most of the
allegating that had been made by my
hon. friends from the C.P.M. about
the rigging of elections, about the
political murder etc, would stand
confirmed. It was because of their
actions (Interruptions).

SHRI PRIYA RANJAN DAS
MUNSI: Shri P. C. Sen was the only
Congress (0) Candidate who won
election.

SHRI SHYAMNANDAN MISHEA
Finally, if conditions for Fascism are
created in this country, it would be
the autobiography of the Ruling Party,
it would be because of the kind of
elements which have come into the

* Ruling Party. It was remarked by a

very eminent writer thst Itallan
Fascism was the autobiography of
Italy. In this country, the growing
conditions for Fascism I repeat, are
an autobiography of the Ruling Party,
We were not surprised when Shri
Munshi and Shni Subroto Mukherjee
got cheers from Shri Salve, Probably,
he would get something in return for
a lawyer does not do anything with-
out a consideration.

MR. CHAIRMAN: Now, the
quegtion is:

“This House deplores the recent
violent incident in Calecutta in
which Shri Jayaprakash Narayan's
car was attacked and g member of
the House Shri Samar Guha and
his co legues sustained injuries.

The motion was negatived.

The Lok Sabha then adjourned nll
Eleven of the Clock on Wednesday,
April 9, 1975/Chaitra 18, 1897 (Saka)



